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LOK SABHA

Tuesday, the 8th May, 1962/18th Vai-
sakha 1884 (Saka).

The Lok Sabha met at Eleven of the
Clock,

[MR. SPEAKER in the Chair].
ORAL ANSWERS TO QUESTIONS
Use of Methane Gas in place of Coal

*497. Shri Rameshwar Tantia: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that the
Indian Agricultural Research Institute
has demonstrated the technical feasi-
bility of using methane gas derived
out of cow dung etc, for propelling a
5 h.p. engine;

(b) if so, whether Government pro-
pose to popularise its use for indus-
trial purposes in place of coal; and

(c) the steps proposed to be taken
therefor?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) to (c). It
has been found to be technically feasi-
ble to use cow dung gas for propelling
a 5 h.p. engine. This has been done
only as a measure of demonstration;
the experiment has not reached a
stage, when the question of advocat-
ing its use for industrial use in place
of coal, or even putting it on trial on
a commercial scale, can be consider-
ed.

Shri Rameshwar Tantia: Since there
is such a shortage of coal, may I
know whether Government will give
more attention to the increased use
of methane gas?

432 (Ai) LSD—1.
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Shri 8. K. Patil: No doubt, Gov-
arnment will keep it in mind, but its
feasibility or practicability has not
been demonstrated beyond doubt as to
whether it will be a proper replace-
ment for either coal or any other fuel.

Shri Sham Lal Saraf: Is it a fact
that about two years back or so an ex-
pert from a foreign country (Euro-
pean country) was called for guidance
in making better use of cow dung,
more particularly for getting gas out
of it? .

Shri S. K, Patil: If it is commer-
cially feasible, it will be done. About
100 eft. of gas could be produced from
about 80 to 90 lbs. of cow dung, which
is the average need of a family for
lighting and fuel needs. But, then, it
has got to be made commercially prac-
ticable so that whatever machine we
produce will be within the reach of a
family to buy and operate economi-
cally. Therefore, there is =& great
future for it.

Shrimati Savitri Nigam: May I
know whether it is a fact that gobar
plant has been in use in various blocks
tor the last six or seven years?

Shri S. K. Patil: It has been vsed
only for demonstration purposes. When
it is commercially possible to do so,
we will use it extensively.

Shrimati Savitri Nigam: What are
the difficulties in the way of the Gov-
ernment in making it available for
commercial use?

Shri S, K. Patil. First of all, its
potentiality for commercial use must
be proved beyond doubt. There is no
difficulty in Government's way.
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Shri K. R. Gupta: What is the main
difficulty or hurdle in its beceniing
available for commercial use?

Shri 8. K, Patil: We have to tuke
into account the price factor also, be-
cause if we produce a machine which
is really so costly that it cannot be
within the reach of an ordinary far-
mer's family, then it is no use. It may
produce gas and ultimately through
dynamo may even produce electricity,
but the question js whether it is with-
in the means of the farmer.

st Sto o Tag : 74T AAT WEEY
Tg F9 F1 FIT F4 F g AT A1
ot TFfdees 29 H & 99 &
T Fq7 FE 93 Wr g 7

st o ®To gifad : F1 Tz A7
HFIH 9 4 I9 F FE AT Joo
a1 I%o To FY FFFF X AR IT AT
A9 HT FIEC € AT TFAT £ | A IH
qE § 3 T W AT g=md av 1@ AT
a7 | JfeadT 972 AMI KT, AT 2oo
a1 Roo HARAGT &I IAT FT T Al
3% &, 3w fafagea w1 afsady &
qedT T8 ¢ | 3afad aY gl
gY ¢ & f& ¥/ 39 & FFE 7 &
T AT W Sresad g fom & ff 9z
qq A% |

Som hon. Members rose—

Mr. Speaker: Nothing more can ke
extracted from cow dung at present.
Next question.

Hindi in P. & T. Department

*498, Shri Shree Narayan Das: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether the scheme of mone-
tary incentives for the staff of the
P&T Department to learn Hindi has
been finalised;

(b) if so, important features of such
a scheme; and

MAY 8, 1962
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(c) the extent to which the scheme
has been implemented?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
to (c). The Posts and Telegraphs Board
has approved, in principle, that text-
books should be supplied free for use
in Training classes and Cash Prizes
should be awarded on the results of
tests held by the Ministry of Home
Affairs. The details are being work-
ed out in consultation with the Minis-
try of Home Affairs and Ministry of
Finance.

Shri Shree Narayan Das: May I
know when it has been put into forve
and the extent to which it has been
possible for the stafl to learn Hindi in
this department?

Shri Jagjivan Ram: Many of the
administrative offices have been imbple-
menting this now.

Shri S. M. Banerjee: May I know
whether the P. & T, Department is also
likely to engage some teachers, as in
the Defence and other depariments, to
enable its employees to lcarn Hindi?

Shri Jagjivan Ram: I think under
the scheme of the Home Ministry some
teachers are employed for this pur-
pose.

st SETERIT ey w7 A A

I gFaZ fx fey sfmor Ngar &

g 3% A faw ¥ 39 #46-

Fifat &t gz wfzmeror fagr aar g ?

afg g, a1 37 F1 gear fEgar 2 7%

F4T 39 X zAraRf e ary ot 33191 ST

weg ?

wmeta W o gfreror & faar
a3, A A w1 i aE fre |
Fuz WiFS ANET IHA AL 4" AL E
s fa s i feadr et 7
F1 fg=t @irm A9 7 Amy @ ar &
4
Shri Thimmaiah: May I know whe-

ther it has been made compulsory for
the administrative officers to pass
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any Hindi test before they are cligible
for promotion?

Shri Jagjivan Ram; Our rules fol-
low the pattern of the All India Ser-
vices in other Ministries. 'When post-
ed to such arcas, they have to poss
certain tests so ag tp have a working
knowledge of the language.

st AFT TNA A7 AT AT FIFAT
T F1 A A F 74 H fEear w9
TIT ATA0 AT 391 39 A=977 7 AF70
1 FAM 7

ot RAATA TR FA AWM A TF
fr:371 FRrr 2 fy nafafa=ifza mfe-
AFT39 AT T 285 ¢ AF *TAFTRT
Atz siFtzrsforez, 39 faavaw &
22 SY AR TI3TFT AT MivfeT vz
Hr ATz giT IAArE wifeAES HO#
Fz 37 Wrd ®A rece AF fzear 1
TRGAT A7 &7 A |

Export of Passenger Coaches

{ Shri Subodh Hansda:
*499.{ Shri 8. C. Samanta:
| Shri Bibhuti Mishra:

Will the Minister of Railways be

pleased to state:

(a) whether there is any proposal
to exporlt passenger coaches and
wagons;

(b) if so, whether surplus coaches
are to be exported; and

(e) what is the present surplus of
coaches manufactured in our coun-
try?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnuwaz
Ehan): (a) There is no export order
at present for passenger coaches or
Wwagons.

(b) Does not arise,

(c) Indigenous capacity for integral
type coaches is being fully utilized for
our own needs. If any export order
is secured, capacity will be arranged

VAISAKHA 18, 1884 (SAKA)
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for it in view of the vital necessity for
increasing exports.

Shri Subodh Hansda: Has the Gov-
ernment attained sclf-sufliciency in
the matter of production of passenger
coaches; if not, how will they be able
to export coaches?

Shri Shahnawaz Khan: I do not
have the figures with me, but the ins-
talleq, capacity for manufacture of pas-
senger coaches during the Third Plan
is 8,622. Each passenger coach wvery
roughly costs about Rs, 1 lakh.

Shri Subodh Hansda: The hon. De-
puty Minister just now stated that if
any cxport orders are received they
will be executed. Do they intend ex-
poriing any coaches?

Mr. Speaker: When there is no sur-
plus how can they export?

Shri §. C. Samanta: May 1 know
when the over-aged passenger coaches
are cxpected to be replaced by indi-

genous production and what iz the
annual production at present?
Shri Shahnawaz Khan: Replace-

ment of over-aged coaches is a conti-
nuous process and we are bringing
down the percentage, as far as possi-
ble, keeping in view the heavy de-
mands of passenger traffic. The hon.
Member knows that the production
from the Integral Coach Factory which
was designed for 350 coaches per year
is being stepped up to about 700 and
similarly we are stepping up the pro-
duction from HAL and from other

workshops.
sft TarTa fog « F a7 ST AT
g fx ot mfeat farggam o a=dr 2
T FFHA B A A A IFTTH MiEAT
frazwedie § aadl &, 39 & A7 H
Fq7 ®F 2 Arfn wifve godT ¥ oEw
FHT. &7 qH ! '
sf} STRTATS Wi : ZH A1 FTRHOH
R fE AR § 197 g7 Az
vz ¥ A mndl 2, gfga 9T @A
77 @9l off 37 799 47 IO AT 7
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TR | 1 ZAT AT Kwd § I A
TZAFF 2| TR FGTAETZ

Shri Nambiar: May [ know whe-
ther it is not a fact that the Govern-
ment refuse to provide more trains
for want of coaches and, if that is so,
how does the question of export of
surplus coaches arise?

Mr. Speaker: He has said thaththure
are no surplus coaches,

Shri A. N. Vidyalankar; May 1
know how far the components of these
coaches are made in India and whe-
ther some percentage is imported?

Shri Shahnawaz Khan: A very
small percentage, about 4 to 5 per
cent., excluding some special steel is
still imported. When the capacity is
developed in the steel plants, we will
be able to cut that out too.

Shri Ramanathan Chettiar: May I
know whether the production of the
Internal Coach Factory is not going
to be stepped up to more than 12007
Because, the reply of the hon. Ministey
in the last Session was that it would
be 1,200, not 900.

Shri Shahnawaz Khan: 1 said that

from 350 we have stepped it up to
700.

T.B. Patients in Kerala

Shri Vasudevan Nair:
Shri Warior:

Will the Minister of Health be
pleased to state:

(a) whether the attention of Gov-
ernment is drawn to the statement
made by the Health  Minister of
Kerala in the State Assembly on the
28th March, 1962 that there are about
two lakhs T.B. patients in the State
and that only half of that number
receive medical attention;

{b) whether the State Government
have requested for any aid from the
Union Government for meeting this
tragic situation; and

*500.
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(¢) if so, what measures the Gov-
ernment of India have taken there-
on?

The Minister of Health (Dr. Sushila
Nayar): (a) Government are not aware
of such a statement having been made
in the State Assembly.

(b) No specific request has been
received from the State Government.

(c) Does not arise.

Shri Vasudevan Nair: May I know
whether Government is aware that
only a few hundreds of these patients
really get facilities for sanatorium
treatment and, if so, whether there are
any plans for having more sanatoria
during the Third Five Year Plan?

Dr. Sushila Nayar: The bed strength
for the tuberculosis patients in Kerala
is 995. Apart from that, there are
nine tuberculosis clinics which provide
outpatient treatment to the remaining
tuberculosis patients. There are aiso
five BCG teams working in Kerala
State who have vaccinated quite a
few lakhs of population.

Shri Vasudevan Nair: 1 wanted to
know, in view of the fact that the
incidence of tuberculosis is so high
in that area, whether Government has
any plans to start more hospitals or
sanatoria during the Third Five Year
Plan. I did not get an answer to that
question.

Dr. Sushila Nayar: There are plans
for expanding the domiciliary treat-
ment which seems to be the latest
accepted way of dealing with a big
problem like tuberculosis in India.

Shri P. Kunhan: May I know
whether any survey in this respect has
been conducted so far in Kerala State
and, if so, what is the result?

Dr. Sushila Nayar: There has not
been a pgeneralised survey, but there
was a sample survey carried out some
time apo, and on the basis of that
sample survey it was felt that the
prevalence rate of active and probab-
ly-active tuberculosis in the area was
15:85 per thousand of population.
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faeslt wTEEY A

[ sEEET e

| sft o o =i
*yog.d ot Wo Ao fag :

ol AAW AATHL

}sﬁ feragqo e

[ = st qmE
F47 TR WAT g7 FTR &1 FA

Fair fw e

(F) Farfedl ¥ "Ee7 @@ H
wfeAn ®7 3 fear mar 2

() afz =g, @ aar [ 7
o) At Fg wfzATEAT E owAA TE
q71 77 faar mar 2
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saraa 4fw warfea afafaan & adq
faest & fw arw #X @I AT I
F9qIT & fag Swwsy Fw@r g 1 EA
F191 9¥ FrITaT GAaw W FAFAT
L AEAT |
1 shall also read the answer in Eng=-
lish. 1|
(a) No, Sir. The matter is still

under the consideration of the Gov-
ernment.

(b) No serious difficulties are anti-
cipated; any that may arise will be
tackled.

(e) The question of the agreement
of the Governments of Uttar Pra-
desh and Punjab to the Master Plan
for Delhi does not arise as the legal-
ly operative part of the plan pertains
to the Union Territory of Delhi only
and has been prepared under the
Delhi Development Act which does
not apply to areas outside Delhi.

(d) Under a scheme of Acquisition
and Deveclopment of Land in Delhi,
the Declhi Administration is acquiring
land in Delhi under the Land Acqui-
sition Act and making it available for
use. The necessary supervision and
vigilance will be exercised in regard
to these proceedings.

5t TR me  T3r § 72

i aFarg fa fresft faver i &

AT § IATCALT AT §1 FLFH T

feeat a7 famm o7 feeeft e &

sfafafaat 1 #.¢ afinfaq d23 gf
qY 7 mae 21, 41 77 $57 faw Fre=g ax

og=r 41

TWo GHMT AT : ©ATH T9T% AXY
wfaFrl 1 fZed) & gy v g3
o7 99@ & grafgd ofgwifar &
a1q faare-fafyng #7& g g mv o gy
At aw faar w8, aroeafry gy
g fwgrmar 21

1 SETIE wredt - F 77 oy
e g & 9 N9 e &
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grasy ¥ gz wifgq fxar aar 91 fF
IATTZT AT 0T FT TG AT AEZT-
cATd F weawa mar g, gafag w@a
grEzy A &1 fgwm fEar s,
AT I JAT TL; FT FGIFTU F7
TFL@ | fFar wrgm, =wrar agfass
SAMEA F geAna fHar amaan

WMo AT AT : AEIT ©ATT
1T AT A §F 99 {37 2 fx e
F gifrE 1 g 927 £, 97 mifaarars,
I, T, GIRTATE, FoT0Tg, TATR
EAF A faEm A 3% a1 7
g, at fzedr &1 {319 50 97 €
TOTET WG TLE T g7 AT Ae fawAr
& fRard 97 2929E A4 "F FLAT |
™ am § {77 3E@ WA gAE
W94 58 3¢ =M 7 (77 & | 39 F A
CATS TTT AR EAGH AN ad H1IZ
FAI |

Shri Hari Vishnu Kamaith: In view
of the fact that this matter has bcen
under the active consideralion of the
Government for as long as, I believe,
7 years, since 1954-55 when the hon
Minister held the same portfolio in the
Government of Delhi State, what are
the reasong for the inordinate dclay
in the finalisation of this matter?

Dr. Sushila Nayar: The Central
Government, in November, 1955, had
set up the Delhi Development Provi-
sional Authority. A Town Planning
Organisation was set up to help this
organisation in December, 1955. Afwes
that, they produced in September,
1956, an interim general plan which
gave a gencral outline of the deve
lopment. On 30th December, 1937,
the Delhi Development Authority was
constituted under an Act of Parlia-
ment. These people drew up a mas-
ter plan and released it for public
criticism on 8th July, 1960, for the
purpose of inviting objections and
suggestions, About 600 objections
were received and they were consid-
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ered by a special Board and the plan
was submttited to Government on 17th
March, 1961, After that, it was sent
to the various Ministries for their
comments. I am sorry, a revised land
use map was then approved by the
Dclhi Development Authority at  its
meeling on 20th September, 1961, The
revised text was finalised and sent
on November, 30, 1961, Then

Mr, Speaker: Whether there was
any delay in preparing that plan or
not, there has been sg much delay in
answering the question.

Dr. Sushila Nayar: The hon. Mem-
ber wanted a full reply and I have
tried to give it.

Shri Hari Vishnu Kamath: [ want-
ed to know .

Mr. Speaker: Order, order. What is
the reason? Ile only wanted to know
the reasons for the delay.

Dr. Sushila Nayar: To conclude, the
comments of the various Minisiries
that were received were discussed at
a joint meeting of the Secrctaries
yesterday.

Shri Hari Vishnu Kamath: One
question. *

Mr. Speaker: There has been al-
ready so much time taken on  this
question, I  suppose. Shri D. C.
Sharma.

Shri D. C. Sharma: May I know
how much land has been acquired by
the Authority which has been set up
according to the Minister’s statement
and how much of that land has been
given away to other persons and
whether it has been given away at a
no-profit no-loss basis or the Govern-
ment is reaping some profit thereon?

Mr. Speaker: We are .going into
minor details about that matter.

Shri D. C. Sharma: How can the
Plan be effective with no details?

Mr. Speaker: There ought to be
some distinction between a regular dis-
cussion on a subject and the answer
to a question. The answer to a ques-
tion must be confined to certain things
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that have a direct bearing on it. Can
we now go into details such as how
much land has been acquired, at what
price it was acquired, what price was
charged from those who got it and so
on?

Shri D, C. Sharma: Some land has
been acquued. 1 want to know
how much land has been acquired and
how much has been disposed of.

Mr. Speaker: How much land has
been acquired? 1 shall allow that one
question alone to be answered.

Dr. Sushila Nayar: There have been
different notifications, 3,000 acres in
one, 34,070 acres in another, 1.808
acres in another and 16,000 acres in
another

Wheat Deal with Australia

= :
[ Shri Raghunath Singh:
*502. { Shrimati Maimoona Sultan’
| Shri Ram Harkh Yadav:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether India has entered into
a wheat deal with Australia; and

(b) if so, the details thereof?

The Deputy Minister in the Ministry
of Food (Shri A. M. Thomas): (a) and
(b). On the 6th April, 1962 an Agrece-
men! was signed in New Delhi with
the Manager of the Australian Wheat
Committee, London for supplv of 2.7
lakh tons of Australian wheat to India
by the 31st July, 1962.

Shri Raghunath Singh: May 1 know
the price of the Australian wheat and
the prevailing prices in the Indian
market?

Shri A. M. Thomas: I have got the
price here with me, but according to
an understanding with the Australian
wheat Committee, we have deferred
disclosure of that information for
some time. I may assure the hon.
Member that we have got this wheat
on more advantageous terms than we
“were importing previously.
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Shri Raghunath Singh: May I know
how we are going to pay the price of
the wheat?

Shri A. M. Thomas: We shall have
to incur expenditure in foreign ex-
change.

Shri Inder J. Malhotra: When we
are already importing wheat under
the PL-480 programme, may I know
the reason why it was necessary to
import wheat under this agrecment
also?

Shri A. M. Thomas: Under the PL-
480 agreement, we are bound to im-
port by way of commercial market-
ing 400,000 tons every year. This
purchase was made towards that
obligation.

=it waw fag : a1 gAAT HAT

st gt & g &G fE wraw
fazat & A fegetr g ?

Shri A. M. Thomas: I have stated

in the main answer that before 31st

July, 1962, this quantity will be im-
ported.

Shri Tyagi: After this agreement,
may I know how much total expendi-
ture we shall have to incur in the
import of wheat per year?

Shri A. M. Thomas: The landed cost
of wheat comes to round about £24
a ton. It is a matter of calculation.

Shri Tyagl: I want to know the total
amount that has to be spent.

Shri A. M. Thomas: We have al-
ready purchased from Australia about
3 lakhs tons, from the USA 100,000
tens by way of commercial imperts.
One ton of wheat costs—I am refer-
ring to the landed cost—round about
£24,

Shri Tyagi: I want 1o know the
total cost of imported wheat per year
from all countries.

Mr. Speaker: The hon. Minister has
asked the hon. Member to calculate
all that, by multiplying the quantity
with the rate and so on.
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Shri Tyagi: They do not import
from one country only. I want to
know the total cost of the wheat im-
ported from all the countries per
year.

Mr. Speaker: The hon. Minister has
not got it at present. If he had it,
he would have given the answer.

The Minister of Food and Agricul-
ture (Shri S. K. Patil): The total im-
ports during four years, of which two
vears have gone already, are 16 mil-
lion tons. A million tons costs about
Rs. 40 crores; I am mentioning a round
figure. As my hon. colleague has said,
we have to import about 400,000 tons
or 4 lakhs tons every year by way
cf commercial imports, out of 4 mil-
lion tons; therefore, it is 10 per cent.
which is the commercial marketing. In
respect of that, we have also got a
provision that although that is the
maximum, yet, if it is possible for us,
then we can have less also, because
we have our foreign exchange saved
in that case. Year after year, we
review it. And sometimes, it becomes
possible for us to have less also.

Shri Umanath: May [ know why
that clause is there, as far as the im-
port from Australia is concerned, and
whether it was due to insufficiency of
imports from America or any other
reason?

Shri S. K. Patil: No. This clause is
there, and for very natural reasons
too, because we were the market for
buying wheat for Canada and Austra-
lia, and naturally those countries
would say that because we got some-
thing cheap or for no price from
America, therefore, their commercial
marketing would be stopped. There-
fore, it is a part of the PL-480 agree-
ment that in respect of any country
that they deal with, the normal com-
mercial marketing that is there, and
that is stipulated in that contract has
got to be obeyed.

Shrimati Savitrl Nigam: May I
know whether we are selling this
wheat at the same rate in the inter-
nal market as that at which we are
buying it from Australia?
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Shri A. M. Thomas: We sell at the
rate of Rs. 14 per maund, and it is
more or less our cost also.

Drought in Southern States

*503. Shri M. R. Krishna: Will the
Minister of Food and Agriculturc be
pleased to state:

(a) whether Government have final-
ly approved the relief measures for
the Southern States which suffer
from drought; and

(b) whether the amount agreed for
assistance to Andhra Pradesh has
been granted to the State?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) So far
during the current year no request
has been received from the Soutihern
States for any relief measures. It
may, however, be mentioned that
during 1960-61 when some of the areas
in Mysore and Andhra Pradesh were
affected by drought it was suggested
io the State Governments that minor
irrigation works should be given the
first priority as they would create per=-
manent assets and at the same time
would provide gainful employment to
labour in the country-side.

Shri Raghunath Singh: Shri M. R.
Krishna is not present in the House.

Mr. Speaker: The Minister began
to read the answer. Perhaps he did
nol know. Anyway, the reply might
be - completed.

Shri S. K. Patil: (b) For meeting
the expenditure on additional minor
irrigation  schemes in the drought-
affected areas, an additional allotment
of Rs. 1.40 crores was given o the
Andhra Pradesh Government in 1860-
61. No such request for additional
allotment was received from the An-
dhra Pradesh Government either in
1961-62 nor has any such request been
received from it so far during the cur-
rent year.
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Departmentally run Refreshment
Rooms on S. Rly.

*504. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that a num-
ber of departmentally run refresh-
ment rooms on the Southern Railway
are being closed and handed over to
the contractors;

(b) if so, their names and parti-
culars; and

(c) what are the reasons for such a
change?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama_-
swamy): (a) to (c). A statement is
1aid on the Table of the Sab}_la.
[See Appendix I, anncxure No. 95j.

Shri Nambiar: May I know whether
the quantity of rice supplied to pas-
sengers in the railway refreshment
rooms is inadequate and whether
they have to supplement it by pay-
ing an additional amount?

Shri S. V. Ramaswamy: I do not
know how it arises out of the ques-
tion.

Shri Nambiar: Because of that, the
refreshment rooms are closed.

Mr. Speaker: The hon. Member
should realise that the question he
has put is whether a number of de-
partmentally run refreshment rooms
on the Southern Railway are being
closed and handed over to the con-
tractors, There would be rice, dal
and many more things. Now he takes
up the inadequacy of rice. His only
question is what are the reasons why
these are closed and handed over to
contractors.

Shri Nambiar: The reason is asked
for here already, and the reply is that
it is due to loss that they are closed.
The loss is due to inadequate supply
of rice because of which passengers
are not using the railway refreshment
rooms. That was why I asked the
question.
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Mr. Speaker: Inadequate supply of
ricc may be due to paucity of rice sup-
ply. We cannot stretch it here.

Shri Nambiar: There was rationing
imposed.

Mr. Speaker: He has said in the
ststement that they are concentrat-
ing on the larger stations. Therefore,
they have closed certain others that
were running at a loss.

Shri Nambiar: Exactly. The loss is
duc to this reason that rice supply
was restricted. So passengers go out=
side and take food there.

Shri 5. V. Ramaswamy: Side by
side with dcpartmental catering, there
is also contractor catering. But instead
of being complementary, they become
competitive. To avoid that, we have
decided to concentrate on depart-
mental management at the larger
stations. The idea in establishing de-
partmental catering was to set up a
high standard so that the private con-
tractors may come up to that standard.
That is why they are concentrating
upon important stations.

Mr, Speaker: The point made is that
rice is not available in sufficient quan-
tity in these refreshment rooms run
by departmental management and,
therefore, the customers go outside.
Hence the departmentally managed
refreshment rooms suffer a joss. Is
that so?

Shri S. V. Ramaswamy: No, that is
not a fact.

Shri Ramanathan Chettiar: May I
know whether it is also due to inefi-
ciency on the part of the Catering

Superintendent in the Southern Rail-
way?

Shri S. V. Ramaswamy: It is not so.

Shri Hari Vishnu Kamath: In the
statement laid on the Table, it is said
that it was decided ‘to give up estab.
lishments which were not quite im-
portant or essential and could be man-
aged efficiently by contractors’. 1In
this part of the statement, is there
an implied suggestion on the  part
of Government that departmental
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-catering has been a failure or at least
not as conspicuous a success as it was
.expected to be?

Shri S. V. Ramaswamy: It is not a
failure. On the other hand, we arc
making a slight profit now on the
"Southern Railway. It is not due to
that. It is because we want to avoid
unhealthy competition between  the
contractors’ catering and departmental
catering which results in a loss.

Mr. Speaker: There was an implica-
tion in that that the depariment has
given up those things that could bet-
ter be run by the contractors. There-
-fore, he draws his conclusion that
‘perhaps in those cases the contractors
‘were running in a better way.

Shri S. V. Ramaswamy: Contractors
may run more cheaply because they
are not guided by certain wage regu-
lations. whereas we are paying higher
wages.

Shri Bhagwat Jha Azad: May I know
whether thiz experiment of extending
departmental catering in one dimen-
sion and dimunution in the other is so
encouraging as to apply it to the other
railways also?

Shri §. V. Ramaswamy: Not neces-
sarily. Wherever there is a loss, we
want to curtail that loss and concen-
trate upon important stations. That
is the principle 1aid down.

Shri Koya: Is it the intention of the
-Government to give all the depart-
‘mental canteens to the contractors?

Mmr. Speaker: No. that is not the
—intention. :

Shri S. M. Banerjee: The hon.
Minister stated that they would not
.do it always, but wherever there are
losses then the same thing will be
followed. 1 want to know whether
the Railway Ministry is unable lo find
.oul the reasons why there is a loss,
and what steps have been taken to
find out the reasons.

Shri S. V. Ramaswamy: We know
‘the reasons. Not merely are we pay=
‘ing higher wages, we are paying great
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attention to quality which the pri-
vate contractor will not do.

Shri Thimmaiah: May I know
whether the dining cars run by the
railways are also running at a loss;
if so, whether they will also be stop-
ped?

Shri 8. V. Ramaswamy: Some of
them are running at a loss, but it will
be maintained for the convenience ot
the passengers.

Shri Shree Narayan Das: May 1
know whether any of these refresh-
ment rooms that are going to be trans-
ferred to contractors will be transfer-
red to co-operative societies? Has
that been considered by the Govern-
ment?

Shri 8. V. Ramaswamy: If co-upera-
tive societies come forward, we shall
consider their claim,

sTHeT SERT aT§  FAT A8 AR AR
& fF sefar w17 ® 91 9T qoma
# 1 T 27 qreAT aor # AT a7 &y
& T 37 & W 1 F ) femma wma
¢ exfeg oy gt & 7

ot srgAAR @i 97 e T 2 |
foreret areft &% £ 37 a1 &1 famma
g

sftrelt et v g v @
feama o =7 £

et AEIEY : OF qATA &1 A1H qT
gat & fog gams & = 2

sivert et and o adr feama Aw
w3 3 wfrr w7 afaqi #7117 &
gafad @17 gaT 8 )

seae HERY : U9 a2 JIE qare
FT faar

Shri Krishnapal Singh: Are any
of the refreshment rooms run by the
railways making any profit; if so, how
many refreshment rooms are making
any profit?
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Shri §. V. Ramaswamy: The idea
is not to make profit, but to work on
a no-profit no-loss basis.

Mr, Speaker: Next question. Shri
H. N. Mukerjee. Shri Naval Prabha-
kar.

Shri Naval Prabhakar: Yes, Sir.

Mr, Speaker: He should call out the
number, not say “Yes, Sir.”

W7 qTA TATHT : Yot |

faselt & qamgal ¥

Yo &. Y AT TATHT : T4 A~
aifas fawre, damet aw o @EgEe
qAT 7 AT F0 F TOq fF

(%) ¥ fr & d=mrAt & e
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(=) a1 37 7v7q ¥ 77 wrfeas
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s fagrs, damad aw w5
qEEIT HATW F ITEA (o7 Ry
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oAl wEIAE, 4eev FToamTH
AT 21 AT qATA AHT 7 TA A
faarT # 1

N

() T 777 F A7 grfers
FEAET &7 AT VA F )
{The answer was also read in English]
(a), The tlerm of the existing
Panchayats in Delhi is due to expire

in October, 1962. It is proposed to hold
fresh elections in time.

(b). The preliminaries for the con-
duct of clections are in progress.

Y FFA gAML fAgT A
MR T qZA A AT F AT A4 AA
g SR g FTOT A AZ AT A @ AT A,
& AT ATE g fF o ww 9w
FreE T FY Fiferw ¥ 9w ?

Shri Shyam Dhar Mishra; All steps
are being taken so that all the voters
are included in the voters' Jist,
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Shri Bhagwat Jha Azad: May 1
know whether it has been assessed as
to the percentage of panchayats re-
quiring bayonets to help their elec-
tions?

A1 WA W WA ST, T
VT g9 &9 &7 AT AT # fE
femr dama a4 # 1 fF wd g
T F 7 wYT &7 wEw A &7

st sorewT faw: WA FT AT FI
FEIA A E

s WA A7 wreng - qf &y
wer wfed

Mr. Speaker; Order, order.

Surplus Rihand Power

-

+
[ Shri Indrajit Gupta:
507.J Shri Birendra Bahadur:
"y Singh:
.| Shri Maheswar Naik:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that a_large
volume of surplus power is available
from the Rihand Power Project:

(b) whether there is any scheme to
utilise this idle surplus power out-
side Uttar Pradesh; and

(c) whether the claims of any
other States have been considered in
this regard?
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The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) to (c). A statement is
laid on the Table of the House.

STATEMENT

(a)—The total generating capacity
of the Rihand Power Station js 250
MW, 1t is , however, capable of gene-
rating only 105 MW continuously at
100 per cent load factor. The whole
of this generation has been commit-
ted already and the Government of
Uttar Pradesh have reported that
the full generation of Rihand will be
utilised shortly when all the consum-
ers start drawing the quantities of
power allotted to them, One machine
of 50 MW has becn taking commercial
loads since February 1, 1962, Two
more machines are ready for com-
mercial operation while the other
two would also be ready soon. As
some of the bulk consumers, e.g., the
Hindustan Aluminium Corporation
ang Railways are not yet in a posi-
tion to receive power and also as
some transmission lines agnd sub-sta-
tions have not been completed, the
load on the the system at present is
is only about 12 MW.

By June, 1962, the main consumers
are expected to take their full quota
of load. During the short period till
then, there is some surplus power
available at Rihand.

(b) Yes. 10 per cent of the total
power available from Rihand is ear-
markeq for Madhya Pradesh Details
in regard to the sharing of power
between Uttar Pradesh and Madhya
Pradesh have yet to be settled.

(c) A proposal for the transmission
of somé power from Rihand Project
to the Bihar and D.V.C systems on a
temporary basis, is being examined.

Shri Indrajit Gupta: From the state-
ment I fing that out of the 5 units,
only one has been commissioned up
to date, and the other units have not
been commissioned because the con-
sumers are not ready to take the
power, May I know, whether, in-
stead of keeping these 4 units idle,

MAY 8, 1962

Oral Answers 3022

some of this power will be transmit-
ted to the DVC grid so that the short-
age of power for industries in West
Bengal and Bihar regions can bc met?

Mr. Speaker: Probably, there is a
sentence at the end of the statement
that it will be considered.

Shri Indrajit Gupta: 1 would like
to know at what stage this proposal
is?

Shri Alagesan: A suggestion has
becn made 1g the U.P. Government
that they may consider the question
of supplying power to the DVC area
on a temproray basis until the con-
sumers to whom the power is com-
mitted from the Rihand project are
ready to receive it.

Shri S. M. Banerjee: From the
statement it appears that by June
1962, the main consumers will take
their full quota of lead. During that
shorl period, I want to know what
the surplus power from Rihar- would
be and whether thus is Laewy to be
consumed in U.P. in the near future
or it is going to be supplied to
Madhya Pradesh or any other State.

Shri Alagesan: It is no questiion of
surplus power being available; it is
surplus potential. The power that
will be generated in this project is
already committed. Even so, other
consumers are being helped just now
on a temporary basis.

Shri Daji: Before Rihand power is
given lo other States will the com=
mitments to M.P. first be fulfilled?

Shri Alagesan: Yes, Sir.

Shri Vidya Charan Shukla: Is it &
fact that the Central Zonal Council
is at present considering the ques-
tion of sharing the Rihand power
between U.P, and MP.? And, are
the Government going to wait for the
recommendation of the Central Zonal
Council or is the decision going to be
taken without the Central Zonal
Council coming to a decision about
this maiter?
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Shri Alagesan: Even before the
project was commenced, because
some areas in the then Vindhya Pra-
desh, now forming Madhya Pradesh,
were to be submerged, an under-
standing that 10 per cent of the
power was to be supplied to the then
Vindhya Pradesh area was arrived at.
That holds good even now. The
Chief Ministers of the two States will
discuss between themselves and then
come to a conclusion.

Shrimati Renu Chakravartty: What
is the total amount of power that
might be available for the DVC grid?

Shri Alagesan: That I cannol say
very definitelv. Even if it is sup-
plied, it will be on a purely tempo-
rary basis. The sugestion has been
thrown to the U.P, Government and
they are examining it.

Shri K. C. Pant: May I know whe-
ther the UP. Government has in-
formed the Centre that it has surplus
power or potential which cannot be
utilised inside the State?

Shri Alagesan: I did not quite ratch
the question.

Mr. Speaker: Will the hon. Mem-
ber kindly repecat the guestion?

Shri K, C. Pant: May I know whe-
the: the U.P. Government has inform-
ed the Centre that it has surplus
power or potential which it cannot
utilise inside the State?

Shri Alagesan: No, Sir.

Imphal—Cachar Road

*508, Shri Rishang Keishing: Will
the Minister of Transport and Com-
munications be plcased to state:

(a) the allocation of fund for the
Imphal—Cachar Road;

(b)Y the time limit fixed for the
completion of the road; and

(¢) the progresg of the road up-to-
date?

The Minister of Shipping in the
Ministry of Transport ang Communi-

~
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cations (Shri Raj Bahadur): (a).
Rs. 135 lakhs.

(b). By the end of Third Plan
period.

(c). Thirty estimates for works on
this road have so far been sanctioned
and the construction of this road has
been taken up simultaneously in the
two sections from Imphal to Nungba
and from Nungba to Jirighat. In each
section the work is in progress at
both the ends and the progress is in
various stages of construction.

Shri Rishang Keishing: Is it not a
fact that the progress of this road
has severaly suffered on account of
the activities of the lawless elements
in that area and, if so. may I know
whether any action has been taken to
curb the activities nf these elements?

Shri Raj Bahadur: There are diffi-
culties of terrain as also of conditions
in that area. There have been some
difficultiess in the way of progress
with regard to the construction in
that arca, We hope things are improv-
ing now,

Shri Rishang Keishing: The ques-
tion was whether the progress has
been severcly affected owing to the
activities of the lawless elements; it
is not a question of the terrain.

Shri Raj Bahadur: I think I have

saig in reply that there have been
difficulties, but I think things are
better now

Shri Hem Barua: May I know whe-
ther the lawless elements have put
this particular road under heavy
strain because of the movement of
heavy vehicles and armoured cars and
all sorts of things and, if so, whe-
ther this is the reason why there has
been a setback in the orogress of con-
struction of this road?

Shri Raj Bahadur: In this Ministry
we are concerned with the construe-
tion of the roads, and I would only
say that so far as we are concerned,
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we are trying to progress the con-
struction as best as we can, We
nave sanctioned the estimates, The
progress is going on. In regard to
the other act.vities, the question may
be addressed to the concerned Minis-
try.”

Shri Daji: In view of the strategic
importance of this road, may I know
the nature of the difficulties that you
have met with, and the sieps that
you have taken so that the difficulties
are not repeated and the road i; com=
pleted soon?

Shri Raj Bahadur: I might explain
the whole position.to the House. So
far as this particular road is concern-
ed, up to Jirighat it is in fairly motor-
able condition, From Jirighat to Im-
phal it is in jeepable condition, but the
gradients are too unsatisfactory and
there are curves and steep gradients.
So, a new alignment has been chosen,
and we are proceeding now wilh the
new alignment. The construction
work is going on in that new align-
ment.

Shrimati Renuka Ray: I would like
to know how much of the construc-
tion work has been done on the new
alignment and how long will it take
to finish it.

Shri Raj Bahadur: So far as my
impression goes, works for a length
of 110} miles have been sanctioned,
and they are in various stages of con-
struction, As you know, the road
cannot be completed all at once. We
have taken section by section and the
work iz proceeding on she sections
out of the total of 150 miles.

Site for Upper Sileru Project

f Shri Yallamanda Reddy:

*509. .
| Shri Surendranath Dwivedy:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether Governmeni have re-
ceiveq the award of Shri C. M.
Trivedj for locating the site for Upper
Sileru Project (Power);
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(b) if so, when; and
(c) if not, the reasons therefor?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a). No; Sir.

({b). Does not arise.

(¢). The matter i1s still under ex-
amination.

Shri Yallamanda Reddy: May I
know whether this work will be
begun pending the report of Mr.
Trivedi?

Shri Alagesan: The t(wo Chief
Ministers have asked Mr. Trivedi to
give his opinion in the matter and we
are awaiting his sugestions.

Shri Yallamanda Reddy: How long
will it take to get his report?

Shri Alagesan: The two Govern-
ments, or rather, the respective Chief
Enginecrs, have submitted their re-
ports and the CWPC is having it
under study. They have also made
some suggestions, and the whole
thing will be placed before Mr.
Trivedi who will then give his final
opinion,

Area under Sugarcane Cultivation

*510, Shri K. N. Pande: Will the
Minister of Fooq and Agriculture be
pleased to state:

{a) the total area under cultivation
for cane during the years 1960-61 anr!
1961-62; and

(by whether there has becn any
increase in yield of cane per acre in
1961-62 as compared to 1960-617

The Minister for Fooq and Agricul-
ture (Shri S, K. Patil): (a). Total
area under sugarcane crop during
1960-61 was placed at 5,734 thousand
acres. Corresponding figure for 1961-
62 has not yet become available.

(b). This is not known at this stage.

Shri K. N, Pande: May I know
whether any step is being taken to
bring the yield in northern India on

-
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a level with the yield in the southern
parts of the country?

Shri 8. K. Patil: The steps have
to be taken by the farmers themselves.
So far as our assistance is concerned,
it will be given to them.

Shri K, N. Pande: What steps are
the Government taking to encourage
the cultivators to increase their yield
of cane per acre?

Shri 8. K. Patil: It is a long story.
It cannot be explained in the Ques-
tion Hour. I think when the budget
discussion takes place we shall give
the full range of it.

o wMfaz 21w AT ATAATR
o At q g fF geso—%3 H
famet st 9T T FrEr wmEr 9
F s |eAr g fRoam owafw s
AT IET AT IAAT A1 2 AT W agAr
oY & A O a7 A /T owAraw &
Ao gfrafrar & g7

st Ho Wlo qrfe : ﬁaﬁrmﬁ
ag 73 7% &1 g &7 997 47 g2
BIME 30w a7 | § g § owim
wF fafqaq o1y 29 Ame famer @5
¢ & 1 S g agAY @ wiEg | e
TFNE AW FAaeEag g fE g
¥ T S ATH ¥ 99 ¥ wenA
st afg &, a8 fw w0 F 9+ 0
at R Zw ¥ e qFaE g ama
g

Shri Inder J, Malhotra: May I know
whether the Government have made
any attempt to advise the farmers be-
fore the sowing season whether the
farmers should increase the area un-
der sugarcane crop or decrease it?

Shri 8. K. Patil: Mere advice is of
no use, because the farmer knows his
interest best. I am thinking of hav-
ing some kind of legislation in the
near future where the whole range of
agricultural production has got to be
taken into account and some kind of
pattern for wvarious cash crops and
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food crops has got to be determined.
But that is a matter which is very
complex and difficult and I think very
often it has been referred to on the
floor of the House.
st wee fag fagreat - ¥ o=

arq o7 faar w741 3 L% grm fw

=T &1 3w argT G9d & 7 TF wary

Z S T Y qATE §Y FH AT X I9

FY T O AF T TG AT AZ AT A

SteTes faar wtd 7§t Oy wear T

a1 T3 7

it To W0 qfew : 72 AT AT I F
2 #fea famm &% om0 fFae Ay
AT 2 fF T § 39 A1 SAmEr AT
fraar 2 1 feam o7 fam & fRdy
@l % fF ag o T 7 A6l A A9

St ®T QO : AT AEAE JAT
ST &1 /1AW # fa o AT 3T A A
agA AT AT T gA 2 AP fam A
AR AL 7E 2 | Ay w1 frmad
oTT & A oft wre & ar @i o £ 7
Shri S, K. Patil: It has nothing to-
do with this question.

&1 THTTT I TSR ATAAT AT
gEr St 7 i Famm 2 fa faee
AT AN & AT s 3w 2 wrAET
T2 A7 & Fifs 37 7 F wfaw Amy
¥ 1 wifs gare T H A A1 owaE
HIT a1E7 { AZ & WA FIAT TIAT
?, gafea Fr 7w nar feafs qar adf
FX 7% {5 faara g 13 1 717 At
Eriad Al

weas wERY : qg I 4 Far & i
ag &r5  «fserms a7 =mRd € )

st @o w1 @few : 7T T A
T wafaer Fig W0 & O & fog
few o7 e maeEs TE e 1 g| AT
st fFmamsE (FAg o
v = Forea g g1 v & 1 & awear §
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A fad ag w16 & afEw & A
T 7% g4 @7 Nfgh fF g4 Fqa ¢
T WAL A T wNT T AqT 9
T TR q¥ a2 1o dar A g fF amex
¥ T WM 9%
Shri Maheswar Naik: Apart from
increasing sugar-cane cultivation, may
I know what attempts the Government

are making to improve the quality of
the sugarcane?

Shri 8. K. Patil: The quality of
sugarcane is being continuously bcet-
tered, because we have got research
stations everywhere and I think cvery
day research is going on for the last
60 many years. Some of the strains
that we have developed in India are
supposed to compare favourably with
the best straing anywhere in the world.

Import of Double Decker Buses
by DTU

+
J Shri D, C. Sharma:
1\ Shrimati Maimoona Sultan.

Will the Minister of Transport and
-Communications be pleasid to state:

*511.

(a) whether the
Undertaking propose to import 20
more double-decker buses and has
asked the Union Government to al-
locate finances for the same;

Delhi Transport

(b) whether the proposal has been
considered; and

(c) if so, the outcome thereof?

The Minister of Shipping in the
Ministry of Transport & Communica-
tions (Shri Raj Bahadur): (a), (b)
and (c¢). The Delhi Transport Under-
taking propose to import 20 double-
decker buses and have approached
the Central Government for grant of
necessary import licence. No request
for financial assistance for this speci-
fic purpose has so far been made by
the Undertaking.

Shri D, C. Sharma: May I know
what is standing in the way of get-
ting these buses quickly?
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Shr_] Raj Bahadur: This has to be
examined by the Chief Controller of
Imports and Exports for granting the

necessary licence and he ig doing
that.

ﬁqﬂ'ﬁf.ﬂz: ﬁ'aﬂ:n’ingm’
gfF Far g3 am aeg ifear ar @
# ar At a9t w1 wo=T ¥ fog ?

WA HERA @ AW F1 1 LIford,
IT H F4 wawa 2 7

ot Tgra fag 39 & feurdiz &
HT AL M AT W E | IZ AT F
TEATT F orar & )

wWeq wEIW - AT T F70 41 5
AT ST TR E |

ot TR FgIT . A1 95 famy mw
g 9% §ad A 19 =94 2FC (A9 F
CIEgE- - A

Shrimati Kenu Chakravarity: What
is the total amount of foreign ex-
change required for this importation
of 20 double-decker buses?

Shri Raj Bahadur: The price of
each one of these is Rs. 41,000, I
cannot eXactly give the foreign ex-
change content.

Shri Hari Vishnu Kamath: Is it a
fact that the fleet of buses with the
DTU at present is wholly inadequate
for the needs of Delhi and if so, has
any final and correct assessment of
the position been made by the Minis-
try with regard to this?

Shri Raj Bahadur: The assessment
has to be made by the DTU. It will
not be correct to say that it is wholly
inadequate. It is meeting the require-
ments, but I would net say it is ade-
quate. Steps are being taken to see
that the fleet is properly strengthened
with a view to meet the requirements.
Hence this provision of double-dec-
kers.
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There is a regular programme in the
Third Five Year Plan to augment taat
thing, and it is expected that by the
end of the Plan period we will have
as many as 1000 buses plying on the
various routes.

Shri D. N. Tiwary: May I know
whether it is a fact that the Delhi
Administration proposes to take buses
from Jammu and Kashmir and also
U.P.?

Shri Raj Bahadar: That aga:n, 1
would say, docs not arise out of this
limited question.

Shri Vidya Charan Shukla: Is 't nct
a fact that we are manufacturing
double decker buses in India; if so,
may I know how this question has
arisen of importing so many buses
from outside?

Shri Raj Bahadur: I think we have
still to import some components and
parts even for the manufacture of
these buses.

Shrimati Renu Chakravartty: In
view of the fact that in Delhi there
is only peak hour traffic during a very
restricted part of the day, may I know
whether the economics of double
decker traffic has been properly exa-
mined before going in for this im-
port?

Shri Raj Bahadur: In fact, the posi-
tion is otherwise. Because we have
certain points where traffic originates
in spurts or, if I may say so, spasmo-
dically, it is exactly for that purpose
that at places like the Secretariat or
cther places we require double-decker
buses to take away the traffic quick-
h.

" Cattle Epidemic in Tripara

*512. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government are aware
that there has been an out-break of
eattle-epidemic in Chhaienta, Tripura,
causing deaths of many cattle;

(b) if so, what steps are being
taken to arrest this wide spread epi-
demic; and

432(Ai)LSD—2.
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(c) whether Government propose to
set up one permanent Veterinary dis-
pensary with adequate staff therein?

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): (a) There has
beer no cattle epidemic in Chhaienta.

(b) Does not arise.
(c) Not at present at Clihaionta.

Shri Dasaratha Deb: May I know
whether the Government have receiv-
ed any representation from the peo-
ple that there has been an oulbreak
of cattle diseases in the Chamanu artea
and that no medical aid is available
there?

Shri S. K. Patil: It was not an epi-
demic. A few cattle died Lhere, but
later on it did not spread. Therefore
1 answered that it was not an epi-
de_rru’c, and that question does not
arvise now.

Chemical Fertllizers

+
[ Shri A. K. Gopalan:
*513.4{ Shri ¥ajnik:
| Shri P. R, Patel:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that sodium
sulphate is passed off as genuine che-
mical fertiliser for Ammonium sul-
rhate and sold on a large scale
throughout India, especiaily in the
States of Maharashtra and Gujarat;

(b) whether any representations
have been received by Government in
this connection; and

(c) if so, action proposed by Gov-
ernment in this regard?

The Minister of Food and Agricul-
tare (Shri 8. K. Patil): (a) and (b).
Yes; complaints were received that
Sodium  Sulphate—a . chemical—was
being passed off as Ammonium Sul-
phate—a fertilizer—to the cultivators
in the States of Mahareshtra and
Gujarat.

(c) (i) With a view to enabdiirg the
State Governments to take legal
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action against the culprits, the Ferti-
liser (Control) Order 1957 has been
so amended that sale of any substance
as o fertilizer which in fact is not a
fertilizer, is an offence.

‘ii) The State Governments of
Maharashtra and Gujarat have been
requested to investigate the matter and
bring the culprits to book. Investiga-
tions are in progress. In (he mean-
tirne, the State Governments have
apprised the cultivators of the mal-
practice and suitably instructed their
Inspection staff also.

Shri A. K. Gopalan: Has there been
any enquiry at any time by the Fertj-
ser Inspectors at Nadiad and other
places; if so, may I know what was
their report?

Shri S. K. Patil: There is no doubt
that it was sold in a big way. In fact,
we had received alarming reports that
that was being done. That is why we
have alerted the governments concern-
ed, and also steps are being taken to
see that those who were responsible
for the offence are brought to book.

Shri A. K. Gopalan: Is the Govern-
ment aware that the use of sodium
sulphate destroys not only the stand-
ing crops but it also renders the land
un-usable for two or three years,

Shri S. K. Patil: It is very much
80. Sodium sulphate does destroy the
basic properties of the soil, and it is a
dangerous thing to be used. Therefore,
there must be deterrent punishments
But, unfortunately, what happens 1is,
because a certain substance is sold we
cannot punish a man Afier all, a
man has the right to have a chemical
But it has got to be proved that that
chemical was taken as a fertiliser and
used as a fertiliser in order that it
can be brought within the cempass of
the law.

Shri ‘Umanath: Has it come to the
notice of the Government that one
concern, namely, the Nationgl Chemi-
ca) and Fertilizer Industries, Bombay,
is dealing in this in lakhs and lakhs
of tons. If so, what action has been
taken against this particular concern?
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8hri S. K. Patil: That is exactly the
concern, The hon. Memher has
merely given us some additional infor-
mation.

&t o do fag : 7 78 w1 F1EAT
g fo =g waaaTa 4 e wfee 31 <8 &,
saa1 ofew 73 =@ @ @ Frd gt
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R § F W1 f1 Ao ATE o SN 0
T RFCER N

Shri S. M. Banerjee: May I know

the name of the particular film? Is it

a fact that they indulged in this sort
of thing in the past also?

Bhri S. K. Patil: The name was
given by the hon, Member. We do not
know whether they were doing it be-
fore. But irrespective of whether they
were doing it in the past or not, it is
an offence.

it s Ferg Fergrelt : 7 dafaes
werraTa ¥ ag aawe & fear o @
fF g <t TTaTafaw AR # 0% ¥ W
& qrarg AdY & Jearad T AT GEATAT
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gl gAd AT g AT Iy Tara W
Tga &, I v 1 g a7 e
g’

st Wo wro wifew : ¥ & FFA
qATT 2, TEET T TATET q FIE qEEH
e
Shri Yajnik: Is it a fact that this
sodium sulphate has been sold in very
large quantities which has resulted
in loss to the tune of crores of rupces
to the farmers of Gujerat, Maharash-
tra and other parts of India also?

Mr. Speaker: He has answered it by
saying that it has been done in a big
way and enquiries are being made.

Shrimati Renuka Ray: May I .tnow
whether any companies or individuals
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have actually been penalised for sell-
ing sodium sulphate as fertilizer?

Shri §. K. Patil: We have found
out that the company, whouse name
has just been mentioned, has been
doing so. They are proceeding against
the firm. There are some legai diffi-
culties. 1 do not want to explain that
because the whole case is sub judice
just now in a court of law.

Food and Agriculture Organisation of
UN.

“514. Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact thal the
Food and Agriculture Organisation of
the U.N. has drawn out a programme
for helping under-developed countrie:
with huge guantities of surplus foods
ana some cash; and

tb) if so, how much aid is expect-
ed to be received by India under the
programme?

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): (a) and (b).
A Statement is placed on the 1abie
of the House.

STATEMENT

A 100 million dollar World Food
Programme to be operated on  an
experimental basis-for 3 years has
been drawn up by the Food & Agri-
culture Organization to assist under-
developed countries in (i) meeting
emcrgency food needs and cmergen-
cics inherent in chronic malnutrition
including the establishment of food
reserves; (ii) assisting in pre-school
and school feeding; and (1ii) imple-
menting pilot projects, using food as
an aid to economic and social develop-
ment, particularly when related to
labour intensive projects and rural
welfare.

The contributions to the Program-
e to be obtained on a voluntary basis
will be mostly in food-grains. The
cash component thereof will be uti-

Ksed for meeting overhead expenses.
 A————
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1t is too early to indicate what
India’s share of the aid will be as the
preliminaries connected with the im-
plementation of the programnie have
not yet been completed.

Shri P. C. Borooah: May I know on
what terms the Food and Agricultural
Organisation is going to take the food-
grains of the surplus country and on
what terms it is going to give food-
grains to the deficient countries?

Shri §. K. Patil: Some years ago
we have made a suggestion on behalf
of our country to the FAO that they
should establish a food bank, the idea
being that the surplus countries may
place all their surplus grains at their
disposal so that they can be advant-
ageously used in the deficit countries.
This is the first stage and 100 million
dollars have been placed at the dis-
posal of the FAO so that it should be
taken further on.

Shri P, C, Borooah: May I know
from which countries this aid is ex-
pected?

Shri 8. K. Patil: 100 million dollars
has been placed at the disposal of
FAO by the USA. Surplus countries
are those where food is surplus and
deficit countries are equally better
known.

Shri P. C. Borooah: May 1 know
whether India will be benefited by
this?

Mr. Speaker: India is a deficiy coun-
try.

Shri 8, N. Chaturvedi: May I know
whether this pool wil] affect the bila-
teral agreements that have been en-
tered into by India with other coun-
tries?

Shri 8. K. Patil: It would not affect
them, because under the agreements
that have already been made, the
contractual obligations have got to be
fulfilled. It is a better sta'e of affairs.
If it is done and the whole surplus is
pooled together—of course, not physi-
cally pooled; there are other ways of
doing it—the distribution would be
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better and the FAO being an inter-
national agency, it could better be
used for that purpose. ¢

SHORT NOTICE QUESTION

Criminal Assanlt on Women in
Pathankot Express

( Shrimati Vijaya Raje
Scindia:
SN.Q. & | Shrimati Maimoona Sultan:
Shri Ram Sewak Yadav:
Shri Prakash Vir Shastri:
| Shri Krishnapal Singh:

Will the Minister of Transport and
Communications be plcased to state:

(a) whether it is a fact that R.M.S.
staff members criminally assaulted
two women in Pathankot Express bet-
ween Morena and Dholpur on Friday
the 27th April, 1962; and

(b) if so, what action has been taken
against those guilty persons?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) A complaint has been lodged with
the Police against three porters and
two sorters. The Police registered o
case under section 376 and 511 of the
Indian Penal Code against these offi-
cials and arrested them.

(b) The case is under investigation.
The arrested officials have been
placed under suspension.

Shrimati Vijaya Raje: Way
not a similar case some time
when a woman and a child
thrown out of a moving train?

Mr. Speaker: That is a different
question altogether.

Bhri 8. M, Banerjee: May I know
what are the actual details of the case?
A Short Notice Question has been
tabled, on the basis of some facts.

Mr. Speaker: That will be enquir-
ed into by the Police.

Shri 8. M, Banerjee: Before going
to the Police the Railway Ministry
would have the details of the case
with them.

there
back
were
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Shri Jagjivan Ram: A complaint
has been lodged.

At about 10 P.M, on the 26th April
1962 the R.M.S. Section in the Pathan-
kot Express leit Jhansi with one head
sorter, eight sorters and three por-
ters. Work wag being carried on in a
mail van and a third class compart-
ment attached to it. There was an in-
ter-communication door between t©
mail van and the third class compart-
ment. There wag complete failure of
electric light and work in the mail
van was being carried on with candle

lights.

At Morena, where the train arrived
at about 029 hrs. two gentlemen
accompan.ed by two ladies and five
children attempted to board the third
class compartment. The staff present
in the compartment admitted the two
ladies and the five children, stating
that the compartment was a ladies’
compartment and the gentlemen should
not, therefore, get into 1t They
boarded some other compartment, The
three porters and two of the sorters
are alleged to have misbehaved witn
the ladies and dropped them at Dhol-
pur station at 0:59 hours. The gentle-
men detected this and lodged a com-
plaint with the Police at Agra. These
officials were arrested by the Police
and a case has been registeded against
them. They have been suspended by
the Department.

Shrimati Maimoona Sultan: I sub.
mit that in spite of the best arrange-
ments, incidents like murders take
place. The frequency and the bold-
ness with which these incidents take
place, not almost every day but very
frequently, prove the absolute ineffi-
ciency of the railway administration,

Mr. Speaker: Now the question.

Shrimati Maimoona Sultan: I come

to that.

Mr. Speaker:
not relevant; I only said:
question.

I did not say it was
now tha
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Shrimati Maimoona Sultan: These
incidents have taken place, where
women were enticed into getting in an
RMS van. May I know how they gor
into it. Ordinarily they travel in ordi-
nary coaches.

Mr. Speaker: That has already been
answered.

Shrimati Maimoona Sultan: If that
is so, what about the supervisory and
other staff who were in it? What
action has been taken against them.

Mr, Speaker:
has been given.

All the informatior

st THATE AT : (ATTEAT)
T =11 fr ardra &1 frogar R @ ?

st wAAEA R ;AT g4 I A
g e wrfaz az g

ot a¥ (ATA) ;o Ag gAdERd-
oA (AT 97 T Gr & 91 a7 I AlFA
qfTa FT @ra?

oft IUSER TN qg AT AES
qferr & gt & 1 5o =TT o dy o 3 AY
T qIAHZ Fi ZTFAT &1

Shri A. N. Vidyalankar: Why were
they allowed into that compartment
and not directed to a ladies’ com-
partment?

Shri Jagjivan Ram; The officials,
who are alleged to have misbehaved
with the ladies. said that it was a
ladies' compartment.

Shri Bade: Have they been bailed
or are they still under arrest?

Shri Jagjivan Ram: They have been
bailed out

Shri Bhagwat Jha Azad: May I
know whether after the suspension, de-
partmental proceedings are gomng on,
or the matter has been left to the
police?

VAISAKHA 18, 1884 (SAKA)

Written Answers 30,0

Shri Jagjivan Ram: It should have
been obvious that when the police
have registered a case they are inves-
tigating the case,

Shri Bhagwat Jha Azad: I want to
know whether the Department also io
conducting an enquiry or not.

Mr. Speaker: Order, order. Calling
Attention Notice.

WRITTEN ANSWERS TO
QUESTIONS

Export of Sugar to USA,

*505. Shri H. N. Mukherjee: Will
the Minister of Food and Agriculture
be pleased to state:

(a) how far the new United States
policy of sugar purchases on a global
system will affect the imports of
Indian sugar into that country after
1st July this year:

(b) whether India will be able to
continue its sales to the United States
on the quota basis followed so far; and

(c) what is the estimated require-
ment of subsidy per ton for sugar
exports to the United Stales under
the new system?

The Deputy Minister in the Min'stry
of Food (Shri A. M, Thomas): (a) to
(¢). The U.S. Government has not
yet taken a decision to import sugar
on a global system from 1st July, 1962.
The question therefore does not arise.

Telegrams detained by Ajmer Dastt.
Magistrate

*515. Shri U. M. Trivedi: Will the
Minister of Transport and Communi-
cationg be pleased to state:

(a) whether telegrams sent to news.-
papers and officials from Ajmer on
the 19th April, 1961, were detained
by the District Magistrate of Ajmer;

(b) whether the detention was
found to be illegal and wrongful; anl

(c) if so, what action has been taken
in the matter?
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The Minister of Transport and Com
munications (Shri Jagjivan Ram):
(a) A few telegrams which were con-
sidered objectionable were with-held
on the advice of the local Civil \u-
thoritics, under Indian Telegraph
Rules 17 and 174

(b) No, but the action was not in
accordance with administrative instruc-
tions

(c) The officer concerned nas been
advised suitably to observe the in-
structions on the subject inore car.-
fuily in future.

Railway Line between Cutlack and
Paradip

J Shri Surendranath Dwivedy:

.
SlS. | Shri Maheswar Naik:

Will the Minister of Railways u»
pleased to state:

(a) whether there is any proposal
for the construction of a railway line
between Cuttack and Paradip for tne
speedy transportation of iron wure to
the port; and

(b) what js the amount grovided
for the purpose and when the work
is likely to be taken up?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Ehan):
(a) No, Sir.

(b) Does not arise.
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Jaldhaka Hydro-Electric Project

[ Dr. Ranen Sen:
Shri Dinen Bhattacharya:
Dr. Sarad.sh Roy:
Shri S. M. Banerjee:
Shri Sarkar Murmu:
Shri Karjee:

*518,

Will the Minister of Ir:igation zad
Power be pleascd to state:

(a) whether it is a fact that the
Jaldhaka Hydro-Electrict Project in
West Bengal was sanctioned by the
Government of India at the rogquest of
the Government of West Beugal to
check floods in North Bengal and fur
generation of power;

(b) whether it is also a fact .out
the said Project has been abancdon~d
by the Government of India; and

(c) it so, the reasons therefoi?

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
(a) The Jaldhaka Hydro-Electric Pro-
ject envisages only power ganera‘ion.
There is no provision in 1t for flood
control y

(b) No, Sir.
(c¢) Does not arise.
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Automatic Exchange in Assam

519 J Shri Basumatari:
*\ Shrimati Renuka Barkataki:

Will the Minister of Transport and
Communications be pleased to slate:

(a) whether there is a proiesal for
installing automatic system of tele-
phone exchange in Assam during the
Third Five Year Plan;

(b) if so, when it is likely to Lte
established; and

(¢) what is the amount t) be spent?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
Yes, at Gauhati and Shillong.

(b) Gauhati—During 1964-65.
Shillong—During 1865-66.

(c) Gauhati—About Rs, 25 lakhs
Shillong—About Rs. 21-5 iakhs.

Agricultural Commission

*520. Shri Inder J. Malhotra: Will
the Minister of Food and Agriculture
be pleased to state whether Goveru-
ment have taken any finul decision
regarding the appoiniment of an Agri-
cultural Commission to review the
various aspects of agriculiura]l duve-
lopment in the country?

The Minister of Food and Agrlevl-
ture (Shri §. K. Patil): The gue-tion
of setting up an Agricultural Commis-
sion ig engaging the attention of the
Government of India. Final decision
will be taken after replies from ell
the State Government« have been re-
ceived. Two State Governments have
still not sent their replies.

b o
*y3q. st TRAETTY - T Q™
am gfg T T a7 FA S
fF
(%) 7ar 7z 79 ¢ f& @9 T99-
gt i WY pff o § g q
wy frdiw 3% &1 &

(@) afz &, 4t @ ¥7 w2 w@
& W W@ T g% qaw feow s
o smaT @

(w) =1 7z w= ¢ f& maw
Iafq WK 78 qae ¥ f7a o ¥
wnfue f7g 0@ &, 37 < wfea ==
Tl faar sman &5 W

(7) =fz &, at 77 qwp wfaw
# 39 W H §7 AR (A7 A
frr s G ?

T gfw wAt (st ®e
Foarfzw)  (F) & (9). WA
WE AT THSS AT AT G E AT
Forerd &1 7T 7 g2 97 7| &Y FEn

Srisailam and Nagarjunasagar Projects

*522, Shrimati Yashoda Reddy: Will
the Minister of Irrigation and Vower
be pleased to state:

(a) whether the question of ap-
proval to the integrated deveirnment
of Srisailam-cum-Nagarjunasagar
Hydro-Elcetric Schemes nas been re-
ferred to his Ministry,

(by if so, whether anv decisisn has
been taken by the Government aof
India;

(c) if decision has been taken whe-
ther it has been communicaied t; the
Government of Andhra Pradesn: and

(d) what is the nature of the de-
cision?

The Minister of Irrigation and
Power (Hafiz Mohammag Ibrahim):
(a) Yes; Sir,

(by to (d). The State Government
was advised to submit separate Pro-
ject Reports for the two Projects

WA ® wrAfaw O

#y3y, ST WEA THA . T e
T 3c U, (LER ¥ wariiEa vom
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Import of Wood for Pencil Manu-

facture

*524. Shri Jedhe: Will the Minister
of Food and Agriculture be pleasea to
state:

(a) whether it is a fact that wood
used in the manufacture of pencils not
being available in the countrv ic im-
ported from outside;

(b) if so, whether Government have
at any time considered the desirability
of growing in the countrv  suitable
types of trees, which could yirld the
required type of wood; and

(¢) if not, the reasons therefcr?

The Minist>r of Food and Agrlcal-
ture (Shri S. K. Patil): /a) Ag the
penci] manufacturers want timber in
the form of slats—seasoned and treat-
ed—the production of which is wvery
small in the country, American and
African cedar, in the form of slats, is
being imported for pencil manufac-
ture,

b) It has been found that dved and
waxed cvpress, deodar and aldsr ave
comparable to American cedar. Treated
Kuthan and Holygent are also ecrn-
sidered to be as good as African cedar.
These species are available in this
country.

(¢) Does not arise.

Technological Help from Japan
Shri Maheswar Naik:
*525. { Shri D, C. Sharma:
Shri Liladhar Kotoki:
Will the Minister of Fooed and
Agriculture be pleased to state:
(a) whether it is a fact that an
agreement has been entered into bet-
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ween the Governments of India and
Japan under which technological ad-
vances made by Japan 1n the ficld of
agricultural production will be shared
with India: and

(b) if so. what are the details of the
agreement?

The Minister of Food and Agricul-
ture (Shri 8. K. Patil); (a) Yes.

(b) A statement is laid on the Table
of the House.

STATEMENT

Under the Agreement, the Japanese
Government will supply four complete
sets of machinery and implements re-
quired for the operation of the feur
farmg to be established at Ranapghot
farm in Nadia Distt, (West Bengal).
Chakuli farm in Sambalpur Distt.
(Orissa), Arrah in Shahabad  Distt.
(Bihar) and Vyara farm in Surat
Distt. (Gujarat) and also meet the ex-
penses on providing four Japanese
techniciang to work on each farm. The
State Governments will meet the run-
ning expenses of the farms and also
provide free residential accommodation
to the Japanese staff. ‘The Japanese
staff will also be given privileges and
immunities as admissible +to experts
under the Colombo Plan. The farms
shall aim at demonstrating agricul-
tural techniques by Japamese techni-
cians and also serve as centres fcr the
field training of Indian farmers.

Sleeper Coach on  Bombay-Nagpur
Express

*528. Shrimati Maimoona Saultan:
Will the Minister of Rallways be
pleased to refer to the reply given to
Unstarred Question No. 5892 on  the
25th November, 1961 and state:

(a) whether the question of provid-
ing a Sleeper Coach to the Bombay-
Nagpur Express has since been  ex-
amined;

(b) if so, whether the same has becn
introduced; and

(¢) if not, the reasons for failure
to do so?

3048

The Deputy Minister in the Ministry
of Railways (Shri S. V. Rumaswamy):
(a) Yes, Sir,

(b) and (¢). The service has  not
been introduced so far as the neces-
sary number of Sleeper Coaches are
not available.

Helicopter Mail Service

‘527: S_‘h.rlmau Jyotsna Chanda: Will
the g&m:ster of Transport xnd Com-
munications be pleased to state:

(a)_ at what stage is the proposal for
the introduction of Helicopter Mail
Service to the land locked Lungleh
sub-division of Assam's Mizo distriet;

(b) whether he is aware of the
acu‘te communication difficulties ex-
perienced by the people of Cachar,

Mizo District and North Cachar Hulls
in Assam; and

(¢) what steps have been taken to
instal standby wireless circuitsg at
Si_lchar between  Silchar-Gauhati,
Silchar-Calcutta and Silchar-Aijal?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)

There is no such proposal under con-
sideration.

(b) Communication linesg in Assam,
particularly in the areas mentioned,
run through hilly country and dense
jungle. Lide interruptions take longer
in these areas to rectify because of
infrequent rail service and the difficul-
ties of the terrain

(c) The question of installation of
wireless standby circuits between
Silchar-Gauhati, Silchar-Calcutta and
Silchar-Aijal is under examination.

Panshet and Khadakvasia Dams

*528. Shri Nath Pai: Will the Minis-
ter of Irrigation and Power be pleased
to state:

(a) whether the Government of
Maharashtra have approached the
Government of India for help in the
reconstruction of the Pan:het and
the Khadakvasla dams;
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(b) if so, the details of the help
sought; and
.ﬂ(f-‘) the Government’s reaction there-

The Minister of Irrigation and
Power (Hafizx Mohammaad Ibrahim):
(a) to (c). When a team of Central
Government officials visited the State
of Maharashtra in September, 1961
to study the situation arising out of
the floods in Poana, the State Govern-
ment had discussed with themn the
question of Central assistance estimat-
ed at about Rs. 250 lakhs for repairs
to the Panshet and the Khadakvasla
Dams. It was agreed during these
discussions that the consideration of
this matter might be postponed until
the technical investigations had hLeen
completed. Since then no further pro-
posal has been received.

Rapti Bridge

*529. Shrl Sinhasan Singh: Wil] the
Minister of Transport and Comwmuni-
cations be pleased to refer to  the
reply given to Unstarred Question
No. 66 on the 21st April, 1962 about the
Rapti Bridge on the National Highway
No. 28 and state:

(a) when the Committee for enquiry
into the causes of the collapse of span
wasg required to submit their report;

(b) what are the main hurdles in the
submission of their report; and

(c) what are the main obstacleg in
restarting the construction of the said
bridge?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) By
the end of October, 1961.

(b) The main hurdles are:—

(iy Difficulty of access to the
broken ends of the main gir-
der, (which are lying under
a great depth of water) which
has delayed the direct ex-

MAY 3,

amination of the broken gir- -
der.
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(ii) The sudden illness of 4he
Chairman of the Comumittee
(Shri G. Pande, Vice-Chancal-
lor, Roorkee University).

(c) Arrangements have to be made
afresh for fixing up a construction
agency, tp restart the work left in-
complete by the previous Contractors
for the bridge, whose contract has
been rescinded by the Government of
Uttar Pradesh

Fisheries on Malabar Coast

530 J Shri Pottekkatt:
" Shri A. V, Raghavan:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether Government are aware
of the large scale disappearance of
fish from the Malabar coast »special-
ly of sardine and mackerel;

(by whether Government propose
to investigate the reasons therefor;

(c) whether Government are aware
of the scarcity conditions of the fisher-
men in Malabar coast due to lLhe non-
availability of fish; and

(d) whether Government propuse to
take any relief measures?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) and (b).
The appearance of mackerels and sar-
dines is an uncertain seasona] factor.
Last year the fishery was unprecented-
ly successful. This year the shoals
have disappeared. The research vessel
“M. V. Varuna" and the Central
Marine Fisheries Research Institute
are conducting investigations into the
causes of the failure of these shoals
along the Malabar Coast,

(c) and (d). The Government of
Kerala has already sanctioned frce
weekly rations for deserving families
of fishermen. It has also given finan-
cial relief to the fishing communities.
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Shortage of Wagons in Jabalpur-Itarsi
Bection

*531, Shri Harl Vvishnn Kamath:
Will the Minister of Railways be
pleased to state:

(a) whether representations have
been reccived regarding serious short-
age of wagons in the Jabalpur-ltarsi
section (Central Railway) for move-
ment of grains; and

(b) if so, the action taken chercon?

The Deputy Minister in th~ Ministry
of Railways (Shri Shahnawaz Khan):
(a) Yes, Sir.

(b) Clearance of traffic is beug
arranged to the maximum cxtent pos-
sible within the overall availabili‘y of
wagons,

Production of Sugar

*532. Shri B. Verma: Will the Min-
ister of Food and Agriculture be
pleased to state:

(a) whether Governmoent are aware
that the Mill owners of Sugarcane
Factories of U.P. are thinking n terms
of reducing the cane price now on the
plea of less percentage of recovery cf
sugar; and

(b) if go, whether Government pio-
pose to safeguard the interests of thv
cultivators?

The Deputy Minister in the Ministry
of Food (Shri A. M. Thomas): (a) Yus.
Sir.

(by The primary interest of the
sugarcane grower is that his standing
cane is crushed and every effort i
being made to achieve this.

Supply of Saleons to Thailand

J Shri Rameshwar Tantia:
*533.  shri P. C. Borooah:

Will the Minister of Railways be
pleased to state:
(a) whether jt is a fact that the

Government of India are negotiating
with the Thailand Government for

the supply of three Integral Coach
Factory built royal saloons for ihe use
of Thai Royal family; and

(b) if so, the result thereof?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswainy;:
(a) In response to a global *ender an
offer has been made to the State
Railway of Thailand for the supply
of three royal saloons to be built at
the Integral Coach Factory.

(b) Final decision of the Thailand
State Railway is awaited.

Post Card Vending Machines

( Shri Subodh Hansda:
*534. { Shri 5. C. Samanta:
| Shri Shree Narayan Das:

Wil] the Minister of Transport and
Communications be pleased to state:

(ay whether field trials of Post
Card vending machines have been
completed;

(b) if so, whether they have proved
successful; and

(c) when such machines will be
introduced in all Post Offices?

The Minister of Transport and Com-
municationg (Shri Jagjivan Ram): (a)
Yes.

(by Although the performance of
the machine is satisfactory, jt has
the drawback that two operationg have
to be performed to get a postcard.
First, a coin has to be inserted and
then a lever to be turned before the
postcard  is released. Efforts are,
therafora, being made to evolve &
machine whereby a postcard is Te-
leased on the insertion of a coin with-
out having to turn a lever.

(c) Ag soon as our efforts succecd
in manufacturing = suitable machine
in India.
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Burning of Diesel Engines

[ Shri Raghunath Singh:
| Shri Vidya Charan Shukla:
*535. { Shri Indrajit Gupta:
| Shri Bibhuti Mishra;
( Shri P, C. Borvoah:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that two
railway diesel engines were reduced
to scrap by accidental fires one near
home signal of Gaya Railway Junc-
tion and the other at Islampore rail-
way station on grand chord section of
the Eastern Railway; and

(b) if so, the details thereof?

The Deputy Minist-r in the Ministry
«of Railways (Shri Shahnawaz Khan):
(a) No, Sir. Only minor fires were
.caused: one on 22nd March, 1962
near Gaya, and another on 3th April,
1962 near Ismailpur. The locomotives
have been repaired and put back iuto
service.

(b)Y The flres were caused due to
bursting of rubber hose carrying oil,
which impinged on the hot Turbo-
Superchargers. The cost of the
damaee in each case was about
Rs. 1000,
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Sugar Deal with Malaya

*537. Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether India has recently
signed an agreement with Malaya to
supply 25.000 tons of sugar to t{aat
country; and

(b) if so, on what terms?

The Deputy Minister in the Ministry
of Food (Shri A. M. Thomas): {a) and
(b). No agreement has been signed
for supply of sugar to Malaya by
Government. Recently an Indian
firm has contracted to export 25,400
metric tons of sugar at £31-7s. per
metric ton. C. & F. Malayan ports
for C-29 grade for shipment during
April-June, 1962

Joint Farming Pilot Schemes in
Kerala

»538. Shri A. K. Gopalan: Wil the
Minister of Community Development,
Panchayati Raj and Co-operation be
pleased to state:

(a) how many Joint Farming DPilot
schemes are proposcd to be organised
in Kerala in the Third Five Yeur
Plan;

(b) how many such Pilot Projeuts
are working there now; and

(¢) what is the amount sanctioned?

The Deputy Minister in the Minlstry
of Community Development, Yan-
chayati Raj and Co-operation (Shri
B, 8. Murthy): (a) 9 pilot projects.

(b) 2 pilot projects.

(c) Rs. 1098 lakhs for the third
plan period and Rs. 1'22 lakhs for
1961-62.

Diet charges from Patients In Railway
Hospitals

*539, Shri Namblar: Will the Minis-
ter of Railways be pleased to state:

(a) whether diet charges are being
deducted from the patients in Railway
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Hospitals drawing less than Rs. 150
per month for self and dependents;

(b) since when this practice Thas
been introduced;

(c) whether representations irom
Employees Trade Unions have becn
received to discontinue this oractice:
and

(d) if so, the action taken theico.

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
A statement is laid on the table of the
House.

STATEMENT

(a) No diet charges are recovered
from a railway employee who is a
patient in a railway hospital if he is in
receipt of pay up to Rs. 180 per monti;
but such charges are recovered from
any member of his family who is
treated as a patient in a railway hos-
pital, In the case of T.B. pat.ruts.
however, no recoveries are made from
the employee or his family if the pay
of the employee does not excee:
Rs. 380 per month,

(b) The practice has been in force
for a very long time. Prior to 1Ist
January, 1961 the pay limits roferred
to in (a) above were Rs. 130 and
Rs. 300 respectively.

(c) and (d). No representation has
been received in the Ministry cf
Railways.

Shipping Tonnage

*540. Shri H, N. Mukerjee: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) what has been the prugress so
far towards achievement of the Pian
targets for shipping tonnage;

(b) what is the tonnage now being
operated by the Shipping Corporation
of India; and

(¢) whether there is any scheme of
having only Indian ships to carry
our own foodgrain imports?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) A
gross addition of about 45,600 G.R.T.
has so far been made against a target
of 3,74,500 G.R.T. set in the Third
Five Year Plan. However, taking into
account the commitments, already
made, there iz every hope of the Plan
target being reached in time.

(b) 154,000 G.R.T. approximately.

“(e) No, Sir.

Embankment over River Brahmani,

Orissa

*54]. Shri Surendranath Dwivedy:
Will the Minister of Rallways ke
pleased to state:

(a) whether the Central Govern-
ment are aware of a scheme amount-
ing to Rs. 22 lakhs drawn 1p by the
Government of Orissa for the con-
struction of a3 new embankment over
river Brahmani near Jevapore with a
view to afford protection to the Rail-
way bridge over the river;

(b) whether any discussion on the
matter was held between the Railway
authorities and the Orissa  Govern-
ment;

(c) whether the Government of
Orissa have demanded that half of the
cost should be borne by the Railways;

and

(dy whether any decision has been
taken in the matter?

The Deputy Minister in tha Ministry
of Railways (Shri Shahnawaz Khan):
(a) Yes, Sir. The Orissa Governmgnt
has prepared a scheme for raising
the existing embankment along  the
Brahmani river near Jenapur including
provision of a pucca road on it at a
cost of Rs. 22 lakhs for protectioa cf
countryside affected bv floods due o
breaches in the protection bund in the

past.
(b) and (c). Yes, Sir.
(d) Not yet.
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Export of Sugar

*542. Shri Jedhe: Will the Minister

of Food and Agriculture be picased to
state:

(a) whether Government have re-
ceived any proposal from the Co-
operative Sugar Mills Association to
export sugar directly on their behalf:

(b) whether Government are piving
any share of their exports of sugar
to US.A. to the co-operative surar
factories to export directly in future:

(c) it so, the ratio

or proportion
therefor; and

(d) if not the reasons therefor?

The Deputy Minister in the Ministry
of Food (Shri A, M. Thomas): (&) No,
‘Sir. S

(b) to (d). Do not arise.

Mushroom Cultivation

( Shri Subodh Hansda:

o543 ) Shri S. C, Samanta:
"7 Shri B. K. Das:

| Shri Maheswar Naik:

Will the Minister of Food and Agri-
-culture be pleased to state:

(a) whether it is a fact that Govern-
ment propose to start mushroom culti-
vation on a commercial scale;

(b) if so, what stepgs Government
are taking to implement the scheme:
.and

(¢) whether any area
-chosen for this purpose?

The Minister of Food and Agricul-
tare (Shri 8. K. Patil): (a) to (c). A
statement giving the information re-
quired is laid on the Table of the
House.

has boen

STATEMENT

A small pilot scheme for develop-
ment of mushroom cultivation in
Himachal Pradesh was sanctioned by
the Indian Council of Agricultura] Re-
search in 1860. This scheme actually
started functioning from July, 1861.

MAY 8, 1982
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A survey of different areas of Himachal
Pradesh is being conducted with a
view to collect species of edible mush-
rooms found growing in nature and
necessary data is being collected with
regard to their ecological and soil
requircments: 25 a re=ult of this sur-
vey, 8 species of edible mushrooms
have been collected and identified.
Techniques are now being developed
to culture the species in the lahoratory.

The material for spawn making has
been obtained by the Himachal Pra-
desh Administration from different
sources and efforts to multiply spawns
of different species are being made.

The work is in preliminary stages
and is being conducted at the Agricul-
tural Research Station, Solan

Based on the resulls that may be
recorded under the above scheme, the
Government would consider the ad-
visability of taking up mushroom cul-
tivation on a commercial scale in
Himachal Pradesh as well as in other
parts of the country having suitable
agro-climatic conditions. It is pre-
mature to decide on precise locations
for the production on commcucial
scale.

Sugar to Aden

*544 Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether an agreement for sup-
ply of sugar to Aden has recently been
finalised; and

(b) if so, how much sugar is to be
exported to that country and on what_
terms? i

The Deputy Minister in the Ministry
of Food (Shri A. M. Thomas): (a) and
(b), No agreement has been signed
for supply of sugar to Aden by Gov-
ernment. A number of Indian firms
have contracted to export 8,500 metric
tons of Indian sugar at prices ranging
between £24-10-0 to £26-10-0 per
metric ton C. & F. Aden and Mukulla
(Aden Protectorate) for shipment by
May, 1962.
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Wheat Bran for Defence

*545. Shri Surendranath Dwivedy:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any tenders are invited
for the supply of wheat bran to the
Defence Department and whether the
notices for such tenders are properly
notified;

(b) the last occasion when such
notices were issued and the time
given for submission of tenders; and

(¢) whether these tenders are open
to all countries or confined to our
own country?

The Deputy Minister in the Ministry
of Food (Shri A, M. Thomas}: (a) Yes.

(b) (i) Notice was issued on 30th
March, 1962 for publication in  the
Indian Trade Journal Calcutta for
publication en Tth April, 1982

(ii) Notice issued to known suppliers
on 31st March, 1962

(iii) The last date for submission of
tenders was 21st April, 1962 (4 P.M.).

(¢) Confined to our own country.

Indian Labourers Returning Home

*546. Shri A. K, Gopalan: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether the attention of the
Government of India has been drawn
to a news item of Mail, Madras of
Tth April, 1962 about the ordeal of
Indian labourers and others returning
to the country after years of toil in
Malaya and Singapore; and

(b) it so, whether Government pro-
pose to take any steps to wmitigate the
sufferings and losses these people
are put to?

The Minister of Shipping in the Min-
istry of Transport and Communi-
cations (Shri Raj Bahadur): {a) and
(b). A statement is laid on the Table
of the House. [See Appendix I an-
nexure No. 97].

Pilgrim Tax in Madural District

773, Shri Malaichami: Will the Min-
ister of Railways be pleased to state:

(a) whether any proposal for the
levy of pilgrim tax by the Palani
Municipality in Madurai District is
pending sanction with the Government
of India; and

(b) if so, the stage at which the
matter stands at present?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):

(a) Yes, Sir.

(b) The matter is under reference
with the Government of Madrag re-
garding initiation of similar action to
impose a parallel tax on passengeis
making use of road transport.

Bina Railway Training Institute

774. Shri J, P. Jyotishi: Will the
Minister of Railways be pleased to
state:

(a) for how long the Bina Railjwa:r
Training Institute had been function-
ing;

(b) whether it is a fact that the
Institute had been working well for

more than a decade and training peo-
ple from the areas all around; and

(c) whether Government will re-
consider the decision of closing it wp
and shifting it to a more  congested
place?

The Deputy Minist r in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) Since 1945.

(b) Yes.

(c) It has been decided to set up a
Zonal Training School  at Bhusaval
with which the Bina School will he
amalgamated. The reasons for oll?ns
decision are that the School authorities
can take advantage of the following
facilities at Bhusaval—a major loco-
motive shed, a large traffic yard, hump
shunting, major and important cabins,
intricate interlocking and track lay-
outs, Divisional control office etc.
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Highway from Rourkela to Bhubanesh-
war and Puri to Prayag

775, Shri V. B. Deo: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether there is a proposa: to
have a Highway from Rourkeln to
Bhubaneshwar and Puri to Prayag
via Pipri; and

(b)y if not, whether
would be examined?

its economirs

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). The places referred to in part (a)
of the question are already connected
by existing roads as indicated below:

(i) Rourkela-Sundergarh-Sambal-
pur-Bhubaneshwar.

(ii) Puri-Sambalpur-Ambikapur-
Basantpur-Pipri-Robertsganj-
Prayag (Allahabad).

Both these roads are partly State
roads and partly National Highways

Passengers of Howrah-Burdwan
Electric Train

{ Dr, Ranen Sen:
Shri Dinen Bhattacharya:
%76. { Dr. Saradish Roy:
Shri S. M. Banerjee:
( Shri Sarkar Murmu:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that lately
the daily passengers of Howrah-Burd-
wan Electric Train service are ex-
periencing difficulty; and

(b) if so, what steps Government
contemplate to remove those dilficul-
ties of the passengers?

L ]

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) and (b). No serious inconvcnicnce
has been caused to passengers from
Burdwan lately. Presumably the re-
ference iz to the cancellation of HBB
147UP and HBB 138Dn, locals bet-
ween Bandel and Burdwean. The
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runs of these trains were curtailed due
to poor patronage of the trains ono
Bandel-Burdwan section. There are
other convenient services which can
be availed of by the few passengers
who were previously travelling by
these trains.
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Grants to U.P. for Development of
Horticulture

7718. S8hri Barjoo Pandey: Will the
Minister of Food and Agricuture he
pleased to state:

(a) the grant given to the Gov-
ernment of UP, during the Seccnd
Five Year Plan period (Year-wise)
for the development of horticulture;
and

(b) the names of schemes for which
the grants were givens?

432 (Ai) LSD—3.

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): (a) and (b).
The financial assistance for the de-
velopment of horticulture in U.P. dur-
ing the Second Plan period year-wise
was as under:—

Year Grant Loan Total
Rs. Rs. Rs.
1986-57 10,100 10,100

1957-58 43,600 26,3:1;429 27,28,029

1958-59 62,500  B,33,650 8,96,150
1959-60 66,300  4,52,175 5,18,475
1960-61 72,000  %,00,000 §,72,900

Family Planning Clinics in U.P.

%79. Shri Sarjoo Pandey: Will the
Minister of Health be pleased to
state:

(a) how many family planning
clinies are functioning at present in
up,;

(b)Y how many of them are in the
rural and how many in the wurban
dreas]

te) how many members of family
planning advisory boards are there
in U.P.; and

(d) what are their functions?

The Minister of Health (Dr. Sushila
Nayar): The required information is
being collected and will, when avail-
able, be laid on the Table of the
Sabha.

Platform on Samudragarh Station,
Eastern Railway

780. Shri Subodh Hansda: Will the
Minister of Railways be pleased to
state:

(a) whether Government ‘have
decided to raise the platform of the
Samudragarh Station, Eastern Rail-
way in Howrah-Katwa Section;

(b) i so, the date when the deci-
sion was taken;

(c) whether the work has already
been commenced; and

(d) when it is expected to be com-
pleted?
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The Deputy Minister in the Minis-
try of Railways (Shrl Shahnawaz
Khan): (a) Yes, Sir.

(b) June, 1961.
(c) Yes.

(d) The work is expected 1o be
completed by December, 1962.

Metre Gauge Line between Manama-
dorai ang Virudhanagar

f Shri Umanath:
731'1 Shri Nambiar:

Will the Minister of Railways be
pleased to state:

(a) when Government propose to
undertake actual work of construc-
tion of the Metre Gauge line between
Manamadurai and Virudhanagar;

(b) the cause for the delay in
undertaking this long promised work;
and

(c) when Government proposc to
complete the work?

The Deputy Minister in the Minis-
try of Railways (Shrl §. V., Rama-
swamy):
ing cum Final Location surveys for
this line are in progress. Actual con-
struction of the line will commence
after the survey has been completed
and the land required for this line
has been acquired.

(b) There has been no delay in
progressing the work.

(c) Expected to be completed by
1963-64.

National Highway No. 34

782, Shri C. K. Bhattacharyya: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the steps that are being taken
to complete the Gazol-Raiganj part
of National Highway No. 34; and

(b) when it is expected to be com-
pleted?
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The Minister of Shipping In the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a)
Works costing Rs. 51°05 jakhs for the
construction of the Gazol-Raiganj
section of National Highway No. 34
have been sanctioned and are im
progress. Efforts are being made to
sanction the remaining works esti-
mated to cost approximately Rs. 22.18
lakhs.

(b) By the end of the Fourth Five
Year Plan.

Loans to States from Railways for
Road Transport Development

783. Shri M. K. Eumaran: Will the
Minister of Railways be pleased to
state:

(a) the States that have rcceived
loans from the Railways for Road
Transport development;

ib) the amount received by them;

(c) the dividends payable to the
Railways by the States; and

{d} the dividends already paid?

The Deputy Minister in the Minis-
try of Railways (Shri S. V Rama-
swamy): (a) and (b). Railways have
not granted loans to any of the
States for road transport development.
Railways have participated financially
in Road Transport Corporations set
up by some of the States under the
Road Transport Corporations Act.
Under the provisions of the Road
Transport Corporations Act, no divi-
dend as such is payable by these
Corporations, as they are at present
constituted. The Pailwzvs as well as
the State Governments are eligible
only for a fixed rate of interest on
the Capital invested by each, the rate
of interest Leing fixed by the State
Government in consultation with the
Central Government, Statewise de-
tails of the Capital investment and
rate of interest are shown in the

‘statement laid on the Table of the

House. [See Appendix 1,
No. 98].

annexure

(c) and (d). Do not arise.
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Tourist Facilities at Courtallam

784 Shri M. P. Swamy: Will the
Minister of Transport and Communi.
cations be pleased to state:

(a) whether Governrment propose to
develop Courtallam in Tirunelveli
District, Madras State as a tourist
centre;

(b) whether Government had taken
steps to provide {facilities for the
tourists at the above place; and

(c) if so, the details thereof?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). Yes, Sir.

(¢} The required information has
been asked for from the State Gov-
ernment and will be laid on the
Table of the Sabha when received.

Fixation of Tobacco Frives

785. Shri Karjee: Will the Minister
of Food and Agriculture be pleased
1o slate:

(a) whether Government have consi-
dered the question of fixation of
prices of tobacco;

(b) if so, the details thereof; and

(¢) whether there is any proposal
to assure proper and fair returns to
the cultivators for their tobacco crop?

The Minister of Food and Agricul-
tare (Shri S. K. Pati): (a) No.

(b) Does not arise.
(¢) No.

Floods in West Bengal

786, Shri Karjee: Will the Minis-
ter of Irrigation and Power be pleas-
ed to state:

(a) whether there is any scheme for
taming the river ‘Torsha’ to save
Cooch-Behar and Jalpaiguri Districts
in West Bengal from flood and erosion
havoc of the said river during Third
Five Year Plan period; and

"

(b) if so, the details thereof?

The Minister of [Irrigation and
Power: (Hafix Mohammad Ibrahim):
(a). Yes.

(8) The dctails are as follows :—

Estimated

Name of the Scheme
Cost

Rs. in lakhs
(f) Construction of an em-
bankment of the left Bank
of the Char Torsha from
Hashimara Railway Bridge
to National Highway 31

Jalpaiguri  District . 108-00
(if) Protection of Hanskhawa

Rajarghat area near Coach

Behar . . 1568

New Medical College in Cooch-Behar

-
787. Shri Karjee: Will the Minister
of Health be pleased to state:

ta) whether it is a fact that the
Government of West Bengal have ap-
proached the Union Government with
the proposal for the establishment of
a new medical college at Cooch-Behar
in North Bengal;

(b) what are the views of the Union
Government to this proposal; and

(c) whether the Government have
agreed to give any subsidy to the
West Bengal  Government  for  this
proposal?

The Minister of Health (Dr. Sushila
Nayar): (a) to (c). The Government
of West Bengal have not submitted
any proposal to the Government of
India for the establishment of a new
medical college at Cooch-Behar. The
Union Governrment can consider the
matter only when a proposal is sub-
mitted to them.

Indian Centra] Jute Committee

788. Shri Sureéndranath Dwivedy:
Will the Minister of Food and Agri-
culture be pleased to state whether
the Indian Central Jute Committee has
appointed any sub-committee to go
into the question of cost of produc-
tion of jute?
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The Minister of Food and Agricul-
ture (Shri S, K. Patil): Yes. The
Indian Central Jute Committee have
appointed a Technical Sub-Committee
to advise them on the technical details
involved in conducting the survey of
the cost of production of jute as also
to watch the progress of the scheme.
The survey will be conducted by the
Economic Research Section of the
Indian Central Jute Conrmittee.

Accommodation for P. & T. Employees

789. Dr, Melkote: Will the Minister
of Transport and Communications be
pleased to state:

(a) the number of Posts and Tele-
graphs officials awaiting allotment of
Government acconmodation for over
five years in Dclhi, Caleutta, Madras,

Bombay, Poona, Ahmedabad and
Madurai;

(b) the number of quarters Gov-
ernment propose to build during the
Third Five Year Plan period; and

(¢) the progress so far made in the
construction programme?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) Information is being collected
and will be laid on the Table of the
House as soon as possible,

(b) and (c). A statement is laid on
the Table of the House. [See Ap-
pendix I, a nnexure No. 99].

Telegraphists and TelegraphmasSters

790. Dr. Melkote: Will the Minister
of Transport and Communications be
pleased to state:

(a) the number of Telegraphists
and Telegraphmasters in the country
who have completed more than two
years in their respective cadres but
are still temporary;

(b) the number of temporary posts
of the above said categories which
were in existence for over two years
on 1st April 1962, Circle-wise; and

(e) the steps taken by Government
to confirm the temporary posts and
the temporary employees?
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The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) to (c). The information is being
collected and will be laid on the Table
of the House.

Overtime Allowance to Telegraph
Employees

791 Dr. Melkote: Will the Minister
of Transport and Communications be
pleased to state:

(a) the total amount of expenditure
incurreq towards payment of over-
time u.lowance to telegraph employees
(employed in Departmental and Cen-
tral Telegraph Offices in India) during
the financial year 1961-82;

(b) the number of man-hours em-
ployed in the above offices during the

same period on payment of overtime
allowance; and

{c) the steps Government  have
taken or propose to take to minimise
overtime expenditure and employ ad-
ditional men on regular basis?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) and (b). The information is being
collected and will be placed on the
Table of the IHouse.

(c) Recruitment of staff to make up
sanctioned shortages has been com-
pleted. Training is in progress,

Overtime Allowance for Supervisory
Staff in P. & T,

792. Dr. Melkote: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whethe:r Government have gince
approved the payment of overtime
allowance to supervisory staff in the
P. & T. whenever their services are
utilised in the interest of service in
excess of their normal duties; and

(b) if so, the details of the decision?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) Previously only the supervisory
staff employed in the Foreign Posts
and R.M.S. were paid overtime allow-
ance. A departmental committee has
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been set up to examine in what way
the recommendations of the Pay Com-
wmission may be made applicable to
the various grades of supervisory staff
throughout the P. & T. Department.
1t is expected that the Committee will
submit its report soon. On receipt of
the report, final decisions will be
taken.

(b) Question does not arise.

Disposa] of Telegrams
793. Dr. Melkote: Will the Minister
of Transport and Communications be
pleased to state:

(a) the total mumber of Telegrams
disposed of at the various Telegraph
Offices in India during the  period
beginning from 6th March, 1962 to
6th April, 1962 by any means other
than by the normal means of trans-
mission through teleprinter or morse
circuits;

*(b) the total number of such mes-
sages for the period 1st to 28th Febru-
ary, 1962; and

(c) the number of overtime man-
hours employed for the disposal of
messages as per parts (a) and (b)
above?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) to (c). The information is being
collected and will be laid on the
‘Table of the House.

Anti-Adulteration Measures

794. Shri P. R. Chakraverti: Will
the Minister of Health be pleased to
state:

(a) whether any attempt has been
made to assess the effects of anti-
adulteration measures adopted in
various States;

(b) if so, with what results;

(¢) whether Government propose
to devise a concerted policy to deal
with the practice of adulteration by
way of national emergency; and

(d) if so, on what lines?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

1b) A statement showing the work-
ing of the Prevention of Food Adul-
teration Act, 1954 in the wvarious
States and Union Territories during
the year 1960, the number of samples
of food examined and found adultera-
ted, the number of prosecutions
launched, the number of persons fined
and|or imprisoned, is laid on the Table
of the House. [See Appendix I, an-
nexure No. 100].

(c) and (d). It has been the con-
stant endeavour of the Government to
prevent the alulteration of foodstuffs.
In this connection, a Sub-Committee
set up by the Planning Commission
has made some recommendations for
amending the Prevention of Food
Adulteration Act, 1954. The recom-
mendations of the Sub-Committee are
under examination.

Reclamation and Distribution of Land

795. Shri P. R, Chakraverti: Will
the Minister of Food and Agriculture
be pleascd to state:

(a) whether Govermment have ar-
ranged to have a correlated study of
the reclamations of lands that have
been made in the different States;

(b) if s.o, figures of reclaimed lands,
State-wise;

(c) whether these lands have been
allotted to landless agriculturists; and

(d) the benefits that have accrued
from such alloiment in the shape of
increase in production and earnings?

The Minister of Food and Agri-
culture (Shri 8. K. Patil): (a) to (d).
The information is being  collected
from the State Governments and will
be pleaced on the Table of the Sabha.

Telephone Directories

796. Shri Himatsingka: Will the
Minister of Transpert and Communi-
cations be pleased to state:

(a) when the telephone directories
of the telephone circles in Assam
were last printed; and

(b) what action is being taken to
bring them upto date?
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The Minister of Transport and Com-
munications (Shri Jagjivan Ram):
(a) The last issue of the telephone
directory of Assam Circle (one for
the entire Circle) was printed in 1959.

(b) The work is in progress and
the next issue is expected in June
1962.

Construction of Chord Railway Line
in Kerala

7971, Shri Ravindra Varma: Will
the Minister of Railways be pleased
to refer to the reply given to unstar-
red question No. 59 on the 21st April,
1962 and state:

(a) whether it is a fact that a sur-
vey was undertaken and estimates
made for the construction of a chord
railway line connecting Punaloor and
Tiruvalla or Punaloor and Chengan-
aur;

(b) if so, when the estimate was
made, and what was the estimated
cost; and

(e) the reasons for the decision not
to include the line in the programme
for the construction of new lines
during the Third Five Year Plan?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No.

(b) Does not arise.

(c) Due to funds available for con-
struction of new lines being extremely
limited.

Beas Dam Project

798, Shri D. C, Sharma: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the number of villages which
have been served with notices for
the purpose of constructing a reser-
voir for the Beas Dam Project;

(b) the number of villages that
have been served with notices of
evacuation for the purpose of creat-
ing a township there; and

MAY 8,

1962 Written Answers 3074

(c) the number of villages thas
have heen evacuated for the above
purposes so far respectively?

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
(a) to (c), For the Reservoir; No
notice has so far been issued nor has
any village been evacuated. Dis-
placement is expected to start only in
June, 1963,

For the Township; Land in 11
villages has already been acquired.
The abadis of these villages will
remain undisturbed.

Pathankot Railway Station

799. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state the action that has been taken
to improve the Pathankol Railway
Station? .

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): The existing facilities a¥
Pathankot Railway station are con~
sidered to be adequate and no
further improvement is contemplated
at present.
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Nature-cure Centres in the Country

802. Shri Rameshwar Tantia: Will
the Minister of Health be pleased to
state:

(a) the number of nature-cure
treatment centres in the country at
present; and

(b) the aid given by the Central
Government to such centres?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b), According to
information available there are 73
institutions in the Country and the
financial assistance given to some of
these institutions upto 1961-62 totalled
Rs. 1,72,900.

Sea Erosion in Kerala

803. Shri Raghunath Singh: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether Government have
studied and are willing to implement
the suggestions of the Deputy Direc-
tor of the Central Water and Power
Commission of the Government of
India to check the sea erosion in
Kerala; and

(b) if so the details of action pro-
posed to be taken in the matter?

The Minister of Irrigation and
Power (Hafiz Mohammagq Ibrahim):
{a) and (b)., The Deputy Director,
after completion of his training in
England on the subject of “Beach
erosion and shore protection”, has
resumed duty on 16th April, 1962. He
has not yet submitted his report. On
receipt of his report, the suggestions
made therein will be examined and
utilised, if necessary, for checking
sea-erosion in Kerala.

Sea Erosion

804. Shri Raghunath Singh: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether the problem of sea
erosion is very acute which requires
immediate steps to be taken; and

(b) if so, action proposed to be
taken by Government in the matter?

The Minister of Irrigation and
Power (Haflz Mohammad Ibrahim):
(a) The problem of coastal erosion is
acute in Kerala and exists to a lesser
extent in Maharashtra.
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(b) In Kerala State, the work on
anti-sea erosion measures namely, the
construction of sea walls and groymes,
was started by the State Government
(erstwhile Travancore-Cochin State)
during the First Five Year Plan.
These measures were continued during
the Second Five Year Plan and have
been further intensified during the
current Plan period. A provision of
Rs. 360 lakhs has been made during
the Third Five Year Plan to finance
anti-sea erosion schemes.

Ag regards Maharashtra, the State
Government have referred their sea-
erosion problem at some of the places
i~ the State to the Central Water and
Power Research Station, Poona for
advice.
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806. Shri Raghunath Singh: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that two
[ndian seamen serving on the 6,400
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ton cargo vessel “Vishba Nidhi” omn
which 100 lbs. of raw opium was dis-
covered were arrested in Tilbury in
England on Saturday the 31st March,
1962 by the U.K. police and custom
department; and

(b) if so, action taken by Govern-
ment of India in the matter?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) Yes.
Two seamen wviz, Sarvashri Ditta
Boodia and Purshottam Bhagwan
while serving on the wvessel m.v.
“Vishba Nidhi” were charged for un-
lawful possession of raw opium
weighing 102 1bs. 12 ozs. and were
arrested in Tilbury in England on 31st
March, 1962 by the UK. Police and
the Custom Department. The seamen
on admitting the charge were sen-
tenced to six months imprisonment
each on 2nd April, 1962 by the local
Court.

(b) In accordance with the Rules
in force, action will be taken to cancel
the registration of the seamen in ques-
tion permanently or suspend the
registration for any specified period
of time.

Report on the Causes of Cancer

807. Shri Shree Narayan Das: Will
the Minister of Health be pleased to
state:

(a) whether the Government of
India have procured a copy of the
authoritative report by the British
Royal College of Physicians on the
causes of cancer;

(b) whether the same has been
studied by experts;

(c) if so, the results of such a study
and suggestions and recommendations
if any, made by the experts; and

(d) the reaction of the Government
in this regard?

The Minister of Health (Dr. Sushila
Nayar): (a) The Government have
received a copy of the report of the
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Royal College of Physicians on smok-
ing in relation to cancer of the lung
and other diseases.

(b) to (d). The report has been
studied by the experts. It has been
recommended in the report that
action could be taken on the follow-
ing lines:

(i) more education of the public
and especially school-children
concerning the hazards of
smoking;

(ii) more effective restrictions on
the sale of tobacco to
children;

{iii) restriction of tobacco adver-
tising;

(iv) wider restriction of smoking
in public places;

(v) an increase of tax on cigaret-
tes, perhaps with adjustment
nf the tax on pipe and cigar
tobaccos;

(vi) informing purchasers of the
tar and nicotine content of
the smoke of cigarettes;

{vii) investigating the wvalue of
anti-smoking clinics to help
those who find difficulty in
giving up smoking.

Action has already been taken by
Government as follows:

(i) Possession and purchase of
tobacco in any form by children under
12 years of age has been banned in
one of the States in India, namely
West Bengal.

(ii) Smoking is banned in cinema
houses and in trams.

(iii) Health education is being done
in each State. The Government of
India have brought out a number of
booklets highlighting the dangers of
cancer and how to detect cancer
-sufficiently early. The Central Health
Education Bureau have produced the
following films as part of the. cam-
paign against eancer in the country—

(1) From one cell;
(2) Crusade;

(3) Problem of early diagoeis;
(4) Save these lives.
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Gram Sabhas

809. Shri D. N. Tiwary: Will the
Minister of Community Development,
Panchayati Raj and Cooperation be
pleased io state:

(a) whether a high powered study
team 1s proposed to be set up to
suggest steps to enable Gram Sabhas
to act as sovereign bodies at the
village level:

(b) whether blue print for the same
has been finalised; and

(¢) if so, the details thereof?

The Deputy Minister of Community
Development, Panchayati Raj and
Cooperation (Shri B. §. Murthy): (a)
to (c). A proposal to set up a Study
Team to suggest steps to make the
Gram Sabha more effective at the
village level is in final stages.

Land Development in Delhi

810. Shri Bibhuti Mishra: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
difficulty in procuring small pipes has
considerably retarded development of
agriculture and urban land in Delhi;
and

(b) if so, what steps Government
contemplate to ward off this difficulty?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) No.

(b) Does not arise.

General Strike by Railway Employees

811. Shri S. M. Banerjee: Will the
Minister of Rallways be pleased to
state:

(a) whether cases of some of the
employees who were dismissed,
removed or discharged for participat-
ing in 1960 strike are still under
consideration;

(b) the number of such employees;

(c) when a final decision is likely
#0 be taken; and

(d) the number of employees dis-
missed as a result of participation in
the general strike?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) Yes, Sir.

(b) One—a mercy petition prefer-
red to the General Manager,

Two—employees were dismissed
following lower court conviction.
Case under review on acquittal orders
passed by Appellate Court.

One—Removed from service by the
General Manager and appeal prefer-
red to the Railway Board is under
consideration.

Seven—employees preferred revi-
sion petitions to the General Manager
which have been or are being refer-
red to the Railway Rates Tribunal.

(c) These cases are under active
eonsideration and a decision will be
taken as early as possible.

(d) 13 as on 28th February, 1962.

Sholayar Project in Kerala

J Shri Warior:
\ Shri Vasudevan Nair:

Will the Minister of Irrigation and
Power be pleased {o state:

(a) whether the foreign exchange
requested for by the Kerala State
Government for the completion of the
Sholayar Project within Kerala has
been sanctioned; and

812.

(b) if so, the amount sanctioned?

The Minister of Irrigation and
Power (Haflzx Mohammad Ibrahim):
(a) and (b). Release of foreign
exchange amounting to Rs. 48,51,982
for the import of generating units,
butterfly wvalves, radial gates, dis-
charge regulators, cableways, intake
gates and hoists and emergency gates
and hoists has already been sanction-
ed for the Sholayar Project in Kerala.
Further proposals for the release of
foreign exchange amounting to
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Rs. 21,896,139 required for the import
of switchgear, power transformers
.and sand processing planis are under
consideration.

l.ndia.n Central Arecanut Committee

Shri Warlor:
813. '{sm—t Vasudevan Nair:

Will the Minister of Food and Agri-
cultore be pleased to state:

{a) whether Government have
accepted the proposal of the Indian
Central Arecanut Committee made at
its thirteeth annual general meeting
to move Government to revive the
central supervisory body for “Are-
canut” for scrutinising the Annual
State Plans examining the achieve-
ments of targets every year; and

(b) if so, what steps Government
have taken thereon?

The Minister of Food and Agricul-
ture (Shri S. K, Patil): (a) and (b).
The proposal is under consideration of
the Government of India.

Drinking Water Supply in Kerala

f Shri A. K. Gopalan:
814. { Shri P. Kunhan:
LShri M. K. Kumaran:

Will the Minister of Health be
pleased to state:

(a) the amount set apart for dis-
tribution of fresh water in Kerala
during the Third Five Year Plan;

(b) what demand was made by the
Kerala Government; and

(c) what is the number of Schemes
included and the number of villages
benefitting?

The Minister of Health Dr. Sushila
Nayar): (a) An amount of Rs. 407
lakhs for urban and Rs. 50 lakhs for
rural water supply schemes has been
provided in the Third Five Year Plan
of Kerala under the ‘Health’ Sector.

(b) The State Government had
proposed a provision of Rs. 909 lakhs
for urban and Rs. 225 lakhs for rural
water supply schemes.

(c) 14 urban water supply schemes
fhave been proposed to be executed
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during the Third Plan of Kerala. The
list of rural water supply schemes
has, however, not yet been finalised
by the Government.

Dam at the Confluence of Indravati
and Godawari Rivers

[ Shri Vidya Charan Shukla:

815. \ Shrimati Maimoona Sultan:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that the
Government of Madhya Pradesh pro-
tested to the Gulati Commission
against the manner in which a multi-
purpose dam is being envisaged near
the confluence of Indravati and Goda-
wari by the Andhra Pradesh Gov-
crnment; and

(b) if so, what is the nature of the
vrotest?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
fa) and (b). The Government of
Madhya Pradesh have sent a repre-
sentation to the Gulhati Commission
on the guestion of submergence of
certain areas in the State by the pro-
posed Inchampalli Dam of the Gov-
ernment of Andhra Pradesh, The
proposal is at a wvery preliminary
stage and no project report has yet
been prepared.
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Bridge at Tiptur Railway Station

817. Shri Basappa: Will the Min-
ister of Railways be pleased to state:

(a) whether General Manager of
Southern Railway has received re-
presentations for constructing an over
bridge or under bridge at Tiptur
Railway Station in Bangalore-Poona
Section;

(b) whether Government of Mysore
have sent a list of Railway bridges
to be undertaken in Mysore; and

(c) what steps have been taken and
which are the bridges likely to be
taken up in 1962-63?

The Deputy Minister in the Min-
istry of Railways (Shri S. V. Rama-
swamy): (a) Yes, Sir.

(b) Yes, Sir.

(¢) In confornity with the State
Government's Programme Road over/
under-bridges in place of existing
level crossings at Bellary (Mile 203/
18-19), Bijapur (mile 114/3-4), Bel-
gaum (mile 31/12-13) and Ginigera
(mile 153/2) are being taken up by
the Southern Railway during 1962-83.
Broadly speaking, the Railway will
construct the bridge proper and the
sloping approaches to the bridge by
the State Government. The remain-
ing schemes would be planned for
execution as soon as the State Gov-
ernment indicates necessary priority
and provide funds in their own pro-
gramme towards their share of the
cost of the works.

Diverting of Diesel Locos to South
and West India

818. Shri Basappa: Will the Min-
ister of Railways be pleased to state:

(a) whether Government are con-
sidering the question of diverting all
the diesel locos to South and West
India and buy more diesel locos in
view of the acute shortage of coal due
to several bottlenecks; and

(b) if not, whether they are going
to build more coal wagons in H.A.L.
Coach Factory or Integral Coach Fac-
tory at Madras?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) No Sir. Dieselisation pro-
gramme on Railways is based pri-
marily on operational needs. The.
difficulties in supply of coal for South
and West India were temporary and’
the coal position there is normal now.

(b) The resources of the ILCF. &
ILA L. will be used to boost up wagon.
production as far as possible.

Flood Control in Mysore

819, Shri Basappa: Will the Minis-
ter of Irrigation and Power be pleased
to slate:;

(a) whether Government of Mysore
have asked the Centre for any help.
for Flood Control measures in Mysore
State;

(b) whether Government of India
have agreed to sanction any amount
for the purpose; and

(¢) if so, the amount so far sanc-
tioned?

The Minister of Irrigation and
Power (Haflz Mohammed Ibrahim):
{a) No,

(b) and (¢). Do not arise.

Employment for Tripura
Agriculturists

820. Shri P. C. Borooah: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether projects are to be
launched in Tripura for providing
employment to agriculturists during
the lean season, with the Central
Governmant's aid;
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(b) if so, the estimated number of
agriculturists thrown out of employ-
ment during the lean season in Tri-
pura and how far they can be em-
ployed under these projects; and

(c) the total cost of the projects
and the Central Government sub-
sidy to be given for these schemes?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) Three
such projects are contemplated of
which one has already been started
in 1961-62.

(b) In the absence of any survey,
no ecstimates are available. Provision
has, however, been made for the em-
pPloyment of 10,000 agricullurists,

(c) The cost on each of these pro-
jects has been estimateq at Rs. 2.00
lakhs. The entire cost is proposed to
‘be borne by the Central Government.

Flood Control in Assam

821. Shri P. C. Borooah: Will the
Minister of Irrigation and Power be
pleased tp state:

(a) whether any subsidy is propos-
ed to be paid to the Assam Govern-
ment for Flood Control Schemes in
that State;

(b) if so, how much: and
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(c) what are the main projects in-
cluded in the scheme?

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
(a) There is no such proposal.

(b) and (c). Do not arise

Foreign Tours by D.G. of Tourism

822. Shri Ramanathan Chettiar:
Will the Minister of Transport and
Communications be pleaseg to state:

(a) the number of times the pre-
sent Director-General, Tourism went
abroad during the last 2 years and
the countries he visited;

(b) the total amount of foreign ex-
change spent on each wisit;

(¢) How far the visits have helped
in the promotion of tourism in the
counlry?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) and
(b). In the last 2 years starting from
1st April 1960, and ending 31st
March 1962, the present Director-
General, Department of Tourism
made the following visits abroad. The
amount of foreign exchange spent is
indicated against each visit:

Period Countries visited Amount of foreign exchange spent.
1 2 3
Sept. 60 Afghanistan (Kabul). . Rs. 217'14
Mov. '6c  Argentina  (Buenos Aires) Rs. 2,920°00
Urguay (Montevideo), )
Brazil (Rio de Janeiro), . NoTe.—Daily allowance for Dircctor-Gene-
Mexico (Mexico), ral's stay in New York for 10 days was
U.5.A.  (New York), . paid bly the International Union of Official
Portugal  (Eestoril), Travel Organisation (IUOTO).
U. K (London)
‘Feb. '61 '{rh;il;ndléﬂangkok) Rs. ;ﬁSU:DO
April '61 J.S.A. (New York). il,
= ) : NoTeE.—The cost of D.G.'s stay in New
York was met by the TUOTO.
Sept. '61  Nepal . ) . i i
.October,61  France (Cannes) . Rs. 3,875-91 (approximately)
German y (Munich) .
Febrnary 62 Switzerland (Geneva) U.K. Rs. 494-00
(London).

Note.—The cost of D.G.'s travel to
Geneva and back and daily allow-
unce for his stay in Geneva was met
by the United Nations.

Total -Rs. B,957-05
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(c) The Director General, Tourism
went abroad to attend international
conventions on travel and tourism as
it is felt that international travel and
tourist conferences afford the best
opportunities for promoting inter-
national travel resulting in advanta-
ges to all member countries and of
making contacts with important
members of the travel world in the
interest of promoting tourism to
India. At the annual meetings of the
International Union of Official Travel
Organisations (IUOTO), American
Society of Travel Agents (ASTA),
etc. besides the officials of Govern-
ment Tourist Departments of mem-
ber countries, represcntatives of large
number of international non-official
and commercial bodies are also pre-
sent. At these meeting D.G. Tour-
ism has the opporiunity of meeting
important travel agents, tour-promo-
tors, represcntatives of airline com-
panies, travel writers and photo-
graphers etc. to make known India’s
tourist attractions.

Taking advaniage of his visits
abroad to attend international con-
ferences on Tourism, D.G. Tourism,
visited certain countries in South
America which have a good tourist
potential but which had not been
visited by an Indian tourist official
in conneclion with promoting tour-
ism to India. To illustrate this, it is
stated that the tourist arrivals from
the South American countries more
than doubled after D.G.'s visit to
South America in 1960. In 1959, 783
tourists came to India from South
America whereas in 1961, the number

“was 1,833. The tourist arrivals from
the four countries visited by D.G.,
namely; Brazil, Argentina, Mexico
and Uruguay increased by more than
3 times.

D.G. Tourism also took these oppor-
tunities to inspect the Government of
India Tourist Offices overseas and to
co-ordinate their promotional activi-
ties without incurring much additional
foreign exchange.

Joint Steamer Companies

823. Shri Indrajit Gupta: Will the
Minister of Transport and Communi-
cations be pleased to refer to the re-
plies given to Starred Question No.
104 on the 8th August, 1961 and Un-
starred Question No, 824 on the 28th
November, 1861 and state:

(a) whether the entire conser-
vancy expenditure of the Joint Stea-
mer Companies is being met by Gov-
ernment grants and loans;

(b) whether such grants and loans
are to be continued even after the 5
per cent increase in freight rates
granted to the companies; and

(¢) whether the companies are re-
luctant to spend their reserve funds
for rehabilitation of their fleets?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) No.
Grants were paid during the years
1958-59, 1959-60 and 1960-61 in order
to meet a part of the expenditure
incurred by the Joint Steamer Com-
panies on conservancy work. No loans
have been given for this purpose.

(b) It has been decided to continue
these grants for another period of
two vyears. The question of conti-
nuance of loans for conservancy work
does mot arisc. In recommending 5
per cent increase in freight rates the
Freight Rates Enquiry Committee
assumed that the grants paid to the
Companies for river conservancy
works would continue to be paid on
the same basis.

(¢) The question of utilising t_.he
encashable reserves for the rehabill-
tation of their fleet is under consl-
deration of the Companies,

Rallway Institutes and Reading
Rooms in Railway Colonies

824. Shri Nambiar: Will the Min-
ister of Railways be pleased to state:

(a) whether the Railway Institutes
and Reading Rooms in Railway colo-
nies are made to pay electric charges
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and water charges from the member-
ship fees collected from members
who are railway employees;

(b) whether the repair charges of
the buildings and maintenance of
gardens are also borne by the mem-
bers; and

(e) what contribution is made from
the funds of the Railway for en-
couraging reading habits among the
employees?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Electric and water char-
ges are paid from Institute Fund.
Income of the Institute is from mem-
bership fee and grant from Staff
Benefit Fund,

(b) The cost of repairs of the In-
stitute building is met from the
Railway Revenues, The expenditure
on maintenance of gardens, play-
grounds, grass cutting etc., other than
engineering repairs, is borne by the
Institute Fund,

(c) Grant is given from the Staff
Benefit Fund, the quantum being at
the discretion of the staff Benefit
Fund Committee.

Dalry Farm in Bikaner City

825. Shri Karni Singh: Will the
Minister of Food and Agriculture be
pleased to State:

(a) whether any scheme for the
improvement of milch-cattle breed
and setting up of Dairy Farm to the
North-West of Bikaner City (Rajas-
than) has been approved; and

(b) it so, the details thereof?

The Minister of Food and Agricul-
tare (Shri 6. K, Patil): (a) and (b).
A scheme for the development of the
Rathi, Tharparkar and Sanchore
(Kankrej) treeds of cattle in Rajas-
than has been approved by the Plan-
ning Commission at an estimated cost
of Rs. 37.75 lakhs. The area of ope-
ration of the scheme includes the
area North-west of Bikaner. The
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scheme is awaiting the approval of
the Expenditure Finance Committee.

The scheme provides for (i) the
rehabilitation of 500 families of no-
madic cattle breeders in the Rathi
tract, (ii) construction/renovation of
wells and kunda for improving water
supplies in the three breeding tracts,
(iii) distribution of 100 breeding
bulls in each of the tracts (iv) sub-
sidised rearing of male and female
calves (v) development of marketing
facilitics for milk, ghee and other
hivestock products and (vi) organi-
sation of cattle chows and fairs for
providing a market for cattle.

There is no proposal to set up any
Dairy Farm at Bikaner under the
Third Plan. The Delhi Milk Scheme
is, however, alrcady obtaining sup-
plies of cow milk from wvillages
around Bikaner.

Overbridge at Belghoria and Sodepur
Railway Stations

826, Shrimati Renu Chakravartty:
Will the Minister of Railways be
pleased to state:

(a) whether the West Bengal Gov-
ernment have put forward any pro-
posals for building of an over-bridge
at Belghoria and Sodepur over the
railway lines on the Eastern Rail-
way,

(b) whether it is a fact that the
railway lines cut across heavy traffic
and bus services carrying a large
number of suburban daily passengers
into the city of Caleutta and suburbs;

(e) whether traffic is held up at
frequent intervals; and

(d) whether in view of heavy over-
crowding in suburban trains the con-
struction of these over-bridges will
be considered at top priority to make
bus services easy and frequent?

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): (a) Yes, Sir,

(b) The Road traffic at these lewel
crossings is heavy.
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(c) As the level crossings are very
close to the Stations, and as both
road and rail traffic at these points
are very heavy traffic is held up fre-
quently.

(d) Construction of over funder-
bridges in place of existing level
crossings, has to be sponsored by the
State Government., Though the Gov-
ernment of West Bengal have tenta-
tively included these two schemes in
their Third Five Year Plan they have
not so far communricated their final
decision indicating the year when
they would be bale to include these
works in their own programme and
provide funds to meet their share of
cost, despite several reminders.

Drinking water supply in West Bengal

827, Shrimati Renu Chakravartiy:
Will the Minister of Health be pleas-
ed to state:

(a) whether any sum has  been
allocates hiv the Centre to West Ben-
gal Government for supplying protec-
ted drinking water to Municipalities
during tho Third Five Year Plan
period so far; and

(b) what progress has been made
in supplying protected water to the
Municipalilies of 24-Paganas, West
Bengal, with ils heavy concentration
of working class busties, refugee col-
onies and congested population?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) Information is being collected
from the Government of West Bengal
and will be placed on the Table of
the Sabha, when received.
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Tungabhadra High Level Canal

829, Shri Venkatasubbaiah: Will
the Minister of Irrigation and Power
be pleascd to state:

(a) whether it is a fact that scar-
city conditions are prevailing in areas
which will be benefited under Tunga-
bhadra High Level Canal;

(b) if so, whether Government pro-
pose to give adeguate financial help
to the Andhra Pradesh Government
to expedite the execution of Tunga-
bhadra High Level Canal; and

(e) if so, how much?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) Yes,

(b) The Scheme is being financed
by the Government of Andhra Pra-
desh through Miscellaneous Develop-
ment Loans advanced by the Central
Government. The question of giving
additional financial assistance will be
considered on receipt of a specific re-
quest to that effect from the State
Government.

(c) Does not arise.
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Mechanised Farm in Madhya Pradesh

on | ShiT Daji:
830. -\ 'Shri Chandak:

Will the Minister of Food and Agri-
culture ve pleased to state:

(a) whether Government have de-
cided to build and run a big Surat-
garh type mechanised farm in Betul
Disirict of Madhya Pradesh during
the Third Five Year Plan period:

(b) if so. whether a detailed scheme
has been chalked out; and

(c) the main features of the

scheme?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) to (c).
One site in Betul District was sug-
gesied by the Government of Madhya
Pradesh for setting up a mechanised
farm. This is at present under the
consideration of the Committee on
Large Sized Mechanised Farms, and
a decision whether a mechanised farm
should be put up at the site concern-
ed will be taken by Government after
the recommendations of the Commit-
tee have been received.,

Purchase Policy of Coal for Railways

831, Shri P. R, Chakraverti: Will
the Minister of Railways be pleased
io state:

(a) the purchase policy of coal for
Railways;

(b) whether it is a fact that the
Chicf Mining Adviser, Railway Board
looks after the basic loco orders of
the ceal but for the emergent needs
of the Railways, the Coal Controller
functions as before; and

(e) if so, how does this bifurcation
help?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) According to a policy
decision taken by the Government,
the Railways nominate the collieries
in consultation with the Coal Control-
ler and procure coal direct from them
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by entering into contract agreements
with the supplying producers. This
arrangement is at present confined to
only collicries in the Private Sector
and will be shortly extended to col-
lieries in the public sector as well.

(b) Yes Sir. The Chief Mining
Adviser, Railway Board draws up the
monthly basic loco coal programme
within the bulk quota sanctioned by
the Coal Controller in respect of
grade and quantity area-wise and
direction-wise. Any additional quan-
tily that may be required by the
Railways for ewiergencies or to make
good shortfall n loading from certain
areas has to be sanctioned by tha
Coal Controller.

(¢} There is no question of any
bifurcation of duties between the
Coul Controller & the Chief Mining
Adviser Railway Board. All the
consumers including the Railways get
their supplies of coal through the
normal  trade channels within the
bulk quota sanctioned by the Coal
Controller. In case of emergency, the
Coal Controller helps the Railways by
giving special allotment as in the case
ol other consumers,

Milk powder allotment to Manipur

832. Shri Rishang Keishing: will
th® Minister of Health be pleased to
state:

(a) whether it is a fact that filty
tons of milk powder was allolted to
Manipur  Administration in 1959
through the State Trading Corpora-
tion;

(b) whether the allotted quota of
milk power was lifted from Calcutta
by the Administration and distribut-
ed in Manipur;

(e) if so, how the milk powder was
distributed; and

(d) if not, how and where the milk
powder was disposed of?

The Minister of Health (Dr. Sushila
Nayar): (a) to (d). The information
is being collected and will be laid
on the Table of the Sabha in due
course.
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Manipur State Transport
833. Shri Rishang Keishing: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the number of vehicles owned
by the Manipur State Transport;

(b) the expenditure and the earn-
ing (income) of the Manipur State
Transport in 1960-61 and  1961-62;
and

(e¢) scheme for the expansion of
the Manipur State Transport in the
Third Five Year Plan period?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) 139
(including 7 on which bodies .are
being built).

(b) The information required is
given below:

Year Earnings Revenue  Capital
Expendi- Expendi-
ture ture
Rs. Rs. Rs.
1960-61 11,93,347 1%,37,085 7,60.085

*1961-62 13,48.209 17,23,509 4,00,572

[Figures for 1961-62 arc provisional]

(¢) The Manipur State Transport
have drawn up the following schemes
for execution during the Third Five
Year plan period:

(i) purchase of 100 vchicles, at
an estimated cost of Rs. 41
lakhs, for starting new ser-
vices on six additional routes
and providing bus services in
the city of Imphal:

{ii) construction of staff quarters
and rest houses at an esti-
mated cost of Rs, 5 lakhs;
and

(iii) purchase of plant and machi-
nery, costing about Rs. 1'63

lakhs.
Express train between Vijayawada
and Macherly

834, Shri Yallamanda Reddy: Will
the Minister of Railways be pleased
to state:

(a) whether there js any proposal
to run an Express Train between
Vijayawada and Macherla in view of

the importance of Nagarjunasagar
Project; and

(b) if so, when?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) No, Sir.

(b) Does not arise,

Tungabhadra High Level Canal

835. Shri Yallamanda Reddy: Wil
the Minister of Irrigation and Power
be pleased to state:

(a) whether Government have
sanctioned the second phase of high-
level canal of the Tungabhadra Pro-
ject in Andhra Pradesh;

(b) if so, when; and

(c) if not, the reasons for the
same?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) No.

(b) Does not arise.

(c) It is proposed that the Second
stage should be taken up on the com-
pletion of the first stage. The first
stage will get completed towards the
end of the Third Plan period.

New Railway Lines for Madhya
Pradesh in Thirq Plan

836. Shri Daji: Will the Minister of
Railways be pleased to state:

(a) what proposals for new Rail
lines in the Third Five Year Plan in
the State of Madhya Pradesh have
been received from the State Govern-
ment.

(b) which new lines have been ac-
cepted and included in the Third Five
Year Plan; and

(c) which lines are under conside-
ration?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) A statement is laid on
the Table of the Lok Sabha. [See
Appendix 1, annexure No. 102].

(b) The following new rail lines
falling wholly or partly in Madhya
Pardesh huve been included in the
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railways programme for the
Five Year Plan:—

Third

1. Guna (Rothiai)—Shajapur-Mzksi(B,G.)

12014 miles.
2. Singrauli -Obra(B.G.) 36-00 miles.

3. Bailadilla Kottavalasa(B.G.) 270- 00 miles.

(c) Extension of Amla-Parasia
(B.G.) line upto Sirgora—9 miles.

Motor Accidents in Tripura

837. Shri Dasaratha Deb: Will the
Minister of Trans port and Communi-
cations be pleased to state:

(a) the total number of motor acci-
dents that took place in Tripura dur-
ing 1961-62;

(b) number of cases in which there
was loss of human life;

(c) nature of compensation paid to
the affected persons and their fami-
lies; and

(d) number of cases in which the
drivers of the vehicles got convicted
in the court?

The Minister of Shipping in the
Ministry of Transpori and Communi-
cations (Shri Raj Bahadur): (a) 1=
(d). The information required is being
obtained from the Tripura Administra-
tion and a statement will be laid un
the Table of the House as soon as a
reply is received from them,

Paddy Land at Tripura

838. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Tripura Adminis-
tration has any proposal to acquire
paddy land at Dhaliaijala, in Sona-
mura Division, Tripura;

(b) if so, the number of agricultu-
rists who would be affected;

(c) whether any representation has
been made to Government against this
acquisition proposal; and

(d) the decision taken by Govern-
ment in the matter?
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The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) Yes.

(b) 177 families approximately.
(c) Yes, to Tripura Administration.

(d) No decision has been taken so
tar.

Tripura-Agartala Freighter Service

839, Shri Dasaratha Deb: Will the
Minister of Transport and Communica-
tions be pleased to state:

(a) whether any representation had
been made to Indian Airlines Corpo-
ration by the businessmen of Tiipura
for allotting more freighters for the
lifting of cargo from and to Agartala;
and

(b) if so, steps taker thercon?

The Deputy Minister in (he Ministry
of Transport and Communications
(Shri Mohiuddin): (a) Yes, Sir.

(b) The Corporation have reported
that there had been a temporary short-
age of freight aircraft during Janu-
ary and February, 1862. However,
every effort was made to meet the tra-
flic demands on the Calcutta Agartala
sector within the resources of the Cor-
poration. ‘No Objection Certificates’
were given (o private operators to
operate certain sectors in Assam Area
and the capacity thus made available
was diverted to the CalcuttalAgartala
sector, The Corporation have further
added that the demand for flights to
Tripura from the 2nd week of April,
1962, onwards has been poor and there
has been no backlog from %th April,
19682 onwards.

Railway Line from Balasore to Nilgiri

840. Shri Jena: Will the Minister
of Railways be pleased to state:

(a) whether lands had been acquir-
ed by Government during the last war
for laying a Railway line from Bala-
sore to Nilgiri in the District of Bala-
sore in Orissa, South Eastern Railway;

(b) it so, whether compensation has
been paid to the owners of such land
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as were acquired;
(c) if not, the reasons therefor; and

(d) if the reply to part (b) abov:
be in the affirmative, when the com-
pensation was paid?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) The land for the siding
was requisifjoned by the Defence De-
partment during the last war and was
transferred to Railway after cessation
of ‘hostilities. The Railway has
acquired the land in December, 1959;

(b) to (d). A sum of Rs. 6620204
nP. was placed at the disposal of the
Collector, Balasore District for pay-
ment of compensation. Part payment
of compensation amounting to  Rs.
2988569 nP. has alrcady been made
to the land owners by the Land
Acquisition Officer, Balasore. The
Civil Authorities are being constantly
reminded to finalise the awards and lo
‘make the balance payments.
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Destruction of Sailing Vessels

 Shri A. K. Gopalan:

| Shri Imbichibava:

Will the Minister of Transport and
Commaunications be pleased to state:

845.

(a) the annual loss due to partial
or 1ota] destruction of sailing vessels
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on the West Coast due to natural cala-
mities or other accidents since 1957;

(b) how much of the loss was re-
lated to cargo and how much to craft;
and

(¢) how much of the loss was cover-
ed by insurance?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) to
(c). The requisite information is be-
ing collected and will be laid on the
Table of the Sabha in due course.

Nagarjunasagar Project

846, Shri M. N. Swamy: Will the
Minister of Irrigation and Fower be
pleased to state:

{a) why the Nagarjuna project is
not taken by the Centre as a national
project;

{h) what is the date line before
which the project is to be completed;

(¢) what is the loan so far lent by
the Centre;

(d) whether there is a standing de-
mand on the Centre by the State
Goverrsment for more financial help;
and

(e) what are the Taluks and ex-
tent covered by this project?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) “Irrigation” being in the State
List (Entry 17 in List 1I of the Tth
Schedule to the Constitution), all irri-
gation projects are State projects and,
after inclusion in the Five-Year
Plans, are executed by the State Gov-
ernments concerned.

(b) The project is likely to be
compleied by the middle of the
Fourth Plan period.

(ey Rs 4532 crores,

(d) No.

(¢) The present sanclioncd Nagar-
junasagar Project will irrigate 20'8
Jakh acres annually in the districts
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of Guntur, Kurnool and Nellore un-
der the Right Bank Canal and Nal-
gonda, Khamam and Krishna districts
under the Left Bank Canal as per
details given below:

Lakh acres.
(1) Right Bank Canal . 9+7
(2) Left Bank Canal . 7-09
(3) Krishna delta 30

Smallpox and Chicken-pox

J Shri P. C. Borooah:

8Vﬂ']_Shri Sarjoo Pandey:

Will the Minister of Health be
pleased to state:

(a) whether smallpox and chicken-
pox have of late assumed serious pro-
portions in some States|/Union Terri-
tories in the Northern part of the
country;

(1Y if so, the pnumber of persons
overtaken by the disease In each
States/Union Territories in Northern
ber of thnse who died; and

(c} what siteps are being taken by
the Central Government to curb the
menace?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). Reliable figures
regarding the incidence of chicken-
pox ure not available since it is mot
a notifiable disease. As regards
small-pox, reports received from the
States!Union Territories, in Northern
India indicate that there was an in-
creqase in the number of scizures and
tenihs only in Punjab while there
was a decline both in incidence and
fatal eages in the remaining areas,
viz., Bihor, Rajasthan, Uttay Pradesh,
Delhi and HMimackal Pradesh as com-
pared with 1961, Comparative figures
for the years 1961 and 1962 from the
period 1st January to 31st March per-

taining to cases and deaths from
small-pox are given below:—

1961 1962

(from 1-1-61 to (from
31-3-61) I-1-1962 to
31-3-1962

Cases Deaths Cases Death

Bihar 40 11 4 .
Punjab . 338 72 616 138
Rajasthan 1541 340 1043 227
U.P. 1432 460 1096 369
Delhi . 502 122 41 6
Himachal

Pradesh : 12 3 9

(c) A provision of Rs. 688.98 lakhs
has been made in the Thirq Five
Year Plan for the National Smallpox
Eradication Programme. Some of the
State Governments Have already
started the implementation of the
scheme while others will be launch-
ing the scheme shortly.

New Railway Line from Ongole to
Hyderabad

848, Shri M, N. Swamy: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that there
is a proposal to lay a new railway
line from Ongole to Hyderabad via
Nagarjunasagar; and

(b) if so, at what stage the matter
stands?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy) (a) No.

(b) Does not arise.

Broaq Gauge Line from Guntur to
Narsarnopet (S. Railway)

£109. Shri M. N. Swamy: Will the
M:nister of Railways bLe pleased to
stale:

(a) whether it is a fact that there
is= a propesnl to extend broad gauge
lian from Guntur to Narsaraopet on



3109 Written Answers MAY

Masulipatam—Hubli section, Southern
Railway; and

(b) whether there are any repre-
sentations in this connection so far?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No.

(b) No.

Retiring Rooms in Olavakkot Junction

850. Shri P, Kunhan: Will the Min-
ister of Railways be pleased to state:

(a) whether thcre are any propo-
sals for constructing retiring rooms
in Olavakkot junction during the
Third Five Year Plan;

(b) whether there are any propo-
sals received by the DRUCC. Olavak-
kot Division in this respect; and

(c) if so, what action has been
taken in this regard?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes, Sir.

(b) Yes.
(e) It is proposed to construct two
retiring rooms at this station during

the Third Five Year Plan on a pro-
grammed basis.
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Over-bridge at Chakradharpur on
8. E. Railway

852. Shri H. C_ Soy: Will the Min-
ister of Railways be pleased to state:

(a) whether it is a fact that at
Chakradharpur at main road railway
crossing in South Eastern  Railway,
for want of an over-bridge, the vehi-
cular traffic is put tp serious handi-
cap, often hours together azt a time
and the local public have moved the
railway authorities several times for
a speedy solution of this problem;
and

(b) if so, the action taken so far
and the reasons for the delay?

The Deputy Minister in the Minis-
try of Railways (Shri S, Y. Rama-
swamy): (a) and (b). As the level
crossing is situated at a point where
both road and rail traffic are heavy,
inconvenience to road traffic is un-
avoidable, consistent with safety and
the need to pass rail traffic.

The scheme for over/under-bridge
in replacement of the level crossings
has to be sponsored by the State
Government. The Government of
Bihar have tentatively recommended
the scheme for a road over-bridge at
Chakradharpur in replacement of the
existing level crossing, but no firm
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proposals have so far been received
from them indicating the specific year
in which they would be able to in-
clude this work in their own pro-
gramme,

Coolies and Labourers working in
Chakradharpur

852 Shri H. C. Roy: Will the Min-
ister of Railways be plcased to state:

(a) whether it .s a fact that gang
voolies and labourers under the P.W.
I. in the Engineering Section, on Raj
Kharsawan-Chakradharpur area, Raj
IKharsawan-Noamundi area and also
in other parts of Chakradharpur Rail-
way distriet in S.E. Railway, are
oppointed every month in the first
weck and discharged at the end of the
month and these very coolies and
iabourers have been working as such
mm most cases for more than 10 years;

(b) if so, the reasons therefor; and

(¢) what is the basis of their wages
and how they have been fixed? ?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) No.

(b) Does not arise.

(¢) The wages are paid on daily
hasis which are fixed in consultation
with the Civil authorities.

Procedure for Reservation of seats on
Railways

854. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that due to
extraordinary elaborate procedure fol-
iowed for reservations of seals on
Railways, one has to wait for a con-
siderably long time; and

(b) if so, the steps taken or prepos-
ed to be taken tp evolve some sult-
able procedure to avoid long waiting
by passengers

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas

Khan): (a) The prescribed procedure
is fairly simple, though waiting is
necessitated at times of rush.

(b) Does not arise,
Preservation of Wild Life

855. Shri D. C, Sharma: Will the
Minister of Food anq Agriculture be
pleased to state:

(a) the steps taken or proposed to
be taken for preservation of wild life
which is threatened with extinction
in the country; and

(b) the details thereof?

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): (a) and (b).
The steps taken or proposed to be
taken by the Government of India for
the prescrvation of the vanishing spe-
cies of wild life are as follows:

1. A number of national parks
and wild life sanctuaries
have been set up throughout
the country 10 afford effec-
tive protection to wild life.
The number of such parks
and sanctuaries in the coun-
iry is now over 83. Some of
these sanctuaries have Leen
set up for particular rare
animals, e.g. the Gir Sanctu-
ary in Gujarat for lions,
Kaziranga Sanctuary of
Assam for the Great Indian
Rhinoceros, and Keibul Lam-
jao Sanctuary in Manipur for
the Brow-Antlered Deer, The
question of setting up a san-
ctuary for the Great Indian
Bustard in Rajasthan is also
under consideration, The
rare species are also protect-
ed against shooting in the
areas where they are found.

2. The Government of India
have placed a ban on'the ex-
port of live specimens as alvo
on the products of all rare
species of fauna.

3. Periodical census in respeet of
some of the rarer species is

undertaken by the Stata Gow-

ernments concerned in order
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to keep a watch on their po-
pulation trends.

4. An Indian Board for Wild Life
was set up by the Govern-
ment of India in 1952 to ad-
vise the Central and State
Governments on all matters
pertaining to Wild Life pre-
servation. In pursuance of
one of the re~ommendations
of this Board, a Wild Life
Week is celebrated annuslly
all over the country in the
1st week of October when the
cause of wild life prescrva-
tion is publicised throuzk the
All India Radio, press, cinema
slides, meetings, pocters,
booklets and other publicity
material. Schemes for wild
life preservation in the States
such as for sctting up wild
life sanctuaries, mnational
parks, ete. have been includ-
ed in the Stale develop'nent-
al plans and central financiai
assistance is extended for
such schemes to the exten: of
50¢¢. The total provision in
the State plans on this account
during the Third plan period
is Rs. 209 lakhs.

Higher Grade Posts on Railways

856. Shri Priya Gupta: Will the
Minister of Railways be pleased to
state:

(a) whether a  large number of
higher grade posts on Railways have
remained vacant during the vears
ending the 31st March 1960, 31st March
1961 and 31st March, 1962;

(b) if so, since when and what are
the different categories thereof;

(¢) whether it is fact that Govern-
ment have been utilising the service:
of a large number of railway em-
ployees in the lower grade for services
in higher grade;

{d) if =o. what is the number of

such employees being asked to wn:r‘k
in the higher grade on differcnt rail-

way zones;
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(e) since when these employees are
acting in the higher grades and whe-
there they have been given the diff-
erence in the wages of lower grade
and higher grade; and

(f) the total number of posts in
higher grades in categories announced
in ‘New deal of upgrading’ by the Rail-
way Minister which were kept unfill-
ed as on 1st April 1958, 1st April, 1959,
1st April, 1960 and 1st April, 1961
categoryv-wise?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) to (f). Information is being col-
lected and will be laid on the table
of the Sabha.

Oranges and Pine Apples in Manipur

857. Shri Rishang Keishing: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government are aware
that Manipur produces a large quan-
tity of oranges and pine apples;

(b) if so, whether there are any
schemes for preservation of fruits;

(¢) whether there are any schemes
for protection of plants and fruits
attack of insects; and

(d) what are the marketing facili-
ties inside and outside Manipur?

The Minister of Food and Agricul-
ture (Shri S, K. Patil): (a) Yes.

(b) One fruit preservation factory
and nine fruit preservation centres
have bheen established.

(¢) Yes Different kinds of pestici-
des and equipment are supplied at 50
per cent subsidised rate.

(dy Information is being collected
and will be placed on the Table of
the Sabha when avaliible.

Manufacture of Rail Cars

f58. Shri Subodh Hansda: Will the
Minister of Railways be pleascd to
state:
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(a) whether Government propose to
manufacture Rail cars in the country;

(b) if so, where they are proposed
to be manufactured;

(¢) whether the Rail cars used at
present are all imported from abroad;
and

(d) whether with the present pro-
posal io manufacture, it will be possi-
ble to cope with the country's de-
mand for Rail cars?

'The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes, Sir.

(b) Either in the Integral Coach
Factory, Perambur or at the Hindu-
stan Aircraft Lid., Bangalore,

(c) Yes, Sir.
(d) Yes, Sir. These are our expec-
tations.
FAAT AT T0a 2o 9 fea-ay
cyd. o g T ;. FaAT W
HAT g FATH FT FAT F49 {0 -

(%) #ar F7qvT AT w2EA
(Wragr-amE ArgA) 97 A fe
T FAT aTAT 4T 98 #21 faar mv

(=) afz g0, @1 9% F]AT FIIOT
g v

(7) ®m AwE @ & afat &
zg7H & fod ey 9w adfa grom ¥
FTE WA 04 KT qIEqT FT AT
wE 7

TAT AR W ITHAT (g
Fr): (F) "W (=) seug=ve
W TAqe] TrF 2I9S F T 0T g
aare 71 fa=n7 uT, FfFT gouva FY w5
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(7) #rrwr 97 gA aArT w5
sgaedr w7 Je83-c2 ¥ frmbr F-
& & T g |

Television on Railways for Goods
Traffic

' [ Shri P. C. Borooh:

860, { Shri Subodh Hansda:
| Shri Maheswar Naik:
| Shri Bishanchander Seth:

Will the Minister of Rallways be
pleased to state:

(a) whether the Railways propose
to introduce a closed circuit television
system to speed up the flow of goods
traffic;

(b) if so, at what cost; and

(¢) what action has been taken in.
this regard so far?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No, but it is proposed té
carry out studies of its utility and
application in Moghalsarai Marshal-
ling Yard.

(b) Approximately Rs. 20,000

(¢) The proposal is under detailed
examination.

Direct Coach from Halvad to Viram-
gam'Mehsana

862. Shri Yajnik: Will the Minister
of Railways be pleased to state:

(a) whether Government have de-
cided to run a direct coach from
Halvad to Viramgam or Mehsana via
Surendarnagar on the Western Rail-
way;

(b) whether Government have re-
ceived the opinion of the Govern-
ment of Gujarat in the matter; and

(c¢) when the direct coach will be
actually introduced for the benefit of
the Halvad line passengers?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz

han): (a) Lo (e). At present a third
class through scrvice coach runs be-
tween Hualvad and Mchsana by Nos.
317 UP!343 UP Passenger trains in
the up dircction and by Nos. 344 Dn|
322 DN Passenger trains in the down
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direction. There have been demands
to haul this through service coach
between Surendranagar and Mehsana
by Nos. 35 UP|36DN Kirti Expresses,
but it is not feasible to do so as
these trains are running with the
.maximum permissible loads,

The final views of the State Gov-
ernment of Gujarat in the matter
have not been received.

AFTAT | TR HAETA
£%3. =t Qo ®To &TEATH : 47T

af@zA agT SAX AT TF FATA &0
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(&) #tw1ax, TFmATT q41 qAw
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Acquisition of Land for National
Highway

865. Dr. U, Misra: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether any compensation has
been paid to the evicted persons
whose lands have been acquired for
construction of the National Highway
in Singhbum District in Bihar;

(b) what is the rate of compensa-
tion paid; and

(c) what is the total amount of
compensation so far paid?

The Minister of Shipping in the
Ministry of Transporti and Communi-
cations (Shri Raj Bahadur): (a) to
(¢). The information is being obtain-
ed from the State Government and
will be placed on the Table of the
Sabha on receipt.
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Accommodation for P & T Employees,
Kerala Circle

866. Shri A. K. Gopalan: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of Posts and Tele-
graphs employees in Kerala Circle
who have been provided with Gov-
ernment accommodation:

(b) the number of employees who
have not been given by accommoda-
tion so far;

(c) whether there is any proposal
to build quarters for Posts and Tele-
graphs employees in the main cities
or towns;

(d) if so, details thereof; and

(e) how long will it take to com-
plete these projects?

The Minister of Transport and
Communications (Shri Jagjivan
Ram): (a) 406.

(b) The total number of employees
in the Circle is 8587. Government
accommodation has been provided in
lieu of house rent allowance, as indi-
cated.

(c) Yes.

(d) and (e) A statement is placed
on the Table of the House.

Statement indicating the nuwmber of
quarters proposed to be constructed
in the Third Five Year Plan in the
Kerale P and T Circle

Trivandrum. 8o
Quillon 18
Alleppy 32
Kottayam 25
Trichur 60
Cannannore 50
Calicut 30
Ernakulam . 60
Palghat ; : 40
Other stations ] 50

Total . 445

The time schedule is dependent
upon the acquisition of land. It is
anticipated that, in most cases, the
work will be completed in the cur-
rent plan period.

Kozhikode H.P.0.

867. Shri A, K. Gopalan: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether the proposal to _rebuild
premises of Kozhikode Head Post
Office building has been under con-
sideration since 1945; and

(b) if so, the reasons for the in-
ordinate delay in arriving at a deci-
sion?

The Minister of Transport and
Communication (Shri Jagjivan Ram):
(a) Yes,

(b) The acquisition proceedings for
a suitable plot of land for construct-
ing the Head Post Office building at
Kobhikode were initiated in 1949. The
land could only be taken possession
of in August 1955 after the appeal
against the award of the State Gov-
ernment was rejected by the High-
Court. Due to revision of the plans
and the estimates more than once for.
various reasons, the administrative
approval and expenditure sanction
for the project was only issued in:
June 1960. The tender for the work
has been accepted and the construc-
tion is likely to commence shortly.

Railway Bridge Across Chandragiri
River near Kasargod

868. Shri A, K. Gopalan: Will the
Minister of Railways be pleased to-
state:

(a) whether any defect has been
noticed in the Railway bridge across
Chandragiri river near Kasargod;

(b) if so, what is the defect;

(¢) when the bridge was built; and

(d) whether it is proposed to re-
build the bridge in view of the re-
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cent serious accidents which have
been caused by old defective bridges?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No, Sir.

(b) Does not arise.

(c) The bridge was constructed in
‘the year 1908.

(d) The masonry of the bridge is
not defective but quite sound. Only
the girders are weuak, on account of
which. a speed restriction of 5 miles
per hour has been imposed. The work
of regirdering this bridge is in pro-
gress upd is expected to be complet-
ed by the end of the current year.

Cultivation and Export of Tapioca

8G9 Shri A. K Gopalan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there ure any propo-
.sils for encouraging Tapioca cultiva-
tion in Kerala;

(b) whether any amount is allotied
for the encouragement of the cultiva-
tion as it is a foreign exchange earn-
«er; and

(v) if so, whatl are the delails?

The Minister of Food and Agricul-
:ture (Shri S. K. Patil): (a) Yecs.

(b) Rs. 286 lakhs are set apart in
‘the Third Plan for the multiplication
.and distribution of improved varie-
ties of tapioca and sweet potato in
Kerala.

(¢) A scheme for Intensification of
Research on Tuber Crops, including
‘tapioca, at a total cost of Rs. 25 lakhs
to be met by the Government of India
has been included in the Third Five-
Year Plan. Under this Scheme, it is
proposed to establish a Central Tuber
‘Crops Research Station at Trivandrum
-with filve Substations in (1) Bihar,
(2) Punjab, (3) UP., (4) Mysore and
(5) Orissa.
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As a result of the wogk done under
the research schemes sanctioned by
the Indian Council of Agricultural
Research  relating to research on
tuber crops already in progress in
the State of Kerala, a number of im-
proved and high-yielding varieties of
tapioca have been evolved. It is pro-
posed to multiply and distribute these
varieties on a large scale to cover the
entire tapioca area in Kerala. The
work has already commenced and is
in progress.

Diversion of 43 UP44 Down North
Bengal Express Trains

870. Shri C, K. Bhattacharyya: Will
the Minister of Railways be pleased
to state:

(a) whether there is a proposal to
divert Nos, 43 UP44 Down North
Benpal Express trains to run to and
from Farakka between Sealdah and
Farakka: and

(b) if so, when such a proposal is
expeeled to materialise?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawax
Khan): (a) Yes, Sir.

(b) Not earlicr than April, 1963,
Fertilizers for Madras State

871. Shri Dharmalingam: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether there is a short supply
of fertilisers in the North Arcot Dis-
trict of the Madras State; and

(b) the total quantity provided for
the Madras State and the quantity
asked for during 1961-627

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) As inter-
nal distribution within a State is the
responsibility of the State Govern-
ment, information has been called
from Madras Government and will
be laid on the Table of the Sabha
when received.
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(b) The quantity of introgenous
fertilisers asked for and the quantity
allotted are given below:

(Figures in metric tons)

DEMAND ALLOTMENT
(In terms of N) (In terms of N
52,266 37,192
Electrification of Madras (Egmore)-

Tambaram-Villupuram Section

[ Shri Umanath:
872. { Shri Nambiar:

Will the Minister of Railways be
pleased to slate:

(a) at wha stage the plan of clec-
trification of Madras (Egmore)-Tam-
baram-Villupuram Section  of the
Railway has reached: and

(b) by what date or period Gov-
ernment propost 1o complete  the
‘works?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b) A siafement is
pluced below.

STATEMENT

(a) Progress of eleclrificalion  on
Madras (Egmore) Tumbaram-Villupu-
ram section is as follows:

(i) 90 per cent of Civil Engineer-
ing works have been  com-
pleted.

(i1) Orders for Sub-station and
Switching station cquipments
have been placed

(iii) Tenders for AC metre gauge
locomotives and Remote Con-
trol  equipments are under
scrutiny,

%iv) Survey for Overhead equip-
ment has been ' completed.
O.HE. on 6 Km of track be-
yond Tambaram and upto
Vandalur has been completed
and energised for suburban
services, on 8-1-1962.
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(b) Work on Tambaram-Villupuram
is scheduled to be completed by De-
cember 1963 and on Madras (Beach)
to Tambaram by March 1965.

Bangalore-Salim M.G. Line

[ Shri Umanath:
7 Shri Nambiar:

Will the Minister of Railways be
pleased to state:

(a) the cause for delay in beginning
the actual work of construction of the
Bangalore-Salem Metre Gauge line
and where it stands

(b) when Government propose to
begin the construction work; and

873.

(c) when Government propose to
complete the construction?

The Deputy Minister in the Minis-
try of Railways (Shri 8 V. Rama-
swamy): (a) and (b). The final Loca-
tion Survey of this 142 mile long metre
gauge line sanctioned in December,
1961, is in progress and  preliminary
arrangementis for starting construc-
tion on three important bridges are in
hand. Actual construction commence
after the alignment has been finally
located and land acquired. There
has been no delay in progressing this
construction.

(c) The line is expected to be open-
ed to traffic during 1965.

Rail Link Between Neveli and Salem

f Shri Umanath:

874. | Shri Nambiar:

Will the Minister of Railways be
pleased to state: .

(a) whether there is a proposal to
link Neyveli and Salem with a broad
gauge line; and

(b) if not, what sieps Government
propose to take to link Neyveli and
Selem for expeditious clearance of
trafic?

The Deputy Minister in the Ministry
of Railways (Shri 8. V. Ramaswamy):
(a) No.

(b) A metre gauge line already exi-
sts between Salam and Neyveli. Its
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capacity is sufficient to cope with the
present trafficc. In order to augment
the line capacity betwean Neyveli
and Salem, line capacity works, such
as provision of crossing stations ete.
costing about Rs. 17'89 lakhs were
completed during the Second Five
Year Plan. Additional works costing
about Rs. 2'80 lakhs have also been
approved during the first two years
of the Third Five Years Plan. Suit-
able steps will be taken to further in-
crease the line capacity as and when
found necessary.
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Broad Gauge Railway Line Connect-
ting Alwar with Kosi'Bharatpur

876. Shri K. R. Gupta: Will the
Minister of Railways be pleased to-
state:

(a) whether a preliminury survey
of Broad Gauge Railway linc joining
Alwar with Kosi or Bharatpur via
Nagar had been decided and taken up
about some three vears back;

(b) whether as a result of that sur-
vey, this work is likely to be taken up
within the present Plan period; and

(c) if not the reasons therefor?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
(a) No. Only the traffic survey for a
B. G. line between Kosi-Kalan-
Bharatpur'Alwar was carried out.

(b) and (¢) The Traffic Survey Re-
port revealed that the projected line
would result in a considerable loss.
It was, therefore, decided to shelve
the scheme.
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Ropeway at Gulmarg

B78. Shri Maheswar Naik: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
Union Government have approved a
plan to link Tanmarg with Gulmarg
by a ropeway system;

(b) what are the details of the plan;

(c) what are the financial implica-
tions thereof; and

(d) how the cost to be increased is
proposed to be shared between the
Centre and the State of Jammu and
Kashmir?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) to

432 (Ai) LSD-5.
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(d). A statement giving the required
information is placed below.

STATEMENT

The Third Five Year Plan for de-
velopment of Tourism includes a
scheme for development of Winter
Sports at Gulmarg (Kashmir) at an
estimated cost of Rs. 20.00 lakhs. The
expenditure is to be incurred direct-
ly by the Central Government. The
development of winter sports also
envisages installation of ropeways for
taking up sports enthusiasts from
Gulmarg to Alpather. The scheme is
being coordinated with the Depart-
ment of Atomic Energy who  have
proposals to instal a ropeway from
Gulmarg to Apherwat to carry their
scientists and equipment. That De-
partment had the area surveyed ini-
tially by a party of Czech Engineers
who had suggested a certain alignment
for the ropeway. At the instance of
the Department of Tourism, a Winter
Sports expert from Austria visited the
area in December 19060 and he sug-
gested certain changes in the align=-
ment of the ropeway. For making
Gulmarg accessible during winter
he recommended construction of
all-weather wmotorable road {from
Tangmarg to Gulmarg. In case it
was not practicable to keep the road
between Tangmarg and Gulmarg
open during the winter months due
to heavy snow, he suggested the ins-
tallation of a ropeway between Tan-
gmarg and Gulmarg also. The De-
partment of Atomic Engery obtained
the services of a French Consulting
Engineer in September-October, 1861
to advise on the various technical as-
pects of the scheme. The Central P.
W. D. are now making a physical sur-
vey of all the suggestions with a view
to preparing an estimate of costs of
the whole scheme. Hence the details
and financial implications have not
yvet been finalised.

Tubwells near Tungabhadra Reser-
voir Villages
880. Shri S. Swami: Will the Min-
ister of Food and Agriculture be plea-
sed to state:

(a) whether any representation has
been received by the people of sub-
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merged area of Tungabhadra Project
to explore the possibilities of tube-
wells nearabout Tungabhadra Reser-
voir villages;

(b) it so, whether any steps have
been taken to send one or two tube-
well working units to survey the area
and to dig the same as an experiment;
and

(¢) whether the Ministry is aware
that one such tube wel] in sugar fac-
tory of Hospect near the Reservoir has
been working successfully?

The Minister of Food and Agricul-
ture (Shri 5. K. Patil): (a) Yes.

(b) A geologist of the Exploratory
Tubewells Organisation reconnoitered
the area in December 1961. He has
found that the geological conditions
do not warrant the undertaking of
exploratory tubewell work in the
area.

(e) The tubewell in Sugar Factory
Hospet near the Reservoir is reported
to be yielding only 2,000 gallons of
water per hour and gets dried up in
a few hours of working. It does not
satisfy the normal criterion for a suc-
cessful tubewell which is a yield of
20,000 gallons or more of water per
hour on continuous pumping.

Krishna River Valley Project

881. Shri S. Swamy: Will  the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that Kudal
Sangam of Hunugund Taluk, District
Bijapur, Mysore State will be sub-
merged if Krishna river wvalley pro-
ject is taken up;

(b) whether any representation has
been received from the people of My-
sore not to submerge this world
famous temple as it has got interna-
tional fame and importance and cul-
-tural value of Karnatak;

(e) whether it is a fact that the
Krishna river valley project may be
constructed near Seethimani with
natural mountainous surroundings;
and
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(c) whether it i3 also a fact that the
experts have advised to construct the
same by connecting the two moun-
tains near Seethimani Hijapur Dis-
trict?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) No.

(b) No.

(¢) Yes. The Almatti Dam, one
of the two dams of the Krishna Val-
ley Project is to be constructed near
Seethimani.

(d) Yes.

Use of Ferrous Scrap by Railway

883. Shri T, Subramanyam: Will the
Minister of Railways be pleased to
state:

(a) the quantity of ferrous scrap
which was utilised in the Railway
workshops, and what quantity was
made available for use in the steel
plants in 1961 and 1962 so far; and

(b) whether any quantity was made
available for export during this
period?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) (i) Approximately 70,000
tons of ferrous scrap was utilised in
the Railways workshops in 1861
and approximately 20,000 tons in 1962
(upto the end of March, 1962).

(ii) Approximately 27,000 tons of
ferrous scrap was made available for
use in the Steel Plants in 1961 and
approximately 5,000 tons in 1962 (upto
the end of March, 1962).

(b) No quantity of ferrous scrap was
specifically made available for export
during this period.

Guntakal-Hospet Broad Gauge Line

as4, J Shri Mohsin:
"\ Shri T. Subramanyam:

Will the Minister of Rallways be
pleased to state:

(a) the programme of work for
1862-63 regarding the laying of a
Broad Gauge line from Guntakal to
Hospet in the Southern Railway; and
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(b) when this line is expected to
be finished?

The Deputy Minister in the Minis-
try of Railways (Shri 8. V. Rama-
swamy): (a) The scheme is under
consideration.

(b) It is too early to say when the
work may be completed.

Rural Electrification in Andhra
Pradesh

886. Shrimati Vimla Devi: Will the
Minister of Irrigation and Power be
pleased to state:

(a) how many villages are to be
electrified in Andhra Pradesh during
the Third Plan period; and

(b) the variouss systems of electri-
city by which power will be supplied
to these villages and the number of
villages that will be met by each
system?

The Minister of Irrigation and Power
{Hafiz Mohammag Ibrahim): (a)
About 2,000.

(b) All the villages will be supplied
power from the Grid System of the
Andhra Pradesh State Electricity
Board.

Community Develépment Blocks In
Jammu and Kashmir State

887. Shri Abdul Ghani Gomi: Will
the Minister of Community Develop-
tdent, Panchayati Raj and Coopera-
fton be pleased fo state:

(a) the number of Community
Development Block in Jammu and
Kashmir Sate;

(b) whether the said Blocks are
sufficient to cater to the needs of the
area that is mountainous and thinly
populated; and

(c) whether Government propose
to provide more Blocks in view of the
Geographical and topographical situa-
tion of the said State?

The Deputy Minister in the Ministry
of Community Development, Pan-

chayati Eaj and Cooperation (Shri B,
8. Marthy): (a) 52.

(b) and (c). A proposal has beell
received from the State Govermment
for allotment of additional blocks
which is under consideration.

Honorary Family Planning Education
Leader

888. Shri P. N, Kayal: Will the
Minster of Health be pleased to state:

(a) whether there is any cadre like
honorary family planning education
leaders;

(b) if so, how much honorarium is
being paid to them; and

(c) how many persons of such cadre
are working in the field of family
planning at present (State-wise)?

The Minister of Health (Dr. Sus-
shila Nayar): (a) and (b). Hono-
rary Divisional Family Planning Edu-
cation Leaders and Honorary District
Family Planning Fducation Leadets
have been appointed on payment of
a grant-in-aid of 4,000 and Rs. 2,000
per annum respectively to each
leader,

{c) 32 Honorary Divisional Family
Planning Education Leaders and 17
Honorary District Family Planning
Education Leaders are at present
working in the States as shown
below:—

State Government No. of No. of
Divisional  istrict
Leaders Leaders

Andhra Pradesh 1

Assam : : e

Bihar . . b o

Gujarat . . 1 2

Jammu and Kashmir e

Kerala . 5

Maharashtra . 5 3

Madhya Pradesh 6 2

Madras 2 1

Mysore 1

Orissa . 3

Punjab

Rajasthan
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Uttar Pradesh 3

West Bengal 3

Delhi . 4 ..

Himachal Pradesh .. 1
Total 12 17

Family Planning Clinics

889, Shri P, N. Kayal: Will the Min-
ister of Health be pleased to state:

(a) the amount which was sanction-
ed to the voluntary organisations to
run family planning clinics during
the year 1961;

{(b) what methods are being adopt-
ed by Government to verify the
authenticity of such organisations,
and

(¢) whether there is any Central
Government machinery to supervise
of such organisations?

The Minister of Health (Dr. Sushila
Nayar): (a) Grants-in-aid amount-
ing to Rs 18,79,196 were sanctioned to
the voluntary organisations to rum
family planning clinics during 1961

(b) An organisation applyig for
grant-in-aid from the Government of
India is generally required to produce
the following certificates regarding its
bonefides: —

(1) the organisation is a registerea
body;

(2) it has a regularly
managing Committee.

constituted

(3) it does social welfare work for
the public on a ‘no profit' basis.

(4) The grant-in-aid will be utili-
sed for the purpose for which it
is sanctioned.

(5) the service to the public will
be provided free of charge ex-
cept for the distribution of con-
traceptives according to the
approved schedule.

(6) the audited statement of
accounts will be sent at the
end of each financial year.

MAY 8, 1962

Written Answers 3134

(7) the progress reports will be

sent as may be desired.

(8) the assets acquired with the
grant-in-aid from the Goverm-
ment of India will not be trans-
ferred to any personsﬁnstitu-
tion without the prior sanction
of the Government of India.

(9) the accounts will be properly
maintained and can be checked
by the Government of India or
State Government,

(10) utmost economy will be exer-
cised in respect of grant-in-aid
received.

(11) a certificate regarding its bona-
fides and sound financial posi-
tion from the District Magis-
trate in whose jurisdiction it
exists.

(c) Yes, Sir. The Government of
India meets 100 per cent expenditure
on account of pay and allowances of
Assistant Director, Family Planning
fn each State, who is responsible for
supervising the work of family plan-
ning clinics and for bringing to the
notice of the Government of India
any defects in their working. Appli-
cations from Local Bodies and Volun-
tary Organisations for grants-in-aid
are normally considered only on the
recommendation of the Assistant
Director, Family Planning, in the
States. The specific recommendations
of these officers are required for sanc-
tioning continuation grants-in-aid to
the clinics. These officers are also
required to examine the accounts of
the grantees concerned and to coun-
tersign utilisation certificates in res-
pect of the grants-in-aid sanctioned
to them.

The Government of India have
appointed two Regional Family Plan-
ning Officers who inspect family plan-
ning clinics set up with the grants-in-
aid from the Government of India in
the States. Besides, the other officers
of the Directorate General of Health
Services also visit family planning
clinics whenever they go on tousm and
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thus supervise the activities of the
voluntary organisations,

Central Health Cadre

35t J Shri P. N, Kayal:
7 Shri D, C, Sharma:

Will the Minister of Health be
pleased to refer to the reply given to
Unstarred Question No. 390 on the
28th March, 1962, and state the pro-
gress since made regarding the forma-
tion of Central Health Cadre?

The Minister of Health (Dr. Sushila
Nayar): The revised pattern proposed
in respect of the Central Health Ser-
vice Scheme is still under considera-
tion,

Recruitment of Railway Employees
below 18 years of Age

891. Shri Mohan Swarup: Will the
Minister of Railways be pleased to
state :

(a) whether it is a fact that certain
railway employees were recruited
below the age of 18 years and are still
working in the Railways;

(b) if so, the number thereof and
the reasons assigned thereto;

(c) whether it is also a fact that al-
$eration in date of birth claimed by
certain Station Masters of Northern
Railway on the basis of matriculation
certificate was agreed to even if the
employee concerned had already taken
advantage of the recorded date of
birth, whereby he was appointed
below the age of 18 years; and

(d) if so, the details thereof?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawas
Khan): (a) to (d). Information is
being collected and will be laid on the
Table of the Sabha.

Trausport Cooperative Socielies im

Delhi

_j’ Shri Gulshan:
$92. \_Shri Buta Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) how many Transport Coopera-
tive Societies have been registered
with the Delhi Administration so far;

(b) out of those registered transport
cooperative societies, what is the
number of the Transport Cooperative
Societies owned by Scheduled Castes,
Scheduled Tribes and other Back-
ward Classes; and

(c) how many route permits have
so far been issued to the societies
mentioned in part (b) above?

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): (a) 64

(b) Scheduled Castes—32.

Scheduled Tribes and Backward
Classes—Nil.

(c) Nil
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Licence Fee on Tobacco

894. Shri Karjee: Will the Minister
of Food and Agriculture be pleased to
Hate:

(a) whether there is any proposal
of decreasing the licence fee on Toba-
cco; and

(b) whether there is any proposal
with Government for supplying seeds
apd manures at fair and reasonable
prices to the growers of tobacco?

The Minister of Food and Agricul-
tgre (Rhyi 8. K. Patll): (a) No.

(b) Seeds of improved varieties are
already being supplied by the Indian
Central Tobacco Committee at rea-
sonable prices. There is no proposal
with the Government of India for
supplying manures specifically for

tobacco growing. The tobacco grow-
ers get their manures and fertilizers

in the same way as cultivators of
other crops. 'i
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Delhi Milk Supply Scheme

896. Shri Jedhe: Will the Minister
of Food and Agriculture be pleased to
state:

(a) whether there have been com-
plaints against the behaviour of the
attendants on Delhi Milk Supply
Scheme booths towards the milk cus-
tomers;

(b) whether there were complaints
against over charge in counting from
old to new coinage;

(c) whether these complaints were
loaked into; and

(d) if so, with what results?

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): (a) Except for
some odd complaint against an indivi-
dual Depot Manager employed under
the Delhi Milk Scheme, there have
been no general complaints against
the behaviour of such staff.

(b) Occasionally, complaints that
an individual Depot Manager was
charging one naya paisa in excess in
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converting old to new coinage, have
been received.

(c) Yes.

(d) A directive was issued to the
staff concerned to charge the correct
pricea. The error has been rectified.

{verbridge at Baj Kharsawan on S.E.
Railway

897. SBhri H, C. Boy: Will the Minis-
ier of Rallways be pleased to state:

(a) whether it is a fact that at Raj
Kharsawan Railway junction in South
Eastern Railway, the Railway Offices
and platforms have no overbridge on
the southern side and during the last
five years or so there have occurred
several fatal accidents; and

(b) if so, whether the Railwavs
propose to construct an overbridge
fore considered justified.

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). The Railway staf
living on the south of the station have
access to the station through the
level crossing at Howrah end. The
extension of the foot overbridge to
connect the south side is not there-
fore considered justified.

No cases of fatal accidents have
come to the Railway's notice.

P.&.T. Motor Service Section, Delhi

898. Dr. Melkote: Will the Minister
«f Tramsport and Communications be
pleased to state:

(a) whether it is a fact that Motor
Body building work had been under-
taken by the Posts and Telegraphs
Motor Service Section, Delhi;

(b) if so, the amount spent and the
number of bodies built so far; and

{c) in case no body has been built
so far despite incurring expenditure.
what were the causes therefor and
what action Government have taken
or propose to take in the matter?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram):

3140~

(a) Yes, on an experimental basis.

(b) So far, a sum of Rs. 6,445-70
nP has been spent. Work was start-
ed on five bodies. About 75 per cent
to 85 per cent work has been com-
pleted on three bodies. On the other
two, channels for the floor and hoops
eir, for the superstructure have bean
prepared.

(¢) The contractor who was engag-
ed to provide the labour could not
produce sufficiently skilled labour to
build the bodies to the standard re-
quired by the Department in spite of
the fact that he (the contractor)
changed the set of workers three
times. The contractor has since sus-
pended the work and it is now under
consgideration to complete the remain-
ing work departmentally.

Gauhati Rallway Station

899. Shri P. C. Borooah: Will the
Minister of Railways be pleased te
state:

(a) whether it is a fact that the
construction of a wall behind the new
(Gauhati Railway station of Narangi
is continuing in spite of a warning
from the Gauhati Development Autho-
rity that this wall will have to be
dismantled in connection with  the
Authorities Scheme for widening the
adjacent road; and

(b) if so, why further construction,
i* not stopped af least pending an
agreed settlement between the Ralil-
way and Gauhati Authority?

The Deputy Minister in the Minis~
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). The work of
construction of a boundary wall for
Narangi Goods shed area along the
PW.D. road is almost complete. This
construction was considered necessary
on Security reasons and to stop en=-
croachments on Rallway land. The
boundary wall has, however, been
built up with Precast R. C. posts and
Panels so that these may be re-sregt-
ed if at any future date, the develop-
ment of this road is undertakea by
Development Authority.
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‘Water Logging

900. Shrimati Maimoona Sultan:
Will the Minister of Irrigation and
Power be pleased to state:

(a) the total area of water-logged
land in the year 1948 in each State
separately;

(b) how much of this area has so
far been reclaimed; and

(c) what further steps are proposed
to be taken to reclaim more of such
land?

The Minister of Irrigation amd
Power (Hafiz Mohammed Ibrahim):
(a) to (c). The information was asked
for from the various State Govern-
ments and has not yet been received.
It will be placed on the Table of the
House, when available.

Telephone Exchange in Bhopal

{ Shrimati Maimoona Sultan:
991. { Shri Birendra Bahaduor
Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether there is a proposal Lo
set up an automatic telephone ex-
change in Bhopal;

(b) if so, at what cost; and

(c) what action has been taken in
this regard so far?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram:):
(a) Yes.

(b) Rs. 28'53 lakhs approximately.

(¢) Detailed plans and specifications
have been drawn up and approved.
The building is under construction and
orders for exchange equipment have
been placed.

Koyana Projeot

902. Shri Nath Pai: Will the Minixs-
ter of Irrigation and Power be pleas-
ed to state:

(a) whether the Government of
Maharashtra approached the Govern-
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ment of India for help for completing
the Koyana Project;

(b) if so, the details of the help
scught; and

(c) the reaction of the Government?

The Minister of Irrigation and
Power (Hafiz Mohammed Ibrahim):
(a) and (b). The Government of India
are giving loan assistance to the Gov-
ernment of Maharashtra for financing
expenditure on Stage-I of the Koyna
Hydro-Electric Project. A sum of
Rs. 32-30 crores was advanced to the
State Government for the purpose up
tc the end of 1961-62. No furtiher
help has been sought by the Govern-
ment of Maharashtra.

(e) Does not arise.

Complaint Re: Trunk Calls

903. Shri Balkrishna Wasnik: Wili
the Minister of Transport and Com-
munications be pleased to state:

‘a) whether there have been coin-
plaints that while one trunk call is
going on, the operators disturb the
call by asking the subsecriber to dis-
continue for another trunk call and
thus waste time of the first call, and

(b) if so, the action taken ir the
matter?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
There are occasional complaints.

(b) Additional time is given on
trunk calls where subscriber has ex-
perienced disturbance,

Death of Constable near Hardoi Sia-
tion

904. Shri Basumatarl: Will the
Minister of Railways be pleased to
state:

(a) whether a head constable nain-
ed Keshari Singh of Allahabad, died:
near Hardoi station on 22nd April,
while trying to apprehend a convict
under his escort who jumped out cf’
the train; and
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(b) it so, the details thereof?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). Yes Sir. On
22-4-1962. Head Constable Shri
Keshari Singh, along with two other
Police constables of Allahabad, was
escorting a condemned prisoner from
Naini Jail to Bareily Jail. While the
train was running between Dilawar-
nagar and Rahimabad stations on the
Lucknow-Balamau scction, the con-
demned prisoner moved towards the
lavatory and seized an opportunity to
jump out of the moving train. The
Head constable who was close behind
also jumped out of the running train
te catch the prisoner but was run over
and instantaneously killed. Alarm
chain was puled and the train stopped
after covering some distance. The
dead body of the Head Constatic was
picked up and taken to Hardoi for
postmortem examination. Mean-
while, the condemned prisoner was
caught by one of the olther two
Constables.

Fishery Research for Tuna

905, Shri P. G. Sen: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) whether our fishery research
scientists have made any research for
luna fisheries in India; and

(b) if so, the progress and poten-
tiality thereof?

The Minister of Food amd Agricul-
ture (Shri S. K. Patil): (a) Preli-
minary investigations have been ini-
tiated on systematics and biology of
tuna fish caught along the coasts of
India.

(b) Tuna does not constilute an
important fishery in the coastal waters
of India. It exists only around the
Island of Minicoy in the Indian ocean.
The catches are estimated at about
Rs. 5 lakhs annually. No asseasment
is available of the tuna resources of
the high seas around India.
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Lew Yield of Cotton

908. Shri Chandak: Will the Minis-
ter of Food and Agriculiure be pleas-
-ed to state:

{(a) whether the area under cotton
-cultivation in India is the highest in
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the world and the yield of cotton per
acre is the lowest; and

(b) if so, what measures Govern-
ment have taken to increase lhe yield
per acre?

The Minister of Food and Agricul-
ture (Shri S. K, Patil): (a) The area
under cotton cultivation in India is the
highest. The yield per acre is, how-
ever, low though not the lowest in
the world.

(b) The following measures are
being adopted for increasing the yield
per acre of cotton:—

(i) Provision of irrigation faei-
lities;

(ii) providing facilities fcr the
use of improved seeds, manures
and fertilisers;

(iii) plant protection measures;

(iv) popularisation aof improv-
ed cultural practices e.g. sowing at
right time, line sowing, propsar
spacing, weeding, etc.
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Delhi Milk Scheme

919. Shri P. G. Sen: Will the Minis-
ter of Food and Agriculture be
pleased to state:

(a) why the milk vans have taken
a look as if of a second hand purchase
within a short period of two years;

(b) what is the cost of mainienance
-over them;

(¢) whether any defects have been
noticed; and

(d) if so, the details thercof?

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): (a) Due to
rapid expansion of the activities of
the Delhi Milk Scheme, the miik vans
and tankers are worked for nearly 18
to 20 hours a day and are doing from
20,000 to 40,000 miles a year. In the
circumstances, they cannot retain
their original looks.

(b) The average cost of running and
maintaining a milk van woiked out
to Rs. 0°95 nP per mile during 1961-62.

(c) No.
(d) Does not arise.

Mobile Clinics for TB Patients in Delhi
Villages

912. Shri D. C. Sharma: Will the
Minister of Health be pleased to state:

(a) whether it is proposed to start
‘mobile clinics for TB patients in Delhi
villages; and

(b) if so, the details of the scheme?

The Minister of Heajth (Dr, Sgyskila
Nayar): (a) Yes.

(b) The Municipal Corporation of
Delhi have under consideration a
scheme to provide domiciliary service
for TB patients in 200-500 villages of
Delhi. It is propased to have two
mobile clinics each serving 100-123
villages. To begin with, one TR -liniz
with X-Ray and Laboratory equip-
ment is likely to be put into opera-
tion. The mobile clinics will visit the
villages for diagnostic and treatment
purpases on specific days in a week.

RBural Water Supply Schemes
Punjab

913. Shri Daljit Singh: Will the
Minister of Health be pleased to state:

(a) the names of rural water supply
schemes sent by the Punjab Govern-
ment to the Central Covernment
during 1961-62 and 1962-63; and

(b) the names of schemes sanctioned
so far?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). The required
information is given in the statement
laid on the Table of the Lok Sabha.
[See Appendix I, annexure No. 104].

Provision of Amenities on Rupar-
Nangal Dam Section

914. Shri Daljit Singh: Will the
Minister of Railways be pieased fto
state:

(a) whether any amenities on
Rupar-Nangal Dam Section of the
Northern Railway have been providerl
during 1961-62; and

(b) if so, the nature of amenities
provided, Station-wise and the amount
spent?

The Depaty Minpister in the Mimis-
try of Rallways (Shri Shahpawas
Khan): (a) No, Sir.

(b) Does not arise.

Halt Station between Nangal Dam and
Bhanupli

915. Shri Daljit Singh: Will the
Minister of Bailways be pleased to
state:
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(a) whether it is a fact that a halt
station between Nangal Dam and
Bhanupli has been sanctioned; and

(b) if so, the reason for delay in
it construction?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) A proposal to open a halt
station between Nangal Dam and
Bhanupli was considered. Investiga-
tions showed that the halt station
would not be remunerative. Also the
halt station being on the Rupar Nan-
gal Dam section, a part of the capital
expenditure had to be borne by the
Punjab Government, which they de-
clined to do. Consequently the pro-
posal was not proceeded with.

(b) Does not arise.

F.&T. Offices in Rented Buildings

916. Shri Daljit Singh: Will the
Minister of Transport and Commu-
mications be pleased to state:

(a) the number of Post Offices in
Hoshiarpur district of Punjab func-
tioning in rented buildings at present;
and

(b) the number of Post Office build-
ings constructed during the vear 1961-
627

The Minister of Tramsport and
Communicatiens (Shri Jagjivan Ram):
(a) 58.

(b) Nil.
P.&T. Buildings, Punjab

917. Shri Daljit Singh: Will the
Minister of Transport and Commu-
nications be pleased to state:

(a) the total amount sanctioned for
Punjab State during Second and Third
Five Year Plans for the construction
of Posts and Telegraphs buildings; and

(b) the number and names of build-
ings constructed so far?
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The Minister of Transport and
Communications (Shri Jagjivan Ram):

(Rs.in lakhs)
(a) Second Five Year Plan . 36-36

Third Five Year Plan, first two
years (61-62 and 62-63). 27
Allotment for the remaining 3 years
wil] depend upon the progress of
works.

(b) 27, as detailed in the Statment
laid on the Table of the Lok Sabha.
[See Appendix I, annexure No, 105].

Agro-Economic Research Centres

918. Shri P. K. Patel: Will the Minis-
ter of Food and Agriculture be plcas-
ed to state:

(a) how many Agro Economic Re-
<earch Centres and institutions re
functioning in India enjoying the
patronage of Government;

(b) their names,

{c) on what basis financial assis-
tance is rendered to such cen‘res and
institutions;

(d) whether Governmeprt nave any
control in the administration, working
and appointment of employees of such
centres and institutions; and

(e) whether Governmeni  have
evaluated the work of such centres
and institutions?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): (a) and (b).
The Ministry of Food and Agricuiture
has established seven Agro-Economic
Research Centres at (1) Delhi TUni-
versity, Delhi, (2) Gokhale Tustitute
of Politics and Economicz, Poona, (3)

Madras University, Madras, i4)
Visva-Bharati, Santiniketan, West
Bengal, (5) Agricultura] College,

Gwalior, Madhya Pradesh, (6) Apri-
cultural College, Jorhat (Assam) and
(7y Sardar Vallabhbhai Vidyapeeth,.
Anand (Gujarat) and also gives grants:
to the Institute of Economic Growth,
Delhi for conducting Agro-economic
studies of interest to this Ministry.
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(c) The expenditure in:urred on
such centres and studies is met in its
entirely, as grant-in-aid to the institu-
‘tion from the Government of India.

(d) These Centres are administered
bv Governing Advisory body on
which the Ministry of Food and Agri-
culture is represented.

(e) Yes. Reports and accuunts are
submitted separately by each Centre
1o this Ministry, and a Committee of
Direction in which the Ministry is
represented reviews the work of these
Centres from time to time.

Re-Building of Bangalore City Rail-
way Station

_919. Shri Thimmaiah: Wi!l the Mi-
nister of Railways be pleased to
state:

(a) whether there iz any proposal
i~ rebuild the Railway Station of
Bangalore City on Modern style; and

(b) if so, what are the main fea-
tures of the proposal?

The Deputy Minister in the Mimis-
try of Railways (Shri Shaknawaz
Khan): (a) Proposals for additions
and alterations to the existing yard
and station building are under con-
sideration.

tb) It is not possible io give details
ut this stage because varimus alturna-
tive proposals are being investigated
in detail.
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Telegraph Facilities

9Z1. Shri B. Verma: "Vili the Minis-
ter of Transport amd Communications
be pleased to state:

(a) whether Nighasan is a Tahsil
headquarter in District Khasi (U.P.);

(b) whether Singahi--a place hard-
iv six miles from there and connect-
el with metalled road--has a tele-
g:aph line;

(e) if so, whether Government pro-
Lese to extend this line from Singahi
to Nighasan; and

(d) if so, by which {imea?
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The Minister of Transpert znd Com-
munications (Shri Jagjivaa Ram): (a)
Yes.

(E) Yes.
(c) Yes.

(d) In about six months’ time,

Sugar Factory at Palia Kalan in UP.

922, Shri B. Verma: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

ta) whether a  licesnze has been
granted to put up a sugar factory at
Falia Kalan in Distriet Khin (Uttar
Fradesh);

‘b) if so, to whom; and

(¢) what are the chances of its
being constructed?

The Deputy Minister in the Minis-
tcy of Food (Shri A. M. Thomas):
(a;, No, Sir,

(b) and (c). Do not arise.

Farrakka Barrag2

923, Shri P. C. Bornoah: Will the
Mirister of Irrigation and Power be
tleased to state:

(a) the progress in the construc-
tion of the Farrakka Darrage;

(b) whether some diTiculties are
likely to arise in the cowmstruction of
the Barrage; and

(c) if so, what are thev and how
they are proposed to be tackled?

The Minister of ‘Irrigation and
fower (Hafiz Mohammed Ibrahim):
(2) to (c). A Statemeut giving the
information is laid on the Table of the
House.

STATEMENT

(a) Land has been acquired for a
township on the Project site and
arrangements for conctruction are in
hand. Some temporary construction
has already been put up to house the
construction staff. Godowns have been
built for storage of cement and other
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mitterials. Scales of office and resi=
dential accommodation in the Project
have been flnalised and arrangements
fur the construction of quarters have
been made. Ome blcek has  been
1wid out. Work ordars have been
issued for the constructicn of 150 staff
quarters; further 120 quarters and a
Field Hostel are to be sturted shortly.

Where quarry faces have been locat-
=1 detailed investigativas are in pro-
press.

The main road and rail commu-
nications to Farakka and the left
affiux bund have been completed. The
Neztional Highway from Calcutta on
the one bank and froimn Khajurighat
to Malda on the othe: are already in
use. Transport facilities have hecn
extended by the railwav authorities
and materials have stated moving to
Farakka Station.

(b) and (c). No iansuwerahkle diffi-
culty is known or antivpated. Bot-
tlenecks and obstacles tc progress will
be minimized by preplunning to the
tatent possible.

[ SS—

12.85 hrs,

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-
FORTANCE.

CrasHING oF IAF DakoTA IN
NAGALAND

Shri Hem Barua (Gauhat): 3Sir,
under Rule 197, I beg to all the at-
tertion of the Minister »f Defence
to the following matter of urgent
nublic importance and I reques., that
he may make a statement thereon:

The crashing of an IAF Dakota in
Nagaland.

Mr, Speaker: I may inform the
House that I have gol many notices
on this matter from a numher of Mem-
ters—Shri Hem Baruva, Lhri PR
Chakraverti, Shri S. M. Banerjee and
Shri Raghunath Singih on the same
subject. I have put in the name that
I got first.

The Minister of Delence (Shri
Krmshna Menon): Mr. Speaker, Sir
Government regret to inform the
House that on the T7th of May. 1962
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ol about 11-33 hours in Nagaland, a
Dakota aircraft of the Indian Air
Force, while on a supply dropping
17 ssion as part of normal duties, cra-
shed. The afrcraft belongs to the
sguadron based at Joctwt. The air
crew consisting of four Air Force per-
sonnel and four ejection crew of Ariny
Other Ranks, all the eight personnel
on board were killed. The air crew
were fully experienced in fiying in
that area. The pilot himself was
posted to this squadron on the 26th
uvf December, 1961 ana has had about
2,009 hours of flying cxperience—if
[ may interpolate here, this is very
considerable. The cause of the acci-
dent has not yet bee;; ascertained. A
court of enquiry has been ordered in
accordance with the usua! Air Forre
rules.

Until the enquiry 15 completed and
the report is receiveld it is not possible
to provide any other details about this
accident or its probable reasons. The
=xtent of damage to Sweivice property
is the loss of the aircraft, as far as
. krown at present. It has not been
ascertained whether there has been
any loss of civilian life or property,
bu. the enquiries wiil cover this as
pect also. The next of kin of the
deceased Service persuvanei have been
informed.

Shri D. C. Sharma  (Gurdaspur):
Sir, I sent a Short Notic: Question on
thiz also.

Mr. Speaker: That vill be taken up
in due course,

Shri Hem Barua: May I know
whether the spot »t wnich this aircraft
unhappily crashed has been located
and whether our A‘r ¥orce personnel
have been able to  establish contact
with the spot there sc as to rescue
the dead bodies and the properties and
ail that?

Shri Krishna Menou' A helicopter
tried to reach this place, but it was
not immediately possiuie because of
the turbulence of the weather. The
Flouse will appreciate the fact that

these are very risky operations essen-
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tia! for the maintenance of troops in
this difficult area. [here are moun-
tain pockets and, wnat are cailed,
downward currents: that is to say, the
nircraft not only meets the forward
current but it is pusied down, and
even if it is at a Yweigin: it may just
as well come down. 1 am sorry it is
cne of those unfortunate risks which
face aur Service perscnnel—I am not
saying it in a spirit of callousness;
Government regret it, but there is no
means of escaping these unfortunate
pe ssibilities.

Shri Hem Barua: May I know
whether the fact that the weather at
that particular time was inclement
and it was dangerous was brought to-
the notice of the flving crew by any
weather station there or anythink like
that, or they flew in spite of the fact
that they knew that there was danger
aread of them?

Shri Krishna Menon: There are
well considered and well established.
procedures in regard to when an air-
craft may take off, in what condition
the aircraft should be and so on. It
would be wrong for me to give fur-
ther details when a court of inquiry is
proceeding. It is one of the matters.
that will be enquired into, whether
anybody had been negligent. There
is no reason to think so on the infor-
mation received, Even that state-
ment, perhaps, may be a little more
than one should make. There is—not
a judicial—an enquiry with judicial
form that is going on. One of the
questions that will be asked is whe-
ther any unnecessary risks were taken
and If risks were taken, whether they
were necessary. If supply dropping
was necessary for the troops over
there, the Air Force must take risks.
That is part of the service require-
ment.

Shri S. M., Banerjee (Kanpur):
Because of bad weather, as during
air-dropping there had been one or
two more minor accidents in this area,
I want to know what special steps
have been taken to see that air-
dropping work is done very effective--
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[Shri S. M. Banerjee)
ly and without any risk, and whether
something has been devised.

Shri Krishna Menon: All steps
taken in these areas are special in the
sense that every possible precaution is
taken to keep the aircraft in good
condition and no aircraft can take off
unless they satisfy those conditions.
Inexperienced pilots do not go here.
But, no precaution can be taken
against turbulence of the weather or
the nature of the terrain. If, unfor-
tunately, the country is inwvolved in
military operations in these areas,
there is no question of avoiding it.

12.11 hrs.

PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER THE
TELEGRAPH AcT

The Minister of Transport and Com-
rmunications (Shri Jagjivan Ram): I
beg to lay on the Table a copy each
of the following Rules under sub-
section (5) of section 7 of the Indian
"Telegraph Act, 1885:—

(i) The Indian Telegraph
(Second Amendment) Rules,
1961, published in Notification
No, S.0. 492, dated the 4th

INDIAN

March, 1961.
(ii) The Indian Telegraph
(Eleventh Amendment)

Rules, 1961 published in Noti-
fication No. G.S.R. 1351, dated
the 4th November, 1961.

(iii) The Indian Telegraph
(Twelfth Amendmen') Rules,
1961, published in Notification
No. S.0. 3020, dated the 23rd
December, 1881,

[Placed in Library.
'83/62].

See No. LT-

NOTIFICATIONS UNDER THE AGRICUL-
TomAL Propuce (DEVELOPMENT AND
WAREHOUSING) CORPORATIONS AcCT

The Minister of State in the Ministry
-of Defence (Shri Raghuramaiah): On
behalf of Shri S. K. Dey, I beg to lay
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on the Table a copy each of the fol-
lowing Notifications: —

(i) G.S.R. 592, dated the 28th
April, 1962, issued under sec-
tion 3 of the Agricultural
Produce (Development and

Warehousing) Corporations
Act, 1956.
(ii) Notification No. G.S.R. 593,

dated the 28th April, 1882,
issued under section 10 of the
Agricultural Produce (Deve-
lopment and Warehousing)
Corporations Act, 1956.

| Placed in Librarg. See No, LT-
84/62].

ANNUAL STATEMENT OF ACCOUNTS AND
Auprr REPORT OF THE ALL INDIA
INSTITUTE OF MEDICAL SCIENCES

The Minister of Health (Dr Sushila
Nayar): 1 beg to lay on the Table a
copy of the Annual Statement of
Accounts and Audit Report of the
All India Institute of Medical Sciences,
New Delhi, for the year 1959-60,
under sub-section (4) of section 18
of the All India Institute of Medical
Sciences Act, 1956. [Placed in Library.
See No. LT-85/62.]

1212 hrs. |
GENERAL  BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker: We take up General
Discussion of the Budget. Out of
twenty hours, four hours and forly-
five minutes have been taken up
already. Fifteen hours and fifteen
minutes remain.

Shri Morarka (Jhunjhunu): Mr.
Speaker, once every year, on this very
important occasion, Members of this
House and the public outside get a
chance to pass their verdict on the
performance of the Government and
examine the Government's policies,
particularly financial, economic and
fiscal. More often than not the Fin-
ance Minister, as the Government
spokesman, receives brickbats and
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buquets on behalf of the Government.
This is not surprising because a tax-
gatherer can seldom be popular with
the tax-payer howsoever necessary
the taxes may be and whatever their
nature.

The main  compluint against the
Government is that heavy taxes are
levied cvery year. It is true that
heavy taxes are levied every year.
But, they are levied to exccute our
Plan, the size of which was approved
here. The Finance Minister has to
find the necessary resources for the
Plan, As far as possible, he siicks to
the pattern laid down in the Plan.
But, at times, he has to deviate to
make good the short-fall in the one
from the surplus in  the other. In
doing so, the Finance Minister has a
very delicate and unenviable task to
perform. He has to tax the people,
tax them with their consent (in demo-
cracy) and tax them to this extent
and yet hold the price line and sti-
mulate incentives for more produc-
tion, more savings and more invest-
ment. That, I submit, is no' a very
easv assignment. It requires deep
understanding of men, matter and
material. I think the Government,
the Finance Minister, and his able
officers deserve congratulations and
great appreciation for handling this
delicate task with such rare ability.
There is another complaint, and 1
must say, a very familiar complaint,
that the direct taxes are imposed pro-
portionately less than the indirect
taxes. This year, apart from the fact
that the direct taxes levied are more
than in the previous years, most of
the indirect taxes levied are such
that if you kindly examine them, you
would find that wverv few of them
would hardly touch the common man,
whose cause we are all so anxi~us to
espouse here. Out of the excise duties
which have been levied the duties on
tea matches, patent medicines and
perhans one rr two other items alrne
would touch the common man, The
total amount of excice duties on thesr
items is not more than Rs. 10 crores.
This amount ¢f Rs. 10 crores has to be
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realised from 444 million people,
which means that per head it comes
to less than 20 nP per year.

That apart, the main argument
about direct and indirect taxes is that
it is only in the capitalist countries,
that is, countries which are essential-
ly wedded to the philosophy ¢f the
capitalistic way of development that
the percentag: «f direct taxes is
higher than tha. o. the indirect taxes.
In all socialist countries, including the
communist countries, the percentage
of indirect tax is higher and the par-
centage of direct tax is 1ower. I have
got here with me the figures in res-
pect of all the countries, but I may
tell my Communist friend who was so
vocal yesterday that in Russia the per-
centage of the direct taxes is 15 and
that of the indirect taxes is 85. In
India, these percentages are 33 and 67
respectively. On the other hand, in
America, the percentage of direct
taxes is 86 and that of the indirect
taxes is cnly 14 per cent.

It is a very simple proposition that
it is only in a country where the per-
sonal incomes are very high, where
the individual incomes are very high,
that direct taxes can yield more reve-
nue. In countries where the personal
incomes are not g> high, the revenues
of the State have to Le realised mostly
through indirect taxes.

More than this, what happened last
year, just on the eve of the elections?
The Finance Minister brought his
budget in which he levied indirect
taxes to the extent of Rs. 62 crores
and direct taxes only to the extent of
Rs. 3 crores. With that budget, his
Government and this party went to
the ‘common man' for his verdict.
And what was the verdict of the
‘common man'? We all know. It
seems that the people here arc more
concerned about the ‘common man’
than the ‘common man’ himself. The
‘common man', according to me
understands more and appreciates
more the national needs of revenue
than the people who pretend to do
that on his behalf in this House.
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[Shri Morarka]

There is another lingering grievance
that every year the hon. Finance Min-
ister under-estimates revenue and
over-estimates expenditure. 1 submit
that this argument has some theoreti-
cal importance, but it cannot have any
practical validity, less so, because of
what the Finance Minister has recent-
ly stated, namely that taxes in a
developing economy are raised not
only to meet the revenue expenditure
but also to meet the capital expendi-
ture, Therefore, the needs of reve-
nue here in this context are unlimit-
ed, and we cannot say that we have
to confine our revenue or tax mea-
sures only to raising the revenue for
meeting expenditure. It is true that
our revenues are under-estimated and
our expenditure is over-estimated. But
it is not for lack of any precise
data or want of competent officers. I
submit it is a deliberate budgeting
policy. It is a new budgetary tech-
nique and it is done in order not to
give avoidable shocks to cur economy.
Psychology plays a most important
part in the operations on the stock
exchange and other regulated mar-
kets. The proof of the pudding is in
the eating. It is during the last four
years that the Finance Minister has
levied or administered very heavy
doses of taxation, and yet you find
that the all-India index number of
variable dividend securities went up
from 126‘86 in 1957-58 ‘o 1828 in
1960-61. In Bombay alone, it went up
from 128-5 to 189-4.

What does this indicate? In spite of
the fact that you have levied such
heavy taxes, in spite of the fact that
you raised these revenues, still you
do not disturb the economic life of
the country. I think this is a very
wise policy and a wvery desirable
technique that has been evolved.

One of the several merits that this
Budget has is, according to me, MNs
rational character. It is rational not
only because it levies both direct and
indirect taxes. not only because it
distributes the burden to almos: all
groups of soclety, but particularly
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because it introduces a certain
rationalisation in the tax structure so
badly needed. To the details I will
come only at the time of the discus-
sion of the Finance Bill, but I mignt
mention that the proposed reform n
the capital gains tax, recognition of
the concept of self-employed people,
special treatment to salaried income,
more duty on super-fine and specially
processed lextiles, relief in inter-
corporate dividends, increase in wealth
tax, abolition of the expenditure tax.
readjustment of tax rates on register-
ed partnerships according to the num-
ber of partners, are some instances in
point. The reduction of duty on tea
export. of course, deserves special
mention,

The Finance Minister says that out
of the Rs. 1,100 crores, which is the
target figure of additional tax in the
Third Plan, he hopes to get Rs. 450
crores due to additional taxes levied
last  year. This year's taxation,
according to me, will bring him an-
other Rs 400 crores. So, in the first
two years, out of Rs. 1,100 crores, he
would have provideq for Rs 350
crores, leaving a balance of Rs. 250
crores.

Shri Khadilkar (Khed): He is also
joining the Finance Minister in under-
estimating revenue.

Shri Morarka: When he gets his
chance. the hon. Member might over-
estimate it.

Mr. Speaker: Probably he may not
get it.

Shri Morarka: It is understandable
that when the alternative to this taxa-
tion is ei‘her inflation or stagnation,
and for the purpose of not prolong-
ing our poverty, people are asked to
make sacrifices and taxation on this
scale is levied. But then the question
is whether this additional taxation
collected in the name of the Plan is
utilised for the Plan. That is a very
important question and it deserves to
be properly answered, Our past ex-
perience in this connection is rather
unf-rtunate. In the Second Plan
period. the additional taxation exprct-
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ed was Rs. 450 crores. Actually, we
realised Rs. 808 crores. But it is no
secret that mos: of this amount was
utilised for non-developmental and
non-Plan purposes. Last year, speak-
ing on a similar occasion, I had given
some figures, I think they are im-
portant enough to bear repetition.
The non-development  expenditure,
both of the States and the Centre,
increased fr.m Rs. 518 crores during
1951-52 to Rs. 586 crores in 1955-56.
That is. during the First Plan period,
non-developmental expenditure both
at the Centre and in the States in-
creased by Rs, 68 crores per year.
During the Second Plan period, the
same increased to Rs, 884 crores. That
means. it increased by Rs. 300 crores
per year. In the First Plan period it
increased by Rs. 68 crores: in the
Second Plan it increased by Rs. 300
crores. I find from the latest econo-
mic survey that in the First Year of
the Third Plan, it has increased fur-
ther by Rs, 42 crores, and the figure
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Sir, there are two dangers. One is
that the revenue which you collect in
the name of the Plan may not be
utilised for the Plan at all. And
secondly, even if it js utilised for Plan
purposes, the targets may not be
achieved and the performance which
you promised may not be performed.
In other words. you collect this tax
from the people and you promis:
them in return certain achievements,
but in point of fact what may happen
is that when the Five Year Plan
peri'd is over, your achievements fall
far short of the actual expectations

Permit me, Sir, to give you three or
four examples to make my point clear.
These examples are only of basie
items. Take coal. The target of addi-
ti-nal produetion of coal during ‘he
Second Plan was 22 million tons,
Apgainst that, our actual achievemont
was 13°80 tons, In percentage, it

has come to Rs, 926 crores on mnon- comes to 62, Here are some other
developmental expenditure. items:
Target of Actual Percen-
Commodity additional achieve- tage
production ment

Steel finished (M. tonnes) 3-0R 0'92 30%
Cement (M. tonnes) R-5 3.9 467,
Fertiliser nitrogen (000 of ) 114 31 279%,
Sulphur phosphate ,, 110 44 40%,
Railway transport (M. tons) 55 41 75 %
Trrigation (M. acres) 9 6 667,
Power (M. Xw) 24 1°3 54%

For national income, our target was
25 per cent. and the achievement was
20 peg cent.

The p:int 1 want to make is this,
that these are the basic things, and in
these basic things, our targets hawve
fallen short, though the money that
we allocaled has mostly been spent.
To that extent I think we have failed
in our obligations to the people, we
have not been able t> keep our con-
tract with them.

The main drawback of the Plan
execution is the slow progress of our
various projects. Unless a project 1s

executed in tlime, if more time is
wasted in the execution of a project,
autcmatically the cost of the projset
goes up, Ewven if you do not include
any improvements, even if the cost of
the raw materials and crmponents
does no' go up, if all other things
remain equal merely because the pro-
ject takes more time, the cost of the
project increases. There is hardly
any project among all the projects
the entire Second Plan which cne can
say has been executed in time T,
therefore, submit that the time has
come when the Government must
evolve some machinery, very striet
machinery, to see that all these pro-
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jects which are included in the Plan
are execuled in time.

Three consequences follow if the
projects are no! executed in t me. The
first is that it upsets production in
other spheres. For example, less pro-
duction of coal and steel frustrated the
production of other indus!ries,

Secondly, it upsets our forelgn ex-
change budge:. On the basis cf a cer-
tain production at home, we plan our
import and export, but when that pro-
duction is not available, we have to
import more or exp-rt less, and tn
that extent our foreign exchange bud-
ge! is completely disturbed

The third conscquence is that it i.
only production which controls in.:a-
tionary tendencies, and if we go on
spending money on these projects and
the projects do mnot mature in time,
and they do not produce goods, tu
that cxtent we automatically give an
impetus to the inflationary {orces.
Therefore, it is essential, it is wvital
that something is done to see that all
these projects are completed in time.

‘While saying this, T must also say
that sometimes these projects are de-
layed and they enter into what 1
wiuld call a vicious spiral. The delay
in one also delays the execution of
the others. For example, ste:l pro-
duction was held up for want of coal;
and coal movement for want of
wagons; and wagon building for want
of steel: transport for want of coal
and so on, These are the vicious
spirals in which this develcping eco-
nomy or the industrial projects can
very easily enter. Therefore, to safe-
guard against that. it is wvital that
some machinery is devised, some vigi-
lance commi‘tee is set up to see that
the Plan projects are executed in time
and without avoidable delay.

By all this, T may not be mistaken
t+ mean that 1 am criticizing the
Plan. No: because I feel that even
what we have achieved has been nos-
gible only because we have a Plan.
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France, now one of the mos: develop-
ed couniries, has come to realise the
importance of the Plan; and thry have
some type of Plan; England has, re-
cenlly, been clamouring for some
Plan because, without a Plan, even
the self-generating economy  of
England could increase its industrial
production only by 4:5 per cent.
whereas in this our comparatively
under-devel~ped economy it is 8 per
cent, this year.

I come to another aspect; and that
is wastage. I personally feel that
there is room for improvement in
that direction. There is lcakage and
wastage in government spending. The
Auditor-General every year submits
the Audit Report. That Audit Report
is scrutinised by a very eminent com-
mittee of this House, the Public
Accounts Committee. Even when ir-
regulari‘ies are pointed out in those
committees, T am afraid, the serious-
ness which the reports of that Com-
mittee deserve is not given to them.
These are treated as routine and
inescapable formalities of the parlia-
mentary form of government. Sur-
prisingly, their findings, serious as they
are, are invariably treated in an
unusually casual manner.

The other day I put a question to
elicit information about the number
of officers who have been given any
punishments as a rtesult of the find-
ings of the Public Accounts Com-
mittee or the Estimates Committee.
I wanted information only for the
last 2 vears; and the Home Ministry
informeq me that the information is
being collected and would bg lald
on the Table if and when it is col-
lected.

Here, I want to raise a question of
propriety. When  irregularities are
pointed out either by the Public Ac-
counts Committee or the Estimates
Committee, the only -thing that is
being done is that they appo‘nt ano-
ther committee to investigate those
irregularities. This other committee
is more of a departmenta] nature
than of a jud'eial or auasi-judicial
type. Such committees have, T am
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sorry to say, more often than not,
done the work of whitewashing.
They have justified everything that
the Ministry has done; and they
have, more or less, given the go-by
to the findings of either the Auditor-
General or the Public Committee.

1 beg to submit that if any further
inquiry is necessary, after the report
of the Public Accounts Committee,
then, the inquiry must be made not
by any Ministry or the Ministry’s
oflicers but by some independent judi-
cia] officer. The Auditor-General is
supposed to be independent. Our
Public Accounts Committee is sup-
posed rcpresent  the sovereign and
supreme body, and yet, these reports
are over-ridden and white-washed
by another departmental committee.
I submit that that is a visible lacuna
in our parliamentary system and Mr.
Speaker, it merits your attention.
The difficulty deserves to be remov-

ed.

1 wish to say a few words about
exporis. This budget hus created a
feeling of disappointment among
many people, particularly the ex-
porters who expected that in view
of the Mudaliar Committee Report
there would be certain positive in-
centives given for exporl. 1 agree
that the least satisfactory part of the
entire budget is the treatment given
to the exports. The only positive
incentive given to exports in the
budget proposals is for tea. There,
the Finance Minister has reduced the
export duty and the excise duty on
exportable tea, giving relief to the
extent of 24 nP to 29 nP per kilo-
gram. This no doubt would help
the competitive position of our tea in
the international market, but so far
ar incentives are concerned, I beg to
submit that they are al] of a negative
character, and some of them, I should
say in all humility, are no incentives
at all.

For examp.e, the Finance Minister
has imposed an excise duty on jute
goods. The mposition of an excise
duty on jute goods would no doubt
dixerurage consumption of jute goods
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at home, but that would hardly give
uny mpetus or incentive to the ex-
porters to export them. The Finance
M nister has also given a ten per
cent rebale on the profits of exports.
but the Finance Minister has himself
admitied in his speech that exports
are also made at a loss. The b.ggest
xubsidy or incentive if at all needed
was necded by  those people who
were exporting the goods at a loss.
These people are not going to get
any relief. It is only the people
who export goods at a profit, even if
the profit is less, that would get some
iciief namely, 10 per cent rebate in
their *axaole income

On this maiwer of export, I would
like fo pive one quotation from the
latest ECALFE report. It is on page
315‘1 It Sayal

The most depressing feature
of Indian ecoromic development
o er i last decade is the stag-
ration of caports. Even ignoring
the prosperous period of 1951-
52, when exports rose to over 7
per cent of the national product,
they fell from 58 per cent in
1950 or 5.1 per cent in 1953 to
4.3 per cent in 1960."

A little later, the report says:

“Promotion of India's trade,
however, could have been more
effective; it has neither fully
adapted to market requirements,
nor made a maximum effort to
increase competitive efficiency.”

The Finance Minister himself, on
page 2 of his budget speech says as
follows:

“The most critical shortage
which we face and which ope-
rates as a major limiting factor
in everything that we do is of
externa]l resources.”

Committees after committees, com-
missions after commissions have exa.
mined this problem and everyone
of them hag suggested the impera-
tive need to increase our exports,
This year, it was expected that the
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budget would do something substan-
tial in that direction, but 1 am sorry
to say that this has been a very dis-
appointing aspect of the budget,
namely, that it does not give any
substantial relief, and thercfore, the
results one may expect from these
mceentives are bound to be moderate
and modest.

Before sitting down, T would briefly
refer Lo the performance of our pub-
lic sector. In paragraph 15 the Fin-
ance Minister hag reminded the pub-
lic enterprises of their responsibili-
tics and the expectations that the
third Plan has from them. Out of
Rs. 450 crores which are expected
from these enterpriscs, Rs. 300 crores
are expected from the Centre and
Rs, 150 crores from the States. This
js over and above Rs. 100 crores oX-
pected from the  railways. Among
the public enterprises are included
power plants irrigation works, ferti-
liser plants, steel plants, ete.

While it is difficult to say about the
e¢ontributions our power plants and
irrigation works would make, it is
almost certain that  industrial and
commercial undertakings are not like-
1y to fulfil our expectations. About
their working at present, one can say
that Government is  suffering from
an ‘inceredible sense of complacency
and therefore is often mistaken in
taking an unjustifiably optimistic
view, The manageria] problems
concerning our huge public under-
takings are bound to become more
and more complex as lime goes by.
Very little, if anything, has been
done so far in thig direction. Tech-
nical nceds are being catered to
some extent and some trainees are
sent abroad and prepared for the job,
but precious little is done so far to
build the top managerial class. The
commercia] side in an industrial un-

dertaking is as important as the
technical side and if that is left
weak the concern would  always

suffer from a serious handicap.

At present, the fort of these under-
takings iz held by some experienced
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administrators, both active and re-
tired. Those officials are more ac-
customed {o run over-bureaucratised
machinery than a modern industrial
venture. Though their commonsense
does not fail them to keep the
wheels of the industry running, it is
hardly enough to introduce manage-
rial efficiency and economy which are
so essential for any successful work-
ing of a commercial and industrial
concern.

In conclusion, my only suggestion is
that the retiring age of the compe-
tent Government officers should be
extended by a suitable period. 1 say
this because 1 feel that training such
people takes a lot of time. We have
not got enough people trained to
take over those jobs. Such people
as are here now are retired, accord-
ing to me, at an early age. While
they are active, they have to spend
their lives away in solitude whereas
we need them so urgently and badly.
I wil] conclude with a guotation from
the report of the World Bank team
which recently visiteq India to exa-
mine the railwav administration:

“It would be exiremely desir-
able that the retirement age of
the members and officers of the
Board and the railways be ex-
tended to at  least 60 years so
that their experience can be
available to the railways for the
additional period.”

I am not referring to the railways
alonc; 1 am saying this for the en-
tire administration.

Shri Prabhat Kar (Hooghly): Mr.
Speaker, Sir, Member after Member
refers to export, commerce, trade,
ete.. but excepting the Finance Mi-
nister, no other Minister is present
here. It was expected that at the
time of the general budget discussion
at least all the Ministers would be
present, but......

Mr, Speaker: It is not possible to
have all the Ministers, but some
more Ministers may ba present.



3171 General

Shri Prabhat Kar: At least their
representatives should be here.

Mr. Speaker: The Home Minisler
is here. There are certain Deputy
Ministers who are sitting behind.

Shri Prabhat Kar: Ministers of
Commerce and Industry and Plan.
ning should be here.

The Minister of Finance (Shri
Morarji Desai): The other House
also is discussing the budget simul-
taneously.

Mr. Speaker: One or two other
Ministers may also be present,
though it ig agreed that the Finance
Minister has to take the whole bur-
den. Members might say afterwards
that their points have not been ans-
wered, but when the Finance Minis-
ter takes the responsibility of ans-
wering to the whole debate, we need
not much bother.

Shrimati Renu Chakravartty (Bar-
rackpore): Mr Speaker, Sir, to call
this budget a socialist budget would be
a cuphemism. It is a budget of an in-
telligent person no doubt, who talks
of welfare and culs the pocket of
those who can ill afford to pay the
extra amount which is every year
fleeced out of them. Those who are
almost at subsistence level. He talks
of socialism, but peculiarly enough,
as my friend, Shri Morarka said, the
stock exchanges boom. He professes
to bring about social justice and
demolishes one by one—the wealth
tax on the corporate sector and now
he has followed it up by abolishing
the expenditure tax. He talks of
planning, and yet he rejects all eco-
nomic and social controls, specially
the much needed control for stabili-
sation of prices. To sum up, it is a
capitalist budget with a sprinkling
of welfarec measures mis-termed as
socialism, and it is a self-defeating
budget as far as quick regeneration
and planned development of India
goes.

But I want to mark, however, one
difference between this budget and
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the earlier one, Shri Desai, being
intelligent, knows that Rs. 57 crores
of indirect taxation in 1961 cannot be
followed up by another big lash of
Rs. 44 crores without some softening
up of resistance. That is why he has
brought in a small measure of direct
taxation in the form of slight in-
crease in the corporate tax, capital
gains tax and wealth tax. This
shows that public opinion can still
put pressure to defeat such policies
which hit the people, and we say
that it is a step in the right direction
though it is but a drop in the ocean
of that sea of wealth which still
floats about, and about which we are
always told the Government does
not know where that wealth is,—it is
neither in the share market nor in
the speculative market nor in the
secret vaults which we know are
there in banks, in Bara Bazar and
other places!

Now, Sir, these new direct taxes
disproves another point. It has al-
ways been flung back at us, who
have always insisted that there
should ‘be more direct taxation, that
we  have reached the saturation
noint”. The wvery fact that in this
budget even a Finance Minister like
Shri Morarji Desaj has inflicted some
more direct taxation proves that
saturation point was never recached
and there is still guite some margin
left. As vet, however, the propot-
tion of direct taxation to indire.t
taxation remains at 2'3. My hon.
friend Shri Morarka has already
pointed out about the over-collec-
tion and under-estimation of bud-
get roceipts. But one thing which
he has not pointed out is that this
over-collection is always more in the
sector of indirect taxation than in
the realm of direct taxation—for
example, I was just looking as to
how much of actua] realisations have
been made in wealth  tax and ex-
penditure tax between 1859 and
1962—1 find that the percentage is
much lower than indireet taxations.
This is the reason why we say that
even the amount of indirect taxation
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which has been shown is but an in-
visible one, it will be far exceeded
and the pressure on the common
pocket will be much greater.

1 do not want to touch the point
sbout non-developmental expendi-
ture because Shri Morarka has al.
ready said about that. But I would
like, certainly, to touch on one point
which, very cleverly, Shri Morarka
has not touched, and that is about
the question of abrogation of the
expenditure tax. Now, what is it
that Shri Desai has told us?

Shri Morarka: [ said that it was
a rationalisation of the tax structure.

Shrimati Renu Chakravartty: That
again, 1 would say, is euphemism
because according to Shri Morarji
Desai, the reason for do’ng it is that
it is not bringing in much of revenue
nor is it producing savings. Let us
remember what Shri T. T. Krishna-
machari said at the time he introduc-
ed this tax. Shri Morarji says that
it has been abolished because it has
no backing of historical experience.
True., But it is something which we
have introduced because of the spc
cial conditions prevailing in India
where evasions are also great. Again,
he says:

“Expenditure tax has contri-
buted little to restraining osten-
tatious expenditure and for pro-
moting savings.”

But look at what Shri T T. Krishna-
machari says;

‘“While we should not allow
any income to escape, we must
also understand that the income
is not the main thing for this
tax because if we do not get in-
come from this tax we get it from
the other side. If a person does
not pay the expenditure tax that
means he does not spend. Money
is available for the community by
way of savings. Wealth is creat-
ed. which wil] attract wealth
tax........the operation of it will
undoubtedly take time and we
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cannot see the results in a year
or two."

Yet, within three years, Shri Morar}i
Desai has scraped it. Should not the
princes and richer sections of our
people have reason to be grateful to
nim? Brick by brick, even this effort
to check evasion has been smashed.
How fatuous is the plea that it brings
less than what the machinery of col-
lection costs? Yet, only in 1959 Shri-
mati Tarkeshwari Sinha said in reply
to ‘a question that separate costs did
not arise as the collection machinery
wag an integrated one. This was a
sort of pincer movementi to surround
the tax-evaders by the wealth tax, by
the cap'tal gains tax, by the expendi-
ture tax as wel] as by the gift tax,
and this has been corroded. And we
fear this is the beginning of certain
further concessions, may be in the
future.

Now I should like to come to cer-
tain interesting observations made by
Maharani Gayatri Devi yesterday.
With all deference to her and her
eloquence—I am sorry, she is not here
now—we want to say this, She spoke
eloguently of the poor man’s burden
and in the refrain pleaded relief for
the rich man's burden too.

I would only ask her; has not the
Finance Minister, who is a gallant
man, acted in favour of the poor hard-
worked rajas when he abrogated the
expenditure tax? It is the princes who
are benefitted most by it. Even at the
time of the discussion on the Expen-
diture Tax Bill and, later on, when
we had asked questions again and
again as to how much expenditure tax
has been realised from the princes, we
were given evasive answers. Then she
talks of over-spending and non-deve-
lopment expenditure. A very right
and correct point. But are lavish
durbars to the Queen of England
where even Congress Chief Ministers.
are dictated to as to how to wear
clothes and what to wear and shikars
and Polo matches for Mrs. Kennedy
productive of anything except ghow-
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ing except showing our slavish
mentality of a bygone eaa? She talked
of privy purses being given up when
pensions are given up. What equation
ig there between the pension of an
army sepoy who gets the royal sum
of Rs. 24 for his entire family and that
of those whose privy purses come to
Rs. 5 crores, who live in multiple
palaces and forts full of jewels and
priceless gems with luxurious sojourns
in the Swiss Alps, Monte Carlo,
London, Paris and New York? How
can they be made synonyms or inter-
changable terms for what she calls
“their generations of toil and service
for their people””?

We know the Swatantra Party uses
the discontent of the people against
Congress policies and by beating the
Congress and the Finance Minister
with this, wants to get away with
certain more concessions for the rich
at the cost of the poor, and I am sure
the Finance Minister ig not very
allergic to it. But I would like my
Congress friends, and certainly we on
this side, to beware of this. And that
is why we say that Shri Morarji
Desai’s budget is a retrograde budget
from all concepts of planned economy
aiming at reduction of disparities.

Now I come to another point. When
in a budget you have done away with
the expenditure tax, in such a situa-
tion, you are asking us, the ordinary
people, to welcome it. I do not know
where Shri Morarka met people who
were welcoming the increase in excise
duties, I think he is more loyal than
Shri Morarji himself, because Shri
Morarji himself will not be prepared
tt:j:a, that the people are welcoming

Shri Morarka: I never said that the
people are welcoming the increase in
the excise duties. Either the lady
Member wag not attentive, or ghe is
misinterpreting me,

Shrimatl Renu Chakravarity: I
certainly would not like to under-
estimate his intelligence.
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In this ba.ckgmund' when we
examine this plea of the Finance
Minister to cut consumption afler
dispensing with the expenditure tax,
can we not with reason ask whose
consumption do you want to cut? It
is the consumption of those who can
ill-afford to cut it down any further.
Tt iz the consumption of the middle
classes, the small traders, the workers,
the government employees, the agri-
cultural labourer and middle class
peasants who are every day struggling
to give (wo square meals to their
children, to pay for the education of
their children, to pay their house rent
and mcet the expenses of medical
bills, Arc not the majority of our
people ncarer the line which marks
the bare subsistence level if not
starvation level?

Now I come directly to the question
of pricea The Government has no
right to inflict more excise duties and
more indirect taxation when it has
refused to hold the price line. It is no
use telling uz that you are holding the
price line after August up to Decems-
ber 1962 and that the line has been
held at the ijndex figure of 128
Actually, if you gee the all-India cost
of living index, taking March 1958
figure at 100, in July 1861 it was 125.
Ag a matter of fact, if we are to see
the actual increase in the prices of
food articles, fuel and power, textiles,
vegetable and fruits, fish, meat eggs
ang tea we will see how much they
have gone up. Only yesterday 1 was
looking into one of the papers in our
State and I found the price of rice in
West Bengal is increasig at the rate of
1 nP per kilo gram each week. And
the Food Minister tells ug that the
off-take from the fair price shops in
Calcutta hag suddenly jumped to 309
tong during the week ending April
28th from 81 tons in the week prece-
ding. These are very disconcerting
features. Moreover, I am quoting
figures of prices which we never get
in the retail market at all. Here the
prices quoted are for the wholesale
markets, but when we go to the
markets we find the prices are much
higher. Apart from this, even if you
take these indices, you will gee that
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the trend ig far from being arrested;
actually, the trend is of increasing
prices. Then the rents of houses have
gone up like anything and even
Government does not pay city com-
pensatory allowance or house rent
allownace in many places. In this
‘background, whose consumption do
you want to cut?

Then, in regard to excise duties, we
are told every time that their impact
on the consumer will not be much.
Only the year before last we were
told by the Finance Minister that by
the imposition of the additional excise
duty on from there would be an
increase of 1 nP on 12 cups of tea and,
therefore, it will not affect anybody.
But does anybody remember that
even though the excise duty was only
1 nP on 12 cups, when we went to
buy loosc tea we found that its price
had increased? The same thing is
going to happen in the case of these
levies also, whether we admit it or
not. Already the prices have gone up
for not only tea but cloth matches
and other commodities. Just now I
have received a short note from the
Kanpur Gunny Traders Association
fhat from 23rd April the excise duty
on jute manufactures has been passed
on to the second and third transferees
and they are being forecibly mdae to
pay the whole excise duty. That is to
say, the duty, instead of coming from
the pockets of the owners, is being
passed on o the consumers. This is
the way in which the excise duties
are really passed on to the ordinary
consumer.

Then I come to another point, and
that is on the policy of the Govern-
ment in helping small industries like
the handloom industry. Now the
Government is trying to put the hand-
loom industry on par with the big
industries like textile mills. This has
huppened last year also and it has
happened again this year. For exam-
ple, take the handloom industry. 1
come from the State of West Bengal
where we have many gmall units; we
do not have big powerloom units like
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those obtaining in BomBay, Here we
have got about 5,000 workers working
in the power looms. In the Hindustan
Cotton Mills, Belghoria the employer
has reduced the loomsg from 96 to 24
with the result that hundreds of
workers are thrown out of employ-
ment. The Jatia Cotton Mills of
Howrah, of course, is a bigger unit
with a paid-up capital of about Rs. 8
lakhs. It used to pay a compounded
levy of Rs. 70,000. If he has to pay at
composite mill rate he will have to pay
Rs. 275,000 or more in the form of
levy, It is, therefore, impossible for
him to carry on.

13 hrs.

Another industry which has been
badly hit is the rubber proofing cloth
industry, which also comes under this
duty. In West Bengal there are seven
or eight small units of this type of
tubber-proofing cloth industry. These
are medium seized factories mainly
concenirated in our State. They pro-
duce things which are used by
hundreds of men and women, things
like bazar bags, school bags for child-
ren, etc., which are sold at 12 annas
or s0. These bags find a ready market
in Bengal, South India ang all over
the country. About 33 lakhs of yards
of handloom cloth, especially from
Kerala is consumed by this industry.
If the excise duty is to be made appli-
cable ¢o handloom cloth this industry
will gwitch over to mill cloth, Double
textile rubberised cloth which was
cheaper than canvag cloth will become
more expensive, The excise duty
expected to be realised is not more
than Rs, 17 lakhs. Even this will be
circumvented, because tarpaulin will
be going in for jigger-process waxing.
I would ask the hon. the Finance
Minister that if the policy of Govern-
ment is to help small and medium
sized industries, they should seek
steps to prevent this industry from
closing down. I would also like to
say that the rubber proofing cloth
should be exempted from excise duty
and power-looms up to 100 ghould not
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be charged as much as products of
composite mills.

Coming to export excise drawbacks
to promote exports, if we want to
increase our exports to earn foreign
exchange, in a planned way we must
not think of robbing the exchequer by
giving these drawbacks. We must
Tealise that we have to contend
against political groupings of Woest
European countries, in the ECM and
their African associates which put out
of bounds our trade with them.
Secondly, our main foreign exchange
earner, like tea and jute especially
are d.opendent on exporting houses
which are dominated by foreigners.
Thirdly foreign shipping freights and
bottomg still determine our pattern
and competitiveness of our trade.
Therefore the drawbacks permitted on
exports does not touch the fringe of
the problem. My hon. friend Mr.
Morarka referred to excise on jute.
Now, Sir, we are against having any
excise duty on jute in order to res-
trict the consumption of jute manu-
factures within the country. It is a
well-known fact that our jute trade
in the foreign markets has been
suffering from many ups and downs.
We are increasing our trade. But it is
un industry where looms are often
scaled, chronically pestered by un-
¢mployment. When it is reviving by
a bigger internal market we should
see that nothing is done in the name
of exports to hamper this industry
again, At the same time we do not
want these bonug incentives which I
think Mr, Morarka was pleading for
in the case of jute exports. If you put
an excise duty on jute sacking, what
will happen is that it will be passed
on to sugar, or added on to rice or
other food-grains, or cement, It will
ultimately be passed on to the
consumer. By allowing these draw-
backs for export promotion we would
only be allowing the foreign exporters
and auctieners to build up their
profits in tea and jute at the expense
of the Indian exchegquer.

In tea you can control the auction
market only when we can get out of
the grips of Mincing Lane in London,

VAISAKHA 18, 1884 (SAKA) Budget—General 3180

Discussion

only when we can control the Brooke
Bonds. Liptons and Jardine Hender-
sons. Secondly, whyv should we permit
foreign exchange build up in the
hands of the private sector? On the
4th of May in answer to a question in
this House it was found that 950
accounts have been declared to the
Reserve Bank of India totalling
Rs. 3.30 crores kept in foreign banks.
This is nothing, I am sure my hon.
friend Mr. Bajaj can tell us in
secret more foreign accounts which
are there.

Mr. Speaker: Why should Mr. Bajaj
be chosen?

Shrimali Renu Chakravartty: I say
so because he is a friend of mine and
he may tell me in secret.

Shri Hari Vishnu Kamath
(Hoshangabad) : Why in secret?

Mr. Speaker: The hon. Member is
not keeping the secret of a friend
with herself,

Shri Kamalnayan Bajaj (Wardha):
I am not in the habit of divulging
the secrets of the people as com-
munist usually do,

Shrimati Renu Chakravartty: 1
meant it only in joke and did not
mean Shri Bajaj has a foreign ac-
count.

Forcign trade if it is to be for pur-
poses of gaining forcign exchange for
planned development must be in the
hands of State Trading Corporation.
The thirty-five crores of rupees of
profits of the STC is not bad. I know
that the performance could have been
nuch better, Instead of rebates on tea
and high spending in the USA by the
Tea Board with declining export
markets in  the United States of
America, we must organise selling tea
outside the grip of Mincing Lane,
Only state ventures can break inter-
national cartels, momopolies and
regional commercial groupings.

Uncompetitiveness of prices is
always laid down at the gate of
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workers’ wages. Why not at the door
of undue profits? Yet see what
Capital says: “Profits and turn-overs
during the past year have risen.” My
hon. friend Mr, Morarka also says
this is true. Government we find has
no grip over the cost structure of
manufactures, what is the amount
going towards raw materials, labour
cost, capital cost, depreciation and
profits. Further, at the root of un-
stable prices is the refusal to lay
down floor prices for agricultural raw
materials before the sowing season.
What is the use of appointing cnquiry
committees after enguiry committees.
The Asoka Mehta Committee sug-
gested the establishment of a Price
Stabilisation Committee. We go on
clamouring for the fixation of mini-
mum price of jute and cotton before
the sowing season, so that there may
be a stable supply of raw materials
at proper prices. But this is never
acquiesced in. That is why we say that
uncompetitiveness of prices cannot
always be put down to workers’
wages. And yet what does Nandaji
say? He says that real wages of
workers have gone down. So, let us
not pat ourselves on our back by
saying that we have done well by
labour. Foreign exporting houses and
big business firms will really gain by
this export drawing back which has
been permitted. Without state-trading,
this incentive for increase in foreign
exchange earning for planneq deve-
lopment will remain a chimera.

The Federation of Indian Chambers
of Commerce and Industry has in the
meanwhile submitted an intelligent
memorandum, Like Oliver Twist they
are never tired of asking for more*
They ask: What is the use of this
drawback? We should be permitted to
have liberalisation of currency reten-
tion. They have made an interesting
suggestion regarding imported dye-
stuffs. In short they say: We should be
permitted to earn ag much profit as we
like and sell to whomever we like; in
other words, allow us to indulge in as
much profiteering as we can; please
do not touch us,
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Now. Sir, the last point which I
would like to make is regarding a
point which the Finance Minister
himself made. He asked: how shall
we have devclopment? He has put
it in a rather attractive form. He
said that “even with the increase in
the size of our Plans, we are unable
to accommodate all the legitimate
aspirations of our pcople, for more
schools and roads for more power
and drinking water, for more trans-
port and emplovment opportunities”.
These are no doubt seniiments which
find an echo in the hearts of all our
people. But can we nol ask: Why is
it impossible to nationalise  banks
which would give double-edge of put-
ting huge resources of Rs. 1,857.16
crores of deposits as well as the power
of controlling prices by controlling
power of hypothecation. We saw how
helpless the Reserve Bank of India
was in checking the sclective credit
control applicd to foodgrains. We were
often told that money was taken not
in the name of foodgrains, but actually
speculation was carried on in the
name of foodgrains. What about the
secret vault resources? Apart from
gold and bullion, we are told that
actual notes and currencies. black
moncys, are escaping taxation. They
are not of a small order.

It is widely known that a good part
of the difference between rank
deposits and monney supply with the
public, which is almost about Rs. 1,000
crores, is black money, speculative
money, money which neither the
Forward Markets Commission nor the
Government have ever cared to assesa
far less to econtrol.

Is this a planned economy where
neither bank advances are controlled
for planned development, nor does it
use all the invisible sources of money
for public good and national regene-
ration? An we find from The
Capital that Shri Morarji Desai in
Bombay has been properly pressurised
to tell the big business that “we are
not going to nationalise banks”. Not
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only ihat. 1 do not know whether he
has said “at the moment”; but as far
as 1 can make out, it is a blank
.cheaue, that they will nol be natlon-
alised, even at a future date, maybe.

Whyv was it impossible to use the
LIC. funds totalling Rs. 560.38
crores? These are long-term deposits
and are eminently suited for planned
development.  Why should these
nationalised funds be used to main-
tain the buoyancy of the share market
which to a socialist should have no
part to play in our economy, not even
capital formation, because it works
on the basis of speculation, scares,
artificial shortages and cornerings.

What about the privy purses of
Rulers? If others are asked to tighten
the helt, why not first ask those who
have enough room to spare between
the belt and their cpulent body?
Thev  should be asked to make
sacrifices,

Therefore, to puse the question of
lack of resources in such an innocent
way as to give the impression that
all resources have been tapped and
the only thing left is to fleece the
common man who jis already stumbl-
ing under the heavy burden of rising
prices and reduced real wages, is not
honest, far less is it the sign of a
socialist conscience.

We  want  development.  But  if
increased production and income is to
create greater inequalities, then there
15 no need lo go into long-winded
theories of the futility of “equalisa-
tion at th. lowest level” or “dispersal
of poverty” as the Prime Minister
said. If the process of the so-called
“ievelling up” leads to greater dis-
porities and the crushing down of
the: lowes rungs of the socicty includ-
ing the middle classes who form the
bulk of our prople, we need not be
apologetic about levelling down. The
Swatentra's would be a great deal
mAter people if the idle rich worked
and lived a simpler life. Let all those
who are truly desirous of giving birth
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to a more equitable socicty and who
are at least sentimentally attached to
the ideals of socialism and the right
of giving an equal opportunity to all
the children born to us, let them see
the real face of this budget. This is
A budget which doevs not bring about
regeneration and a quick develop-
ment and a planned development of
aur socicty.

Mr. Speaker: Shri Inder J. Malhotra.
There is a long list furnished by the
Congress Whips I would advise the

. Congress Mcembers to take as little

time as possible, in order that I may
be able to accommodate a large num-
ber of speakers.

Shrl Inder J. Malhotra (Jammu and
Kashmir): Sir, the budget that has
been presented to this House this year
has been termed on the one hand as
a capitalist budget and on the other
a® a more socialistic budget. Only a
few minutes back the hon. lady Mem-
ber from the Communist Party
remarked that the budget is an abso-
Jutely capitalist budget. In my
opinion the budget proposals are
neither capitalistic nor socialistic to
the extent, that even the Congress
Party, according to its basic policy of
a socialistic pattern of society, would
like to have.

As in the previous years, this year
also the burden of taxation has again
been put more on the common man,
and more especially the middle classes
of this country have been affected to
n greater extent.

13.16 hrs.
[Mr. DrpuTy-Sreaken in the Chair].

On the one hand, we have a goal
before us for the achievement of a
sncialistic pattern of society in this
country, and a welfare State. Under
a welfare State, relief is to be given
to the common man every year, not
that every year morc taxation is to
be put on the income of the common
man. We can only achieve a welfare
State and a socialistic pattern of
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society when, after the budget  pro-
posals are presented to the Parlia-
ment, there is a general feeling among
the masses that this year Government
has given some relief to the masses.

In my opinion the Indian people
would not hesitate to give a part of
their earnings and their income by
way of taxation to the Government if
they are assured that with this money
they will be provided with a better

administration and that more ameni-_

ties would be given to the Indian
people,

We had the First and the Second
Five Year Plans and we are now
having the Third Five Year Plan,
Crores of rupecs have been spent on
this planning and on the various plan
projects. I would say that we have
achieved something, but we have not
achieved to the extent to which we
could have achirved with the amount
that we spent and with the huge
administrative set-up that we have
in this country.

What happens when a project is
planned? The financial sanction is
given. Then the first step which is
generally  undertaken, whether it
relates to a Central Ministry or the
State Ministries or any other Govern-
ment department in this country, is
to have an increase in the existing
staffi. I have observed this with
minute  details, and there are a
hundred and one instances of this in
various departments of the Govern-
ment. To implement or carry out an
additional project, recruitment of
additional staff is unnecessary. This
saving 1n expenditure could wvery
easilv be brought about by better
co-ordination at the administrative
ievel between  the Centre and the
States and between the different
Central Ministries cven.

By way of example, I would like
to sayv that at the Centre we have the
Ministrv of Food and Agriculture and
another Ministry, namely the Ministry
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of Community Development and Co-
upceration. My observation is that as
far as the practical experience of the
common man, especially of the farmer
is concerned, by having this bifurca-
tion of responsibility at the Centre,
and so at the Statc level, the poor
farmer is made to suffer. What hap-
pens is that the supply of seed and
fertilizers is to be arranged by the
Ministry of Food and Agriculture. Its
distribution is to be done by the
Ministry of Community Development
and Co-operation. The Ministry of
Community Development and Co-
operation tells the farmer that since
the supply is short they are not in a
position to supply. On the other hand
at cerlain places the supply is more
and they say that the farmers are not
ready to have the supply. Such con-
fusion exists in a very important field
of administration. This field of
administration is so important to the
common man, to the farmer, that
greater and more vigorous co-ordina-
tion is required at the Central and

1

also at the State lev:!l,

Qur Prime Minister time and again
emphasises this aspect that we have
to achieve the socialistic pattern of
society in this sountry. There is no
doubt about his sincere intentions and
his sincere efforts. My hon. friend
Shri Ansar Harvani, yesterday, while
participating in the discussions,
remarked that our Prime Minister has
the head of a socialist but he is sur-
rounded by righlists and so nothing
is progressing in this country. I
would only like to say this that Shri
Ansar Harvani, being a congressman
and having becn associated with the
Congress organisation for at least 10
or 12 years more than me, should at
least realise that if our Prime
Minister feels, at anv time, that' in
the fields which he likes to progress
in this country according to the basic
policics of the Congress, there are
bottle-necks and that there are certain
people to whom he has given the
responsibility, who are not working
according to the basic policies of the
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Congress, the hon. Prime Minister
would not stay in that position even
for a single minute.

It is another matter beyond doubt
that some pcople have been given
great responsibility at the Centre and
even at the State level in the Con-
gress Ministries to go ahead with full
speed to achieve socialism in this
country. That thcre are certain sec-
tions who have entered the great
Congress organisation and somehow
manoeuvred to position in the Minis-
tries may be a factor which is work-
ing against the basic policies of the
Congress organisation. But, on the
whole, the position is not so bad as
probably visualised by my hon. friend
Shri Ansar Harvani, which made him
say that even our great Prime Minis-
ter has become helpless.

Keeping in view the observations
and remarks made by both the sides
of the House and my personal obser-
vations also, I would only say this
that our Prime Minister is over-busy
with other matters of international
importance and he probably gets very
little time to go into more details as
far as the implementation of the
various development projects in the
country is concerned. My suggestion
is this. Since the situation is this, I
would suggest that there may be
created at the Centre a posilion of
Deputy Prime Minister who should
be wholly and solely in charge of
development projects in the country
and he should devote his full time to
economic policies and see that the
various Plan projects are implement-
ed fully. Unless there is a thorough
and complete co-ordination between
planning and implementation, nothing
much can be achieved and that is
why we always feel that. keeping in
view the money we spend and the
large number of administrative officers
and other government establishments.
we are not achieving what we should
have achieved.

Now, I would pass on to the speech
made by the Swatantra party leader
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(ii not inside the House, at least out-
side the House) Shrimati Gayatrl
Devi. It is very heartening to listen
to such sympathetic words from the
former Princes of this country, that
overnight they have developed a
liking, a love for the common man,
for their uplift and for their progress.
1 would only like to know from such
Princes why, when under the British
rule, they were, to some extent,
wholly and solely in charge of the
States, not only in charge adminis=
{ratively, but practically the state
subjects were owned by these Princes,
ut that time, this love and sympathy
for the common man did not enter
the hearts of most of these Princes,
After realising that now India is pro-
gressing ahead with speed towards a
sovialistic pattern of society, and if
the Princes, with their accumulated
wealth, just sit quietly, away from
the political life of the country, in
another five or 10 years, they would
be absolutely forgotten, they thought
of entering the political body of India
and with that accumulated wealth,
which belongs to the people of India,
they spent in the elections, they
formed a political party in the name
of Swatantra Party and became the
so-called represcentatives of the people,
and they have made it a fashion to
voice the peoples grievances in this
House and in certain State Assemb-
lies also. 1 would only suggest to
Shrimati Gavatri Dewvi that since,
now, she has become a peoples repre-
sentative, as her first gift to the
common man, let the Maharaja of
Jaipur and other members of the royal
family give up their privy purse.

To justify the privy purses given
to the Princes. Shrimati Gayatri Devl
said that it is a sort of a pension.
Now, pension is given to those persons
who have served the country, who
have served the people to their fullest
capacity, with sincerity and honesty.
Pension, in a socialist India, cannot
be given to persons who have accumu-
lated people’'s wealth and if they are
not satisfled with that wealth and if
they still want to have more wealth
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of the people in the name of pension,
then pension is....you have rung the
bell: I will finish in one minute, In
the end, I would say this. Instead of
emphasising or instead of imposing
more taxes, I would appeual to the
hon Finance Minister that he should
explore and find other avenues which
could be savings in administrative
expenditure so that some relief can
be given to the common man.

Shrimati Yashoda Reddy (Kurnool):
Mr, Deputy-Speaker, Sir, it is neither
a1 easy nor an enviable jub, in any
country, even if it is a country with
a buoyant economy, to balance the
budget. And yet, in a country like
ours, which is very poor, and which
has been impoverished for many
centuries, where we have to get any
amount of financial assistance for the
massive needs of the Plans, it is
certainly a more tough job. In this
context, I should congratulate the
hon. Finance Minister for having
struck a golden mean between too
much of taxation and deficit financ-
ing, both of which would have led
to inflatory conditions.

Shri Morarji Desai is a man of sur-
prises. Last year, before the elec-
tions, when everybody expected that
he would not tax heavily, he, with a
clarity of his own, knowing what he
wants and having the Third Plan in
his mind, did not kvep quiet but taxed
the people, even exposing himself to
the risk of personal criticism before
the elections. This year, when we
thought that there would be a heavy
tuxation, especially with an overall
defleit of Rs 147 crores. and the in-
crease in dearness allowance sanctions
and the increase in defence expen-
diture, he has given us a pleasant sur-
prise.

Though many people from the Op-
position have said that we have mnot
progress in planning, at least we
should not be over-critical. We should
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release what we have achieved, and
how and in what circumstances we
have achieved 1t. We might not have
got everytning that we wanted to
achicve, but we should not forget
what we have achieved.

When we began our Second Plan,
the sterling balances were only to
the tunc of Rs. 746 crores, and they
came <own to Rs 136 crores by the
end of the Second Plan, and by July,
1961, they were only Rs. 98  crores.
In spite of that, in spite of our pro-
duction mot being much, because of
the control efforts that we had under-
taken, our impori and export position
was much better, and we got Rs. 665
crores from our exports, which re-
presented an increase of 5 per cent.
But the money which we had was
not enough.

Though there was criticism from
the other side that foreign help need
not have come in, I, for one, believe
that especially in under-developed
coun'ries, foreign aid iz absolutely
necessarv, ang without foreign  aid,
we cannot have even a beginning.
Though ultimately we should depend
on our internal resources through
taxation. exports, savings etc. in the
initial stages, we should not forget
that foreign aid is necessarv, And I
am extremely grateful to the coun-
tries which have given us foreign
aid.

Coming to the immediate taxation
proposals. 1 would like to refer to
one or two specific proposals, before
I go into the economic policy of the
country. For the first time, the inci-
dence of indircet taxation has come
down. and that is a very welcome
measure, and I congratulate the
Finance Minister on that.

The increase |n the c~rporate tax
by five per cent. is a4 v:'y welcome
measure, as far as I am concerned.
Though many people, especially the
capitalists have said that i+ is anti-
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capital and that it will not result in
capital formation, I feel that that is a
wrong criticism to make. Usually,
these capitalists are the people with
the loudest voices, and they cry at
everything. But even their own
oarometer, namely the stock ex=
«change, which gives an idea of how
capital formation will be affected, has
shown an upward rise. The buoyancy
of the stock exchange has shown
that  whatever the capitalists
are saying has been belied. More-
over, in our economy today, it is not
wery difficult for the corporate sector
io absorb increased corporate tax by
five per cent. Our economy today
15 more or less on the basis of the
war cconomy, a closed economy; be-
cause of want of funds practically our
imports are nil, and even the risk
ahout which the private industrialists
say so much is practically nil be-
cause there is no competition in  the
internal market. Moreover, these
capitalists forget the special conces-
sions that they are enjoying, They
have got exemption in respect of
export earnings, and a five per cent.
reduction on the statutory percentage
of minimum distribution of profits.
So they can easily absorb not only
this five per cent. increase in  the
corporate tax but even more than five
per cent.. and at least next year, the
Finance Minister should think of in-
ereasing this tax.

1 congratulate the Finance Minister
on his having increased the capital
gains tax and also the wealth tax.
But there is one thing on which I
would like to differ from him. So
many of my hon. friends from the
Congress side have welcomed the
abolition of the expenditure tax. But,
1, for one, feel that it should not
have been done, because as has been
rightly pointed out by one hon. Mem-
ber, it was known even when this tax
was introduced that it would not
fetch enough revenue. The Finance
Minister has said that he has scrap-
ped this tax on three grounds, name-
1y that firstly it did not yield any
significant income, secondly that there
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was no restriction on consumption and
thirdly that it did not check con-
spicuous expenditure. I feel that this
would have been a good source for at
least knowing where the black money
had come from, and we would have
known at least the capitalist friends’
income, if this expenditure tax had
not been removed.

I would submit that taxation 1is
not the only way of controlling the
economic policies. Here, I  would
like to say a few words on the philo-
sophy of Government, especially in
regard to the economic development
of the country.

We have been wedded to the socia-
list pattern of society, and so much
has been said about ji from all sides
of the House. Taxation may be one
form of solving the economic  pro-
blems, but. I, for one, do not believe
that taxation alone would solve our
problems. Our troubles are based
more on social nequalities, adminis-
trative irregularities and executive
inefficiencics. Besides, there is also
the charge that price level is  not
being controlled and the problem of
unemployment is not being solved,

When 1 say ‘social inequalities’, I
do not know whether I shall be able
to cxpress myself very clearly. The
difference in the incomes betwecn the
highest in the land and the lowest in
the land should certainly be narrow-
ed down. But as the Prime Minister
has said very correctly, socialism does
not mean just chopping down the
rich and then bringing them down to
the level of the poor. I do not be-
lieve in that sort of socialism, cer-
tainly, but the minimum wages and
the minimum standards of the people
at the lower rungs of the ladder
should certainly be raised.

When we view the question from
this aspect, we should know the
enough clothing and such social and
minimum wages or the minimum re-
muneration that the people who are
employed in our country are getting;
whether it he in the agricultural sec-
tor ar in the industrial sector, whe-
ther it be organised labour or umor-
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ganised labour, the minimum wages
which are paid are not very remuner-
ative. I feel that Government should
give immediate thought to these
things.

One of the major aims of our policy
should be to raise the standards of
living in the poorest area and of the
most disadvantageous classes through
appropriate plans of development and
employment. I also suggest that the
minimum wage legislation should be
enforced in the unorganised sector of
the industry and the organised sector
of agriculture over as large an area
as possible. In the organised sector
of industry, collective bargaining and
standardisation of ‘rates of remunera-
tion should be actively encouraged.
Thirdly, there should be a progressive
increase in the salaries of the lower
level employes so that the difference
between the salaries at the highest
and the lowest level is not very great.
Fourthly, the standards of remuner-
ation or earning at the highest level
in private business should be made
amenable to public regulation. These
things should be immediately taken
into account in the economic policy
of our Government.

No doubt, in mixed economy the
private industry and the private sec-
tor should get incentive. 1 do not say
that they should not get incentive and
everything should be taken up by the
public sector. But, rightly or wrong-
ly, the term ‘incentives’ is usually as-
sociated with money or the relief that
the rich people get from direct tax
and so on. But money is not the
only incentive. Incentive means
something more than money. ‘The
incentive that a hundred people at
the top may get by the reduction of
direct tax or by the abolition of direct
tax bears no comparison with the
incentive in the form of psychological
satisfaction which the millions of
people get whep they are given
enough wages, when they are given
enough food. when they are given
enough clothing ang such soil and
humanitation benefits. The incentives
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which they pget into their psycholo--
gical being, the spirit of satisfaction
which they get that they are getting.
enough for their work, the fact that
they are being paid for their work.
and that all their labour has not been.
wasted and that they have got the
fruits of their labour and these have
not been diverted to the richer classes,
is something for greater than the
incentive which a few rich people
may get. Incentive should not al-
ways, therefore, be associated only
with the money aspect or the aspect
of capital formation. Incentive means
incentive mon+ the hundreds of
millions of our people in the lower
strata, and incentive can be given to
them only through the social welfare
poiicies of Government. This is one
important thing  which Government
should remember,

Many hon. Members have spoken
about the administrative deficiencies,
especially about the huge wastage:
that is there. In this country which
is a big country undergoing planned
development, there has, no doubt,
been an increase in the mumber of
Departments and officers. But I should
like to say one¢ thing about the ‘ax
proposals, Year after year, taxes
are imposed. But Government must
also know how much of tax evasiorn
is going on. If as one hon. Member
pointed out yesterday that there was
tax evasion to the tune of Rs, 250 to
350 crores, is correct, that it is very
serious. When in a country like
India, there is tax evasion going omn,
it should be considered not only a
crime, but it should be considered
as sometlhing more than g crime, it
should be considered as a sin. When
a person murders somebody else, we
give him capital punishment. But
here are the people who suck the
blood of the people. We get money
from the poorest men by taxing them
and by making them undergo sacri-
fices. but these rich people who camn
well afford to give the extra fat away
to the country go on evading taxes
day by day Ewvasion never takes
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place in the case of indirect taxation
because the poor man cannot evade
the tax levied on consumption goods
which he has to buy. On the other
hand, the rich people, who have got
the power to evade tax, should not
be let off. As was said in another
connection, they should be hung by
the nearest lamp-post, as the saying
goes. A special treatment should be
given to such people who suck the
blood of the country, they should not
be allowed to remain in India free
without adequate punishment.

Another thing I want tp say is
about the employment and social
policies. It has been noted that there
has been g continuous and significant
increase in unemployment in areas
since 1951-52 In the last few years,
unemployment has increased by more
than 35 per cent, If the urban popu-
lation has increased by 4 or 5 per
cent. per annum, there is unemploy-
ment at double the pace in towns.
This unemployment a‘ the urban level
is also due to the migration that has
taken  place from rural to urban
places and increase in population.
Even in the rural areas, though no
useful data are available, the Agi-
cultural Labour Inquiry shows that
there is a fall in self-employment,
and the rural populntion are offering
themselves for wage employment.
Studies reveal that neither in, agri-
cultural nor in the total urban sector
are employment opportunities beirg
created as fast as the flow of labour.
Even in our large scaie jncustries, the
overall increase in production is rot
able to absorb more than 023 per
cent. of the total labour. Again,
even in the traditional industries,
where the market was sheltered for
their products, they gave only fuller
employment to the already employed,
not extra employment.

Government should, therefore, give
more thought and attention to small
scale industry, industry which could
not only adopt advanced technigues
but also take in extra labour. I need
not 'g'ive more details about these
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things, because the hon. Finance Min-
ister knows them anq he can easily
ask his administration to give him
some suggastions in the matter.

There is one thing 1 would like to
say. It is that prices have not been
controlled by Government in spite of
all their efforts. I do not attribute it
to lack of machinery, as some peoble
have suggested. There i1s  amfle
amount of machinery in the Plan it-
self. But I ascribe this absence of
co- rdination and coitrol to the ix-

efficiency of the Administration.
Programmes of production, distribu-
tion, allocation of controls, fiscal

measures, credit supplies and res-
trictions and monetary devices are
already in the Plan. It only remains
to integrate the working of each of
these mechanisms so as to contribute
to an even tempo of activity and
development. All controls over fore-
ign trade and exchange must be
integrated into the abowve  overall
programme. Short-term requirements
should be reconciled with the long=
terms ones.

Price control is a very important
thing. Whatever may be our plans,
whatever may be our achievements on
paper, it is what the poor man gets
by way of food, clothing and housing
that is more important than anything
else. We should build the nation that
way. We should give the people
the psychological satisfaction that the
Government are doing their best,

There is one thing I would like to
say about my hon. friend, Shrimati
Gayatri Devi's suggestion about the
privy purses. Much has been said
about it. Let not the hon. Minister
be led away by such apparately in-
nocent remarks that the Princes could
be compared with the poor pensioners.
It they could be so compared, 1
would be happy if India had such
pensioners equal to the Princes. But
the comparison is almost preposter-
ous. Let the hon. Finance Minister
remember that there is no point in
making poverty bleed, but certalnly
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there should be fun in bursting vani-
ties. Let him remember this and let
him start with the privy purses and
not pensions,

B § s vt § 55 v §, F
Qa1 EEE FT § | P 3y o

st s (fasroan)
ST AERT, T HIA ¥ agT &
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afea 39 1% F1 @9 F77 797 T AA
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# JET g ¢ | FFOT "R AR I3-
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fafrees arga agi waE gu 1
g g =g fafawex § | s & ak
# ¥ g7 g Fa et g, e &
FATT A § fF WA 0F uE-gw A
qIRT & FI IH FT gL, TgS, TAATE |
g M9WEF ¢ f6 @9 F q9 4 7
9T AT TEAT TMET | AT AT€1 ST
U FY A Tt &, fom & oo dar
Famat & faedft aF 9T & 1 A
FAM # Afeqr 9 Sy o, afwT g
F A9 & FIT I =TT A¥ F FIC
ST ¢ | e A we e
f& @9 Feq a9 = @A =i,
aife a2 &9 g1 |

14 hrs.

Shri U. M. Trivedi: Mr, Deputy-
Speaker, Sir, I must first apologise to
you for not being present here yester-
day when my party was called on to
take part in the discussion. The fault
was not mine; the fault was that of
the railway administratiin that I
could not reach here. My train run-
ning only 5 hours late. (Interruption).

While discussing the Budget from
various sides, it appears to me that
we, who are neither leftists mnor
rightists, do not understand in what
direction we are moving. The Con-
gress talks of a socialistic pattern of
society and the Communists want to
pull the legs on the Congress towards
the communistic world. We have not
understood the game fully, However,
I will place my case before the House
as an ordinary man in the street,

What is noticeable in our country
today is that the officers have started
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behaving in a very irresponsible
manner and disrespectfully towards
the Constitution, I use these words in
a very responsible manner. What we
find is from the reports of the Public
Accounts Commi'ttee‘ that the re-
commendations and suggestiong made
by the Public Accounts Committee are
entirely ignored. And, this is being
done, not today, not yesterday; but for
the last 7 years. It is growing. No
attention is paid to what the Public
Accounts Committee says.

What is the object of a Budget? The
object of a Budget is this. The
Budget is designed to provide for
parliamentary control, for adminis-
trative accountability, for the auditing
of transactions, for ensuring that the
expenditure incurred by the Govern-
ment is in a speicified manner and by
the specified authority.

We have a clear example of ignoring
Parliament, cntirely, by the Delhi
Administration very recently. At
page 102, of the Forty-second Report
of the Public Accounts Committee, it
ha: been remarked:

“On 31st March, 1956, the State
Government withdrew a sum of
Rs. 19,90,000 angd lodged it in the
current account of a departmental
officer (outside Government ac-
count) with the State Bank of
India, The State Government did
not utilise the money for the pur-
pose for which it was intended
and with the repeal of the Part
C States Act the Delhi State
was integrated with the TUnion
Government on 1st November,
1956. In spite of repeated Audit
objections the Delhi Admins-
tration did not refund the amount
into the treasury for a long time"

It took them full 4 year; to refund
this money. And the explanation
that was given is this,

“The representative of the
Ministry of Finance stated that
where States were given grants
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for certain schemes they virtually
had full powers to spend the
money in other schemes also.”

A more daring statement against the
Constitution than this could not have
been conceived by anybody. That is
why the Committee felt:—

“The Committee feel that there
should be no scope for doubt im
such financial matters. In future,.
the Ministries concerned with
sanctioning of grants and loans to
States should take proper steps to
ensure that the funds are properly
utilised by the latter or refunded
promptly when not required.”

This unholy manner in which the
Constitution is disrcgarded by the
officers must be put an end to. It is
not the money which belongs to a
particular department; it is money
which has to be accounted to Parlia-
ment and must be used only in the
specified manner and by the specified
authority as indicated in the Appro-
priation Act and not otherwise.

I will now come to the Budget pro-
posals that are before us, It has been
remarked by wseveral speakers who
preceded me that over-budgeting has
been a special feature of opurs; under-
estimating our income and receipts
and over-estimating the expenditure
is generally indulged in. So much so,
in 1959-60, about Rs. 90 crores remain-
ed over as savings. This is not proper
estimating. Estimateg are meant for
particular purposes. You cannot have,
‘Just take this money; we have to
spend gr we have not to spend’, atti-
tude. That attitude of the various
Ministries must change.

The way in which the hon. Finance
Minister has presented his case to the
House as to why he needs more money
requires some probing. Unfortunate-
ly, everyone advises us to gird up our
loins and to tighten our belts for the
sake of the country. We can do more
than that. We are prepared to fight
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for our country and lay down our
lives. The whole position iz whether
this suggestion of girding up the loins
and the tightening of the belts should
come from those who live in luxuries
unheard of in any part of the country.

Look at the report we have got
about our Missions abroad. In what
manner have they behaved; in what
luxury have they lived? If one just
goes through the Public Accounts
Committee Reports, and the warious
reports of the Estimates Committee,
one will be surprised to find the man-
ner in which money has been wasted
by the Missions. They action a most
irresponsible manner. I invite your at-
tention to the very first words that I
uttered; that is, that these officers do
not pay any attention whatsoever to
the parliamentary control over expen-
diture.

We have irregularities from the Mis-
sions of which there have been reports.
They have indulged in costly luxuries;
costly articles have been ordered;
costly furniture is enjoyed at their
residences; no rent is being charged,
forged account; have been prepared
and false bills have been presented.
All sorts of things have happened.
A motley crowd of allegations that can
be laid at their doors are there. It is
not at one place. I  will give the
names to the House, the names of
those Missions where all these things
were found. Even stocks could not be
physically checked to know whether
the things had existed or not. They
are Colombo, Belgrade, Paris, Bonn,
Brussels, the Hague, Prague, Moscow,
Rangoon, Dacca, Jedda, New York,
Sourabaya, Bangkok, Geneva, Vienna,
Ottawa, Rio de janeiro, Peking, Rome
and Santiago. These are the places
where all these objections were taken
but were not remedied. It is a malady
which must be rooted out. If there
are persons who do not want to listen
to parliamentary control, they do not
deserve to hold the high officers to
which they have been posted. If they
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cannot afford to have constitutionality
and parliamentary control and they
want to do as they like, they do not
deserve to be retained in our services.

A few years before it happened. In
one of our Embassies, officers from top
to bottom, if I remember right, the
number is 83, prepared false bills.
They did us in the eye to the tune of a
crore of rupees. After 11 meonths it
was found out that we had been done
in the eye. Investigations were car-
ried on. The Public Service Com-
mission recommended the dismissal of
the top officer concerned. But,
unfortunately, the prestige of our
country was at stake, that the dismis-
sal of such a high official would
affect us internationally, and the inter-
vention of the Prime Minister preven-
ted the dismissal of that gentleman.
Such things are recurring over and
over again, and these must be stop-
ped.

Shri Morarji Desal® Which embassy
and when?

Shri U. M. Trivedi: I cannot give
the name of that embassy. You can
ask the Public Accounts Committee.
Now, we are suggesting that we will
have to meet both ends, and it also
appears very reasonable that the ex-
penditure must be met from the
receipts, and that is why certain sug-
gestions have been made by the hon.
Finance Minister that certain further
taxation has to be levied. But before
that is done, has the Government ap-
lied its mind to the wasteful expen-
diture that it goes on incurring? Have
we plugged the holes? Have we plug-
ged the leakages? Have we been able
to conserve all that we have received
or all that we have got so that the
further burdens of taxation may not
fall on the people? That is the ordi-
nary method of budgeting. We should
not merely proceed to tax because we
want to tax. Tax may be a necessity
for meeting the expenditure but tax
cannot simply be a means of raising
capital for the purpose of raising it.
Therefore, when we examine the
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various Governmental reports and the
various data that are available to us,
we will find that we in our country
sometimes inludge in very infructuous
expenditure, and we do not try to
plug the loopholes. ,

Numerous examples can be given
by me. I have studied these things.
But I will confine myself to a few
instances only and shall give a few
-examples, We have started a silver
refinery. What for have we started
it? Just to obtain the silver from the
old coins which are now made obsolete.
‘Why was the silver refinery nccessary?
Why could not those coins be sold im
the market ordinarily at the wvalue
of the contents of silver therein? Is
'this refinery necessary for obtaining
the silver from these coins? Now,
what are we going to do with that?
Since then, our coins are exhausted.
Have we examined the whole report
about the silver refinery? If we exa-
mine it, we will find that lakhs and
lakhs of rupees have been wasted even
in the setting up of the refinery. It
took three and a half years before
this refinery was set up, and every
time when we were trying to set it
up, lakhs and lakhs of rupees—about
Rs. 14 lakhs or Rs. 15 lakhs—have
been wasted in getting it set up, Now
we are faced with this quandary: what
are we going to do with this, as soon
as the quaternary coins have been
melted and the silver contents are
withdrawn . We are now thinking
about it and consulting others. They
will have a copper refinery out of it
for which it is not fitted.

We have the example of waste in .

the Indian Airlines Corporation. We
had about 12 Vikings to be sold. We
were offered for each Viking over
£ 25,000, When the proposal was made
to sell them, the proposal went through
the Ministry. The Ministry sanction-
ed it. Some correspondence ensued.
From 1957 we were trying to sell
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them, but from 1957 to 1960, we
could not sell those Vikings. Ultimate-
ly, when we sold them, we sold them
at scrap value, namely, Rs. 20,000
each. The aircraft for which we had
been offered Rs. 3,25,000 each, were
sold at a scrap value of Rs 20,000 each
What a colossal waste has been caused?
‘What action have we taken against
the officer or officers concerned,
for having done us this wrong? The
excuses offered are very flimsy. They
cannot stand the test before any
court; Nobody is going to swallow
these stories which were given by the
officers. These officers are trying to
behave with Members of Parliament
who sit in the Public Accounts Com-
mittee as if they are small bodies.
These officers feel that since they
are coat and patloonwallas, they know
better than the dhotiwalas and kurta-
walas, 'That is the attitude, This
attitude of the officers must be made
to change.

Then therc is the question of control
of Parliament. There are certain
Central universities, some universities
which are maintained by the Centre.
We have been asking for their ac-
counts to be submitted, as audited, and
placed before the Public Accounts
Committee. Somehow or other I do
not know why—these universities have
become so chary that since 1853 all
attempts at getting their accounts
audited have failed, and up to date
they have not submitted their
accounts.

Then, if we add to this the various
discrepancies and the various lapses
that have taken place, we will find
that a total amount of nearly Rs, 30
crores have been lost to the country.
I am not talking of these persons who
swallowed the money, who illegally
have taken away our money. I am
only talking of those things where, on
account, we find that monies have been
lost to us by bad handling. I would
say that in all these instances, there is
a clear case of malfeasance and mis-
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feasance. Even to some extent, I
could have excuseq the question of
non-feasance, but when there jg the
question of malfeasance and mis-
feasance, it js high time that we took
it into our head to bring these offen-
ders to book so that such things may
not recur again and again in our
country.

There was a case of surcharge on pig
iron. The content of iron in the pig
iron was not tested and the surcharge
was levied at a very low rate, with
the net result that when the iron con-
tent in the pig iron was tested, we
found that we had lost Rs. 150 lakhs.
I cannot understand how this leakage
took place in our country. We ought
to have learnt a lesson from an exam=-
ple from the war days. During the
war days, g building was said to have
been built somewhere in Madhya
Pradesh at a huge cost and some re-
covery of rent was made. Ultimately,
it transpired—it was brought to notice
—that having collected this fictitious
rent from some fictitious concern, rud-
denly the source of income disappear-
ed. We tried to find out where these
buildings were, from where all these
rents were coming. And it is on re-
cord in the Public Accounts Commit-
tee that these buildings were mot
traceable and the persons who handled
this money and gave these figures had
disappeared somewhere in Pakistan.
Such a thing happened. It looks a
fairy tale. Are we going to swallow
all these fairy tales here? It is high
time that we looked up and plugged
all these leakages that are taking
place in our country.

We have a further leakage in food-
grains. You will find that at one place
our report shows that the ‘movement
of 224 lakh maunds of wheat and rice
is not accounted for. Where is this
rice, where it moved, how it moved,
etc., are not to be found anywhere on
record. It is 224 lakh maunds. Is
such a thing possible without any
sort of connivance on the parf of the
officers concerned. It must be a colo-
ssal waste that has been caused to
our country,
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1 submit all this in all humility to
the very intelligent Finance Minis-
ter whom we have got. He has been
an officer and he has risen from smal-
ler ranks. He must know how to plug
these things. These things must be
stopped if we want the progress of our
country not to be hampered. On the
one hand we are trying to gird up our
loins and tighten our belts. On the
other, those who are there, in the
know of affairs, do us in the eye and
make us look like fools and idiots,
and these are things which must be
put a stop to.

Then, loans have been advanced to
TISCO and IISCO. We have suffered
a loss to the extent of Rs. 2 crores by
way of loss of interest. Everywhere
we have got instances of gross mal-
feasance and nonfeasance, The offi-
cers who commit these acts of igno-
miny escape and enjoy all the luxury
and comfort unheard of in the history
of our country and the poorer people
have to bear the brunt of this igno-
miny perpetrated by them, because
they have to pay heavy taxes by way
of excise, direct taxation and wvarious
other methods by which the burden
has been increased in our country.

We have another example of a very
glaring thing which we must look
intg very seriously. The communist
Member, Shrimati Renu Chakravartty,
pointed out that we must have all the
monopoly of trade in this country,
supplying food, supplying little nece-
ssities of life like pencils, holders,
pens, betel nuts, etc; everything that
they can conceive of must be supplied
by the State Trading Corporation. In
other words, the ideal of communism
is to control everything and make the
poor people slaves. We are far from
it; we do not want to be slaves and I
hope that the dream that the com-
munist party has of making our coun-
try a nation of slaves is not going to
be achieved, at least within another
fifty years and never again they will
think of it, Yet, the conception is
before them. I will warn the Gov- |
ernment. Has it been very paying to |
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establish these monopolies of trade by
the Government? Have the State
Trading Corporation, the Indian Air-
lines Corporation and the wvarious
other bodies which have been set up at
the cost of the exchequer, at the cost
of the nation running to crores and
crores of rupees, yielded any proper
return?

Rs. 869 crores have been invested
in them. What is the return? Even
if we get a return of 5, 6, 7 or 8 per
cent, which the International Mone-
tary Fund wants to charge us, see
what a huge amount we will get. We
will save all this taxation. But we are
not getting that return. I have calcu-
lated some figures and I will give
them. The 73 wundertakings in the
public sector on which the total in-
vestment upto the end of March 1961
was Rs, 606 crores yielded a return of
Rs. 201 crores only in 1960-61, ie, a
return of 0-35 per cent, In 1961-62,
after an additional investment of Rs.
103'5 crores, the yield is not expected
to exceed Rs. 1"65 crores, i.e. a return
of 0-24 per cent. The budget papers
show that in 1962-63, there will be a
further investment of Rs. 160°10
crores taking the aggregate investment
in State enterprises to Rs. 869 crores.
While suh a large investment must
be made to yield satisfactory results,
the actual position is that because
they are yielding a negligible amount,
taxes are being levied or increased to
offset the loss which burdens the
economy.

It is in this manner that we are
made to suffer, I will not grumble the
taxation, but I will certainly grumble
the leakage in our country, particu-
larly when the waste appears to be
very purposeful and is due to the
malafide work on the part of certain
sficers, who have not worked in the
nterests of the nation.

The burden is falling on the heads
f the poor people. The levy on mat-
hsticks has been increased, The ex-
use given is that the middleman earns
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more profit and we want to deprive
him of that profit. Is that an excuse
for raising the tax on matchsticks?
The excise duty has been raized. Simi-
larly, on every little conceivable thing
where some relief could be granted to
the small industrialist or small-scale
industry, that has been deprived.

In para 42 of the Finance Minister's
speech, he has said:

“It is proposed to convert the
duty on unprocessed woollen,
rayon and art silk fabrics to a duty
on yarn and processing, so as to
release the powerlooms from ex-
cise control.”

A very good idea; nobody likes
these excise officers probing into your
affairs every now and then and at
every stage.

“The loss in revenue will be
made good partly by an increase
in duty on yarn and partly by a
duty on processed fabrics. As a
result of these changes, only a
small number of units will need
excise control in future.”

All these are very pious thoughts,

“As a fair quantity of yarn is
imported, these changes will
result in a loss of Rs, 50 lakhs in
the revenue from excise duty, but
there will be a net increase in
revenue of Rs. 1-16 crores on ac-
count of increased countervailing
duty on yarn.”

The whole question is, is it going to
help a man with a single powerloom?
Originally when this scheme was for-
mulated and later on when it was
countermanded to a certain extent,
the arrangement was made that there
was full exemption from excise duty
to a single powerloom and there was
a compound duty leviable on 4 power-
looms. Then there was a standard
duty of 11} per cent imposed on facto-
ries running more than 4 powerlooms.
What will happen when thig proces-
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sing duty is levied? What will happen
to the poor people with one power-
loom? They will have to pay this pro-
cess duty wherever they go for pur-
poses of processsing. The process duty
will kill them and keep
them outside the orbit of any competi-
tion and they will simply starve. All
the persons whp are carrying on this
business in Punjab will be very badly
hit. 1 will, therefore, request the Mi-
nister to kindly see to it that these
people will not be hit by this very
method by which he wants to give
some relief from excise, It may be
that some traders, some small mer-
chants and industrialists, carrying on
their work in Surat and Ahmedabad
might get some benefit out of it, but
the benefit will not be all along. Spe-
cially those who are dealing in wool-
len goods and processing woollen
goods in Punjab will be hart hit on
account of this,

While speaking on this question of
taxation, may I bring one more thing
to the notice of the hon. Finance Mi-
nister? He has very wisely suggested
the raising of the corporation tax. But
his pious hope that the equity shares
will be flowing will certainly disap-
pear in thin air when we calculate this
mathematically; the raising of the
corporation tax will out at the wvery
root of the equity shares.

The Finance Minister has made an
assertion that the equity capital will
fiow into the companies and that the
companies will not have to depend
upon bank finances. In my opinion,
it is merely a pious hope. Investiga-
tions show that with the loss on gross-
ing of profits they will now be faced
with the prospect of lower dividend as
a result of increased corporation tax
and with such a dividend outlook
equity capital will certainly become
more shy,

8ir, I am not concerned very much
with the incidence of taxation, be-
cause, after all, as the hon. Finance
Minister says, only about a million
people are hit by this direct taxation
and it is not much in that sense. But
one thing has struck me during the
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course of thig debate, I have not heard
Maharani Gayatri Devi when she
spoke, but I heard Shrimati Renu
Chakravartty who just preceded me
when she said about hitting the prin-
ces, It has been the burden of their
song, that the princes must be depriv-
ed of their privy purses, I hold no brief
for them. Somehow I do not like many
of them. But, in our country, where
we always try to keep our promise,
where we always live by our promise,
where we strive to be honest and want
to be honest to ourselves and to the
nation, I would like to remind the
House of an assertion made by Sardar
Vallabhbhai Patel in the White Paper.
We must bear in mind that we cannot
neglect these people, we cannot run
them down simply because they hap-
pen to be princes, On page 124 it is
said:

“The capacity for mischief and
trouble on the part of the Rulers
if the settlement with them would
not have been reached on a nego-
tiated basis was far greater than
could be imagined at this stage.
Let us do justice to them; let us
place ourselves in their position
and then assess the value of their
position and then assess the value
of their sacrifice. The Rulers have
now discharged their part of the
obligations by transferring all
ruling powers and by agreeing to
the integration of their States.
The main part of our obligation
under these Agreements, is to en-
sure that the guarantees given by
us in respect of privy purse are
fully implemented. Our failure to
do sp would be a breach of faith
and seriously prejudice the stabi-
lisation of the new order.”

Let us not forget that some of them
behave in a very patriotic manner,
and what we give to them is just a
compensation which we agreed in
principle to give. It is no use now
going back on that simply becuase
they happen to be princes, In this
great country of ours where there is
the constitutional guarantee given to
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each one of us that no man will be
deprived of his property except by due
process of law, if we are not going to
become communists or follow com-
munistic ideas, let us adhere to our
promise.

An Hon, Member: Follow the rajahs.

Shri U. M. Trivedi: 1 do not care
for rajahs nor for you. I care for the
promise made on the floor of the
House. We will have to abide by that.
That is the whole thing.

st momfy ww (weET WER) ¢
IUTER WEIRH, % Fel &1 Uy & fF
et & foo at ¥o fame fagr smg A1
fet & fau ox fame WY 7 8 1 = gFR
@ ST WY T 9T AT q_E 8 )
¥ gaw A A wrn fe feR o+
9t e @9 ¥ A% wy faar W,
fet 1 FrEE 99 g9 F A9 999
fear sz, = fret 0 & @ & A
g faqr g AfFA gw dFa=d @
T 7 fast | g@feg & wgm fs aw
% 76 w1 N T foar amd 0 §fe
g WA AW &7 awe § @iy sE
| Y AT FT A waww fagr s
wifgT 1

Y vawra Fag (amrorEt ) : gurener
wErE, § uF agd TR faey & O
WA FT A AIHGT FIAT AMEAT §
AT SWaT & wa-wfa & gra
WY $1 AT FIET F¥ | FgTAT
T & WRAEIE & 4 TS W F w9
# qrdl F w9 F g% w4 gAm @ 1 AfFA
94 & OF WA @1 IO g1 T §
fomdr fex gt & fF gk wEs
TF Jgd 497 W WAL fo AW F AR
AT g1 & T €207 | 7 =7 w9q R
qATH § 1§, L8%Y H wEE A W
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€o0,¥3, 900 4 97 fF =ror Hgw 41
EATET { FUT & a9 § oY &9 a9
F [IT e AW 9% T WETE HEA
F wamE gE o1 18Rt #r aw FoE
g gg @9 wnfgr gt 2 f5 oo
Tt 3% 3 avde s g § ) AfEe
T ¥ g T H AR w1 orEA 7
wToRT ATTw grn i qfeew mmant 3w
T7Hz &P AT A wEEr faw 3¢
T qEY 1 A eys § v feepa
F WA &y 9T fl, qEewEi A
qETEY 2% aEz 4, faral &7 Al
% 9THZ A1 TR tfer #1 5rAEy
Y. 55 THE 4Y (8% ¢ H gATL SAFEA
& wET, Fifs §ag | @nfq & wqqm
niws 4 fax m 2, fergat &1 wmArdy
%9 97 g1 9% WY ¥ yTHE FH g1
T | AEARET #OAEAED 1S
g1 ¢ T R TTEE § ¥ T sgrEn
gr € | afFw T A qOE e
AT T TR & IF A WAAIT FWT T A1
i 7z & 5 wo ade fargat 1 wramr
¢ A 3o widz WHAWAT &1 ZIAY ¢
9fe g anre & ad ¢ gafan & a7 78
Fg a9 (F A 5% a g afFa &
o feama s @ sEw wAAR frawl
HI FEATE £0 TR WL HAAATAL F
HATE! 2 vde § | gl femma &
@ saTer gt 7% a1 & 98 Zim
& (8eR § T AT GHT AW W0
1 qAAREl & WA Yo aEI &1
MaAT 77 ferggt F1 a@e ¥o iz

w5 AN A (Fe et
qfr=w) g9 ¥ @oe & F4v g ?

Shri Raghunath Singh: T can speak
on anything during the discussion on
the Budget. This concerns the security
of the country.
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t w|ag fag : & @
&t ama st 90 = omEw A& 3
FAH A A aws & oww o#
e wrEed FET Siga § ot fE
arfeer & |52 g § 1 @g fod & A,
=TS, AT #Hi faeaT 1 gg @
¥o 97T WALl HAWEA F1 T |
=y &= 71 foo 931 F:2 2fad fF Fm
FT TAT & | W 3A ¥ faEi § Yo
qedz qfeam wrardy g1, A v
waH 7 faem gar & AT 39T 4T A
g1 ATAT & AT T WETAT AT A
&1 TH AIF A1 AN S A7 f3ATE R0
A7 gl a7% qfeaw gafreimT 2
% 3F FT qE AN [F TG &1 AR
& ATG AT A3 gH AT AT 41 qE HAT
AT Z14 ® T AT ALY IAW FH BT
T3 AR A1 | BT 73 1 F1097 7410
2 39 &I 7 IRRIW IF7 aAen ; w6
aqi A A7 8% ¥ 9T A FREEZLAT
¥ ny dgav w2z feawav foan | A
aaf ¥ wvrem Gfa A dee fiam
F JTHT & F27 A1 & AYC T2 97 A
gafgadaq A fa $e oifssanm ¥ T
qiffea@ # g1 @1 & wEE i ot 3
ST T FAGAGA FT0 §HT | IHHT
%7 a7 g1 & wawe § garfez ardf
gaf37 #Y 1 | 38 7 awt @Ak
Faw femr f& IfF go=m Gfom 5
gAY WA Yo 7R § @ sqmT B
ferzrem gw @i - &9 A @A @ )
a1 Al gA UF {4 22 2wy a7 fee
7w fFe qrfEEA i wET |W1ed 8o
& &AM A Y for awi § oF grama
gort & ewTd uT T FIo gAY e
ST F wAfzE TP ¥ s 330
FAT W FATL WA 2 gNT | SHaT
®F FT THT AZ WY F@4r<d i AT
wY & | wemfsar 99a weeaa g
T AT TAZA T | TF 99 &1 ofvmry
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#9117 A2 fa< ant { fewea fFar
fe ag u® am Gy @2 @) W 2L
# 18%0 § §FaT @ oY O ami /9
9888 ¥ A1 dpoT @ g % 1 awt
A1 A T AL HT 2347 F e Tw adw
FT 7L TUATET q1 559G Y A7 7 ER
&9 & | TEFT Adrar qg gom fE ant
F1 o fazrd fewmm Y f awf v amr &
Tz Faf & grg ¥ A g ) ar A
#f= =z grit a1 78 ofeem § I
mfgs g1 Tam |

WY AT At & sfagma wY A L

IINAR WA AEAIT R
a9 F q K 79 7§ |

st TgaTy fag : 77 79 §9 T
Fax ¥ L N FY T FE @E,
FaFT g (AfTET }I6 g ahas
¥ & | (nterruptions)
Mr. Deputy-Speaker: It is not

proper to speak about Burma  in
this discussion.

st TgATq feg © # @1 OF AT
2 @ g fr ofeem 5o gg awi &
frar &, @z fergeam ¥ o &@t #A
o1 @ | TiAd I aal & gEhl
qIaYTE @AT AfEd | AR A9 AT
UF FOHE TEEed @ OE

THE weATaT a91 § UF A 924
gt @g A arffram & S gt @,
Iegin aHt wYGEl & Ay # A I
am-a=y g, foms & g 7 9
WT | 3 WHT A9 IR -GG
FH ag T, q1 ag FAgTARI FH
FEATE | IA AMT 5 AT H O FAIT
w2 1 WA JorE | AT aH
% fegafeam W@z gr—-atg S0
H gAmml # adl, afes fargwi
W1 A i @ qEE 9
gT!
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o = e ¥ AW ¥ oA
TR FRT AT R & | g I A0
ifed | YW AEEN F "G FEAT TTAT
g fe w97 S Y o 3w A A
B

s a1 g e fF S ofes-
=R ¥ AT 3, 1¥e, oo, oo
=, 1 f& arEfeEr s=afE & F,
ATHIGET € qMT F IA AT @ E |
IEF A AT 7 e e
AME F FEATL g A T FZ 7
THF K 7g g1 fF AeEg § A
g1 7k wifseama F fedt ard wfae
QT T | TH TS F 1K TF qEHA §
w5 {FT o § aaTe, e,
qAAME, qrEAT, TR W Al
wfs sl 9x wge gu | afew amt
Y & T H ZATL g S ATL
Tz #gfaad 4§ & 7%, 91 fF W 7
aifeea & ard A 1 & 7
H A3 ¥ 98 [T AT fF 2o
¥ o1 Hgw-foardd o gun at, a8 w
am & a1 Agf 1 99 99T & v
ZH YFIT §—

“The minorities will lock to
their own government for pro-
tection.”

WAw Fus qraO gg W g &%
T Heq-HEg®i ¥ WL &I, al
arfeea & @0 fegeam | S aFa
& o fergeara & &1 wifFea | o
FFTE | K AER Y a8 (AT Al
g & = fegam § |z-a-ana
FE O AT &, A AR I FHR
N Tw ¥ W agfead ofFea &
gt Ffaeae, fecdt g sfawe ok
gay afawifaat s & ardr § 7
faad $ez mifeeam #, sgi fr ama s
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e gY, TR FE ST w oA
aﬁftm@ilﬁ‘?@nﬁﬁ LEES
s 3 wgfead ag & o @ E @

Shri Sham Lal Saraf (Jammu and
Kashmir): Sir, I seek your guidance
on one point. The hon, Member is
not speaking on the budget ag such.
He is speaking on a subject on which
we will not get an occasion to reply.
1 am only submitting that if the
hon. Member sticks to budget matters
now and speaks on this when the
Demands for Grants of the Ministr-
ies of Home and External Affairs
come, we will also have an op-
portunity to say something on that.

Shri S. M. Banerjee
Sir, on a point of order.

(Kanpur):

Shri Shree Narayan Das (Dar-
bhanga): Before the general discus-
sion on the budget was taken up, the
hon. Speaker was pleased to say
that certain principles should be
kept in mind by hon. Members be-
fore they take part in this debate,
According to the hon. Speaker, an

hon. Member can speak on any-
thing on the Finance Bill. But, so
far as the general discussion on

the budget is concerned, he has to
limit his speech to matter of financial
policy and, taxation matters.

Shri Raghunath Singh: But I am
speaking on policy matters.

Mr. Deputy-Speaker: The hon.
Member can very well speak about
this on the occasion of the discussion
on the Demands for Grants relating
to the Ministry of External Affairs.
Now he should confine himself to
the proposals in the budget.

Shri Raghunath Singh: On  the

* general discussion of the budget I

can speak on any demand. That is
the rule,
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Mr. Deputy-Speaker: Order, order.
The reference to Burma has nothing
to do with this discugsion. In this
context, we are not concerned with
what happened in Burma.

Shri Raghunath Singh: I have
given a concrete example as to what
happened in Burma.

Mr. Deputy-Speaker: We should
be careful while speaking about
friendly countries. I would advise
the hon. Member to confine his re-
marks to the budget.

Shri Raghunath Singh: Only one
word more about this point.

Shri Abdul Ghani Goni (Jammu
and Kashmir): When an hon, Mem-
ber is speaking on the general bud-
get, I think he can speak on any and
every subject. (Interruptions).

Shri Raghunath Singh: Yes, why
not?

Mr. Deputy-Speaker: The hon.
Speaker has already made it clear as
to what all things can be said during
the discussion on the general bud-
get. Let us follow that.

Shri Raghunath Singh: I will speak
for one more minute on this point.

T F #7409 &9 g9 |
qifeaT & § | 9 drN &1 arfeear
FTHTT AT TCH 9 qg Ao r8en faar man
g fe a1 at F mfeeam & fedam @)
ST, AT SAH! TIFEATT FT ST g |
AR @ o fman &
AT WY ISAT T AT | F q@T AT
§ 5 f= offmm & 99 &
Fow dM & X qC FWedr H
faed § | WX affe™ TaTde
Y qET TEA AT AT F FF & a1
¥ 59 IFI & F9 aqar g fwoar
a1t 3 ofeeam & fafessw &1 99,
a1 I qfFT B T JIET T4,
A e gi it T ofeam & |g
432 (Ai) LSD—8.
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B & & a1 ® qg FTqA qarn
wifen f a1 ar s fegem w1
faaw gom g, W IR fegee
grear =fgy |

T F T9E T AT E |

IR WANMT AN §eEd
TefrmeaqH g o fame & a7
FH FCF |

=t vgary fag ;. oyt aw fae
MR T Fea9 ¢, 843 &, 97 %
g W fofess 3w, garo owFme
v FUT AT TWE gl FUT F
a1, A § 3¢ 0T 9F FTA7 97 1
IgF aT Qeke ¥ FWTO THR
33 FUT, TR 00t FAT AR
T I A7 37 fg 99 % 3T 36s
FUT ¥ g1 T, 99 5 5 wafy §
TR A § A W o gt |
e oWy ag g ff @ ww
T F TATT R {of FUT WA
FTFH gHT AR TOE Yo FAT I
FT SR T | R Ay feafa @),
g AR & g § Al W=
AT |

W g ¥ § UF IT™ qaml
g g fF ag 1 R f &g
g g W@ % @9y &
ofr &1 @ g, womr #®
fergeanfagT #Y areR o gde, famgR
¥ouwe, AR awT # ¢ o@e & |
it wH ArdEw ¥ fggerfagl &
ATETT \o¥ TTHE WX fooft F ofF vy e
2 1 zd gFT e e W1 afmn
I ofr fggemfaat &1 wmardy & 1 &
™ S 9T M g g 9
fegenfadl &1 78 & a& svde
7g ¢ f7 @@l T fgeam & o
N & =N ¥ 37 & amg 1%
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T eqTfaq Ag) F | W
w0, @ a7 AT qI9q few ufyar ¥,
= gw § 9 s 6
£ ¥ WO SqIITe #1997 A & |
T W F WILHT g TG T ANE § |
§ Wem Fw & S # oA g
HEEAT ®OA AEd g, dfew gmra
HETT 7 38 96 $1% 319 $aH AdY
I & 1 gréde F1 faaar F9E &
s §, 98 9 g1 fergeafaai Wi
difgi® g # &) ot R &
qATAT F /T g &<w w4
fegenfrat ofc ifrat & g
F g dffw z@ wox gmna &1
=% ¥-fod R et w12 &1 T
wIfyE FT FT WATH AE TS | W
fod & srodr frdes v e g fw
e w1 S FEw IS | W ag of
s & v e = e ot faeew
W AR &) uF gt s wifse
2, UF HHIEA ST A1 & W7 ArsY
ez ofyar % . mfwe o = 3
#Y o1 E & ) 5T AR FRA ATIFEA
& g fagra 71 & 7 T=% 61 Faw
sifas fagr & #m a8 w7 771 &,
TeefAs fagma Wt 17 T @/ ]
% ag Tofas fagra ag ¢ &
fe S#1X qET sATE &9 gY & I
TR ¥ g7 g wies el
FamET W | A a7 & fad gH
WY ®1% G5 99w Arfed @
fergeam & st weigadt 3§, =i
fegefmgl & #EEy 8, 996 99
qEOH @gT FH gH WU ST H afg
F |

Shri V. B, Gandhi (Bombay Cent-
ral South): Mr. Deputy-Speaker, Sir,
there is probably much that is good in
this budget and much that deserves

praise. However, from among the
good things I may just mention two
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as an illustration: one, the help that
this budget offers to exports, and the
other, the emphasis that this budget
puts on the role of current consump-
tion in a planned economy,

There is an honest desire, and an
actual commitment, in this budget to
help exports. A sum of Rs, 1 crore
has been set aside for the purpose of
promotion and development of exports.
Also, there are all these vameus re-
bates on tea exports and others.

Coming to the second point, there is
this pointed referenge to an impor-
tant aspect of planm#d economy, plan-
ned strategy; and it js that the rela-
tionship between current consumption
and investment has been very pointe-
dly be brought out. I shall read the
Finance Minister's words. He says:

“A degree of control over domes-
tic consumption is implicit in our
effort to step up investment”.

This reminds me of a passage I have
read in a recent booklet by Prof. J. K.
Galbraith. The title of the booklet is
Economic Development in Perspective,
and I cannot do better than quote a
brief passage from it to reinforce what
the Finance Minister has put so well
himself. This is what Prof. Galbraith
says:

“The final requirement of
modern development planning is
that it has a theory of consump-
tion.... A theory of consumption—
a view of what the produc-
tion is ultimately for —— has
been surprisingly little discussed
and has been too little missed...
On what grounds should Govern-
ment decide? How much should
be withheld from present consum-
ption to nurture increased future
consumption? If today’s bread is
barely sufficient, can we ask for
sacrifices therein so that tomor=-
row’s people will have butter?”

These, Sir, are some of the questions
that are seeking an answer, and we
have to try to find an answer for
them,



3227 General

I shall, however, not dwell any longer
on this,

I would proceed to deal with the
point I principally want to make to-
day. The point 1 want to make is
that this country has become some-
what inflation-prone, and we must not
do anything, knowingly or unknow-
ingly, which will add to the latent in-
flationary pressures.

In this conection I would draw your
attention to paragraph 15 of the Fi-
nance Minister's speech of April 23. In
fairness I should read some portions
from this paragraph. In paragraph 15
the Finance Minister says:

“We must get an adequate re-
turn on the vast amount of capital
we are investing in our railways,
power plants, irrigation works,
fertiliser plants, steel plants and
the like.”

I am omitting a few sentences. Fur-
ther on he savs:

“This means not only efficient
and economical operation of pub-
lic sector plants. but also a policy
of charging a proper fee or price
for the services and products sup-
plied by the public sector. Better-
ment levies. water rates. electri-
city charges, railway freights and
the like cannot be determined on
the philosophy of ‘np profit and
no loss’. but on the consideration
that all these services and faclli-
ties need to be enlarged and their
users must pay more for these
things today in order that there
may be plenty of them tomorrow
and the day after, Our price policy
must ensure that investment in
key and basic industries earns a
good enough return to make
higher investment possible.”

Now, Sir, we find two things in this
paragraph. One is the price philoso-
phv which the Finance Minister would
like to make applicable to public un-
dertakings in this country. And the
other is that among the industries that
he mentions, he makes no distinction
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between industries that somehow have
a greater inflation-potential than other
industries. What this price philosophy
of the Finance Minister will lead to.
I shall try to explain by taking, as an
‘illustration, the recent Railway Budget.

15 hrs.

The central objegt of the recent
Railway Budget was to secure an ad-
ditional revenue of some Rs. 21.26
crores. and for that purpose the pro-
posal was to enhance the railway fre-
ight rates and passenger fares, My
submission is that this kind of pro-
posal is not as unobjectionable as it
iooks. For there is a difference in
some industries, from the point of
view of their inflationary potential,
from  some other industries.
For instance. Railway is one such in-
dustrv that has a greater inflationary
potential. For, the railway or railway
service is something which constitutes
an element in the cost of production of
a whole range of services and pro-
ducts. Railway service constitutes an
element in the cost of production that
straddles the entire spectrum of our
economy. Why does it do that? Be-
cause, railway service is an element in
the cost of production of 30 many
other products. Let us take an ins-
tance. If you raise the railway fre-
ight by say 5 per cent, then, the cost
of coal which the Railways carry has
to be increased not by 5 per cent, but
perhaps a little more, proportionately
a little more than 5 per cent. Then, this
coal is largely used by the steel plants.
The steel makers have to put up their
price of steel more than proportion-
ately. The steel makers pass it on to
those who use their steel, say, the tool
makers. The tool maker, in his turn,
has to put up the price more than
proportionately. These tools are, per-
haps, finally used by the textile mills.
Then, the price of cloth has to be put
up more than proportionately. Thus, a
kind of pyramiding of costs takes place,
especially when any tax or any levy
15 imposed on a service like the rail=
way service or on a raw material like
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coal or steel or fuel or cement. This is
a situation in which the consumers of
these products—the consumers of coal,
steel or tools—have no choice, There
is hardly any choice left to them.
They cannot say that they will not use
the railway service. They must use
the railway service. They have no
other choice. In other cases, there is
usually a choice. There is no elasti-
city of demand. The incidence of this
additional taxation cannot be shifted
as it can be shifted in other cases.
Take for instance, a tax on cloth, on
biscuits, on cinema tickets. If you tax
some kinds of cloth, the consumer has
the choice not to buy that cloth. He
can buy some other cloth; he can buy
less of that cloth. The same thing
about biscuits, cinema tickets, all
along. This is one reason why I should
think that this increase in railway
fares and freights is objectionable.

What is true of railways is also true
of power plants, or irrigation works
and such other services, which enter
into the cost of production of other
services and other products.
That is one thing. In this
para 15, there is no distinction made
between these kinds of industries that
have, for these reasons, a greater in-
flationary potential than others,

There are other industries mention-
ed in this para such as fertiliser plants,
steel plants and others. As for ferti-
liser plants and steel plants, I can un-
derstand that there js some competi-
tion possible, There is some kind of
a private sector in the case of these
two ang there is competition, That
will help keep the costs of these plants
down within reasonable limits.

The principal point I have been
trying to make is that we have to be
very careful in what we do in our
taxation policies. We must not touch
some industries while we may touch
other industries if we want to have
additional revenues. I do not want to
create an atmosphere of alarm,
because, 1 know, that recent-
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ly, our price level has been
comparatively stable. In fact,
I would say that, looking at the narrow
range within which our price level has
been fluctuating recently, we can say
that there is a certain amount of in-
ternal strength in the stability of the
price level. Besides., after all, it is not
a goal to be aimed at that there should
be absolute stability. Absolute stabi-
lity is not our goal It cannot be our
goal. Yet, I shall also say that we
must watch, There is that secular
trend which is moving upward during
the last several years, at least 10 or 12
years and that trend has to be watch-
ed. Therefore, knowingly or unknow-
ingly we must not do things which
will result in any increase in the in-
flationary pressures in the country,

May | have one more word. Sir?
When the Railway Budget was
before this House, I was wondering
whether any thought had been given
to this aspect of this question, I am
still wondering whether there js any
central thinking done by independent
men, independent economists in our
Government. I mean, whether, for ins-
tance, this proposal to enhance the
railway freights and rates was a pro-
posal or a decision taken by the Rail-
way Ministry only or it was done in
consultation with and with the consent
of other Ministries, particularly the
Finance Ministry.

Shri Morarji Desai: May I tell the
hon, Member that the Railway Budget
1s always framed with the Finance
Minister's agreement? There is no
question of no co-ordination.

Shrj V. B. Gandhi: I am glad to be
corrected. It looks as if these deci-
cions are taken from the point of
view of the need of individual Minis-
tries. What is probably desirable Is
that we, in this country, should have
some kind of a body of men, parti-
cularly of economists, who would be
independent both of the Finance Mi-
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nistry as well as of the Railway Mi- T RFIE KT AZ[ 2T SATOAT |
nistry or any other Ministry and who s '
would function in a kind of a role
in which the American President's
Economic Advisers Council functions.
Such a Council, let us say, Economic
Advisers' Council, may be attached to
the Prime Minister and it should fune- .
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T ¥ @1 o U Jan ) T g
1 wifeEr T AT & AR W oadE &
a1 gFea R T & wfEw @
g4t @ &1 fawat @wmr Tz
FLa Fea gl fwET STET |

Mr, Deputy-Speaker: Order, order.

st wrrt : wfeu § ag AE) FaaT |
37 F1 feema wa &1 WifF ag fafaex
g

F wof AT ATEa g F 5w et
F A o< fRe a0 § e e dr
£ | 70" AW oE T FHArtal
g ed @ a1 gEr Al
gRTeEl ¥ fEY &8 & fae o €
I ¥ g Fg ¥ 9 o o g fF
AT B QU FEAT & | 39 § 1 AT
ax dar fagr sTaT @ I Fed £ fF ag
cnfam % awd 4991 g we et faw
T 9T @ FFN ST FI IA KT FW
fFaT ST & | T ag NI T 8
AR FTE . ...

The Deputy Minister in the Ministry
of Finance (Shri B. R. Bhagat): May
I point out that this insinuation that
he is making that*** is highly ob-
Jectionable?

JUTOR WY WA A
F1 T gATT I TET |

=t awrw : 99 & oF faee § @
feg & g 1

g q0% ¥ O« /W 7 I qET
e & W e o1 w@r R
o & "% 17 97 %g A7 g g 6
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@ TF T T g @ AN
@ T AT § ¥ Ty 2w A
MY | T P VAW AR F
Ira T AFT W W & J3T grav N W
o WY 1B AR F NS AR AT AT

Shri K. C, Sharma (Sardhana): On
a point of order. This allegation is
not permissible.

Mr. Deputy-Speaker: He should
not make such allegations. These
allegations will be expunged. Do
not make any personal allegations.

ot wrmft (3w T W oW
For ¥ FFC w0fY o wvvaTar fem
9T wEAT ¥ | WX IAN wfAga &
ST § ot aTET & qowl ¥ o dav

**Expunged as ordered by the Chair.
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Shri Himatsingka (Godda): Mr.
Deputy-Speaker, the budget propo-
sals of the hon, Finance Minister have
to be examined in the background of
hig speeches of the 23rd April and the
14th April and the Economic Survey
of 1961-62. It has been admitted in
the Economic Survey that there is an
imbalance in certain important sec-
tors of our economy like transport,
coal, power and certain varieties of
steel. I feel that immediate
action should be taken to remove this
imbalance which is affecting our pro-
duction in all respects. One is affect-
ing the other and there ig almost a
vicious circle affecting our economy
in various ways,

Because of shortage of transport,
coal cannot be carried to places where
it is needed. ‘That affects production
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in factories, workshops and elsewhere,
Similarly, for want of power that is
needed, you cannot set up new indus=-
tries and new workshops. In this
way, one is affecting the other and,
therefore, in spite of the fact that our
economy is stable—I feel that there is
not much to be afraid of—these im-
balances are affecting our economy
very much and immediate action
should be taken to see that they are
set right.

A number of taxes have been intro-
duced by the hon, Finance Minister.
He has tried to raise as much money
as could be raised by throwing the
burden on as large a section of the
population as possible, Both direct
and indirect taxes have been proposed.
The Communist Members have alleg-
ed or rather suggested that this is a
capitalist budget and the poor people—
the common people—will be very
much affected. As has been very
rightly pointed out by Shri Morarka,
only very few of the articles subject-
ed to indirect taxation will come
within the use of the common man in
the villages. Most of the articles:
included for indirect taxation are
used by the urban population. If you
examine the figures, you will find that
the tax on the urban population is
very much higher than what is
paid by people in the villages. The
middle class, the upper-middle class
and the middle class are the persons

who have been very much more
affected.

The hon, Finance Minister has
raised the tax on corporations from
45 per cent to 50 per cent. Personal
taxes have been raised, capital gains,
both short term and long term, are
being taxed and still it is being sug-r
gested that this is a capitalist budget.
Almost all the persons who can be
called capitalists or rich are affected
by these taxes, So I feel there is no
justification to make any such insinu-
action or suggestion about the Budget.

The Finance Minister suggested
that new floatations gshould look more:



3241 General

[Shri Himatsingka]

for equity capital rather than loans
from banks or other financial insti-
tutions. This is a wvery nice senti=
ment and a desirable thing. But in
this connection, I suggest that the
deletion of sub-clause 20 of one of the
sections—I believe section 5 of the
Wealth Tax Act—taking away the
.exemption that is enjoyed by share-
holders in respect of new equity
shares for five years should not be
proceeded with. The removal will
not bring much money, but there is
the question of sentiment. All the
flotations that came about during the
last three years after this clause was
there, were based more or less on a
sort of assurance from the company
management that those shares would
not be included for purposes of Wealth
“Tax. I think the hon. Finance Min-
.ister should examine this question. So
far as these shares are concerned,
they should continue to enjoy the
exemption from Wealth Tax for at
least those companies which have
.already come into existence and
whose shares were sold in the market
.and taken up by the shareholders on
the basis of that assurance. If he
.cannot see his way to continue this
exemption in future, at least the per-
sons who purchased the shares on that
assurance should not be affected.
"They may be allowed to enjoy this
exemption for the number of years
they were entitled to. In some cases
it may be a year, in other cases it may
be for two, three or four years per-
haps. That will not affect the income
very much because the shares are very
much spread over a large number of
persons; maybe some of them are not
Wealth Tax payers, but a large num-
ber of them are Wealth Tax payers,
and perhaps the tax from them will
be very insignificant. But, as I said,
it is a question of sentiment, and
therefore they should be allowed to
have that benefit for the period they
expected,

A number of Members have spoken
about State enterprises and stated
that they are not yielding good
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results. I feel that most of the State
enterprises are such that no private
concern could have set them up, and
therefore it was absolutely necessary
that they should be floated by the
State, but I think that some action
should be taken to see that their effi-
ciency increases, and that they give a
good return, so that the benefit from
those enterprises might be available
to the State, and thus remove or at
any rate minimise the burden on the
other people in the country. About
Rs."700 crores have been invested, and
if a reasonable return of, say, about
four or five per cent be available, that
will bring in about Rs. 30 to Rs, 35
crores, and that will remove the gap
to a very large extent,

A number of concessions have been
given. The hon. Finance Minister
wants to encourage exports, and one
of the items that has been taken up
is the export of tea. In that connec-
tion, I feel that the concession that has
been granted in the shape of reduc-
tion of export duty will be to a very
large extent taken away by the
increase in the railway freight and
the tax that has been proposed on tea
chests, plywood and other components
which are absolutely necessary in the
export of tea, because it is exported in
tea chests. The tax that has been
proposed will take away a big slice
of the concession that has been pro-
posed, and that should also be taken
into consideration, because, after all,
exports must be encouraged. Unless
we can increase our exports to a con~
siderable extent, to an extent which
can be appreciable, the imbalance of
foreign payments position will not
improve,

In regard to excise duty, I want to
invite the attention of the hon.
Finance Minister to certain anomalies
that appear to have crept in. Excise
duty has been proposed on mercerised,
shrink-proof, organdy-processed and
otherwise chemically processed fab-
rics. Some of these fabrics, grey and
bleached fabrics, are used by the
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footwear factories. When they pure
chase this cloth from the mills, what-
cver excise duty has to be paid is paid
by them. They bring it to their own
tactories, and they have to rubberise
the cloth in order to make the foot-
wear, which is manufactured mostly
in Bombay, Kanpur and Calcutta.
But the excise authorities want the
cloth to be taxed in the process of
rubberising, and when the cloth is
converted into shoe, that again is tax-
ed.by an ad valorem duty of ten per
cent. If the price of the cloth is
increased on account of the rubber,
the same being rubberised, that goes
into the price factor of the footwear.
‘Therefore, I feel there must be some
mistake or misunderstanding where-
by the excise authorities are asking
for the payment of that tax from
factories producing footwear, where
it is one of the processes in the mak-
ing of the shoes that rubber has to
be put on the cloth. Therefore, that
needs examination, and I think some
clarification also, so that the factories
may not be put to any difficulty.

Shri Raghunath Singh mentioned
certain facts and some of the Mem-
bers objected to his suggestion, but
‘what he was trying to say was that
there is a good deal of infiltration of
Pakistanis into India, and that needs
immediate attention. He was not
speaking on the question of Hindus or
Mohammadans, but he was saying
that illegal immigration was going on
not only into Assam but also to a very
large extent into West Berngal, and
that is really a very serious thing if
it is allowed to go on unchecked.
‘This question was brought to the
notice of various Home Ministers, and
1 personally also drew their attention
from time to time, but I am afraid not
much has been done so far to stop this
infiltration. The result is that in at
least four of the districts of Assam,
the population of Pakistanis has
increased so much that there is prac-
tically an imbalance, and they are in
a majority in six out of seven thanas
in two or three of the district which
are adjacent to East Pakistan. There-
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fore, it is an important question from
the point of view of India, and it
is not a question of religion or secu-
larism or any such thing. It is a ques-
tion of foreigners coming into our
country and spoiling our economy and
also creating all kinds of difficulties
and troubles in areas where they are
coming. Therefore, it is a matter
which needs immediate attention, and
I think that something should be
done to see that that is stopped.

Another thing that needs is the
stoppage of avoidable expenditure
wherever possible. We were told by
the hon, Finance Minister that no new
appointments could be made without
the sanction of some of the Ministers,
if any post became vacant, that could
not be filled up. That is a very good
thing, but there are other places
where perhaps economy can be exer-
cised. I feel that if some sort of
enquiry about the work being done by
officers and others is undertaken, that
will give a lot of information which
will be useful in reducing the expen-
diture. So, some sort of job analysis
may be taken up as was done in 1932
or thereafter in the railways which
helped in a lot of economy being
effected. 1f some such analysis is
arranged and taken up in the various
departments of the Government I
think a lot of saving can be effected,
and that will also take off a lot of
the burden that is placed on the com-
mon man.

Shrimati Akkamma Devi (Nilgiris):
Mr. Deputy-Speaker, Sir, I thank you
for having given me this opportunity
to speak a few words on the Budget
proposals submitted by the Finance
Minister. As there is a balance struck
in the Budget proposals, I do welcome
these proposals and I congratulate the
Finance Minister for it.

In order to encourage the export of
tea, it is proposed to increase the duty
on loose tea by 5 nP {o 10 nP per kgm
and to give a rebate of 15 nP per kgm,
on its export. The new proposal of
an increase of 10 nP on loose tea and
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the reductiomr of the export duty will
no doubt encourage and help the tea
growers to earn foreign exchange for
the manufacture of tea. But, on the
other hand, we have to consider the
plight of small growers of tea in
Nilgiris owning 1 acre to below 50
acres, who are experiencing great diffi-
culties as the tea industry, as every-
body knows, is passing through a
crisis for over a year.

In this general background, the
plight of the tea producers, especially
in the Nilgiris, the 6,000 and more of
the small growers owning less than
50 acres ang nearly 100 native facto-
ries, is unprecedented in the history
of Nilgiris. The price of common tea
is going down considerably, which is
now below the cost of production,
This, in turn, leads to the reduction of
the price of green leaf supplied by the
small growers to the factories, The
rough estimate of the cost of produc-
tion of one kgm. of tea is as follows:

Four kgms. of green leaves at 50 nP
per kilo, is Rs. 2. The manufacturing
charges come to about 50 nP. Pack-
ing, freight etc. comes to 10 nP; duty
and taxes, 40 nP per kilo. Therefore,
the cost of production per kilo comes
to Rs. 3.

But, at present, the price is only
Rs, 240 nP; and the loss per kilo
comes to 60 nP. Even at this low
price, below the level of the cost of
production, a major portion of the tea
produced by these native factories
does not move, resulting in heavy
stock. Due to this steep downfall in
price, the manufacturing of tea from
the green leaves supplied by the small
growers is dumped in almost all the
factories. As such the small producer
finds it dificult to continue produc-
" tion, And, if this position continues
for a few more months, I am afraid,
most of the factories will go out of
production and smal]l growers would
give up plucking of leaves altogether.
1, therefore, request the Government
to take steps to ease the present situ-
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ation, failing which thousands of
families connected with the tea indus-
try would be badly hit with conse-
quent repercussions on the economy
of our nation at large.

Sir, the excise duty is levied on the
basis of clevation. It is a wrong
notion that all teas produced at high
elevations fetch high pricess As a
matter of fact, the small growers and
factory owners, whose main produc-
tion is what is known as common tea,
do not get a rate anywhere near what
is fetched by the high grades of tea
produced by the company estates. I
am of opinion that a uniform rate
of duty on all teas produced in a parti-
cular area is hitting the small grow-
ers. My opinion is that the duty
should be related to the price of teas
rather than to their elevation.

15.45 hrs,

[MR. SPEAKER in the Chair]

Plcase imagine a small grower who
sells his tea at Rs. 2.40 nP. per kgm.,
paying the same duty as the company
estates like the Liptons, Brooke Bonds
ete, who sell their tea at about Rs, 6
per kilo. I, therefore, regquest Gov-
ernment to fix the new increase of
10 nP on loose tea not on the weight
but on the prices of tea sold—that is
on value,

Secondly, the internal export duty
should be exempted for those teas
which are sold for Rs. 4 and below
per kilo; and the duty on teas which
are sold for above Rs. 4 should be
increased proportionately. This gystem
of internal export duty will not only
help the small growers and native
factories but there will not also be
much loss of revenue to the State. I
request Government to help the small
growers in another aspect also. Even
at this low selling price, as 1 have
mentioned already, the teas do not
move, there are a number of produ-
cers who cannot maintain heavy
stocks and they are thus forced teo
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sell to the monopolists of the inter-
nal market at prices dictated to by
them. In order to save the small
producers from this critica] situation,
1 request that warehousing facilities
should be provided by the Tea Board
under hte direct control of the
State Bank, who could advance a por-
tion of the value of the tea to the
producers on the gurety of their stocks.
I also request the Tea Board should
arrange for the export of tea to the
Middle East from the warehouses.

With these words, and with my
request, I support the proposals of the
Finance Minister,

15, 47 hrs.
RE: FAREWELL TO PRESIDENT

Mr. Speaker: Hon, Members must
be aware that there is a function at
6 o' clock when an Address is going
to be presented to the President on
behalf of both Houses of Parliament.
1 am sure the hon, Members would
remain here present so that we might
just do our job there in honouring
our President who has discharged
those duties in such a dignified and
distinguished manner. It was pub-
lished in the Bulletin; but I heard that
some hon. Members had complained
that they had not known it. Lest the
hon. Members might go away, I would
further request them that we might
continue till 5.30 here so that, straight
from here we may go to that function.
1548 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Shri R. G. Dubey (Bijapur North):
Mr. Speaker, Sir, in the course of the
discussion since yesterday, some im-
portant aspects have come up. A
remark has been made repeatedly
that we have no proper conception of
socialism and that the methods and
policies we are adopting will not take
us in the direction of socialism. I
believe that this kind of dogmatic
assertion will not make the position
very easy. May I point out that in
the context of the present socialist
movements in the world, there have
been so many changes; and any dog-
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matic or theoretical gpproach would
not clarify the position.

May I just refer to the well-known
controversy that has been going on
between Belgrade and Peking regard-
ing the revisionist policies. Though
Belgrade is admittedly a communist
country and follows communist polic-
ies, even then, Peking contests the
claims of Belgrade to implement the
policies in regard to scientific social-
ism. Taking into consideration these
aspects, we have to evolve our own
policy keeping in view the present
social conditions in the country.

The other day, there was a remark
on the role of the Prime Minister in
the context of the construction of the
new society. I think the Congress

_has been following a certain policy in

keeping with the traditions of the
past. Gandhiji taught us certain
methods. Pandit Jawaharlal Nehru,
who is the architect of a new society
bascd on a socialistic pattern of
society has got to follow his own
policy to implement his plan. Natur-
ally, there might be certain shades of
opinion.

Mr. Speaker: Order, order, ‘The
hon, Member over there is standing
with his back to the Chair for so long
a time.

Shri R. G. Dubey: In the Congress
Party as well as in the country there
are certain different shades of opinion
regarding policies and methods. As
the responsible leader of the nation,
he has got to keep a balance. There
was a reference—I think it was by
Shri Ansar Harvani—that somtimes
we are rightists and sometimes left-
ists and so on. I think that one who
delves into the history of the Cong-
ress movement will realise that the
vardstick generally applied to the
other movements and other parties
does not generally hold good in res-
pect of the Congress, because the
Congress has always moved as one
whole. There might be differences,
when particular issues are taken up
for discussion, but once the Congress
or the Congress Government makes
its position clear on a particular issue,
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tnen the whole body moves like one
man, whether it is rightist or leftist,
and naturally, it is the responsibility
of the leader of the party to see that
unity is maintained in the larger in-
terests of the country. Otherwise, if
he take up an extreme attitude either
to the left or to the right, maybe there
are chances of rupture.

The Finance Minister has rightly
made the claim in his speech that so
far as the production of foodstuffs
and industrial production are concern-
ed, as also employment, there has
been an improvement, Nobody could
disagree with the Finance Minister so
far as this claim is concerned. But
I think there are certain disquieting
features so far the problem of food is
concerned. For example, roughly,
by the end of the third Five Year
Plan, our requirements of food will
be of the order of 110 million tons.
The population would rise to gabout
480 million by then, and so, keeping
in view the rising standard of nutri-
tion and also the marginal adjust-
ments that are necessary, we will
have top produce roughly 110 million
tons. But the present rate of produc-
tion falls below that level. Suppos-
ing we go on at this rate, the short-
fall would be of the order of 28 mil-
lion tons. So, unless we treble our
production, I think we are not going
to solve this problem.

‘What is the method or the solution?
There are two aspects of this pro-
blem. One is irrigation. We are
attempting to bring more and more
area under irrigation and to see that
we increase the production of food-
stuffs. The other day there was a
half-an-hour discussion when this
problem was discussed. I do feel
from my own experience of my State
as well as other areas that the irri-
gation potential in the country is not
fully utilised, and we have to utilise
it. For example, the land has to be
prepared. We have to supply bull-
dozers, tractors and similar equip-
ment before the land is prepared for
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irrigation,  These problems cannot
be attended to unless we take them
seriously.

Now, may I point out with all
humility that the Prime Minister as a
leader of the nation has a right to
appeal that we should produce more
and more food? But what is happen-
ng? We go to the State. A Minister
comes; a Deputy Minister comes; an
ofticer comes. Everybody comes and
appeals to the people.  Actually, I
am sorry to say that that seriousness
which the Prime Minister has about
the food production is not shared by
the people at the lower level.
Neither the officials nor the social
workers—no body—have got serious
view about producing more food.
There are a large number of tanks in
every disirict. I mean the irrigation
tanks. Neither the officials nor any-
body else have cared to see that the
irrigation potential is properly utilis-
ed. This is one aspect.

Then there is the larger and more
important aspect of the problem. 1
know that in India we have got
roughly 280 million acres of land.
23 per cent of the land comes under
irrigation. The remaining land has
to be dealt with by a process of dry-
farming, which is a major problem.
Unless the dry-farming methods in
the country are improved, we are not
going to solve this problem satisfac-
torily.

The other day I came across an
article by Mr. Maskarnis who had re-
tired. from service in Bombay, when
Shri Morarji Desai was the Chief
Minister of Bombay. I would like to
say that contour-bunding seems to be
the quickest, the cheapest and the
surest method of improving our yield
per acre. Take, for example, the
irrigation tanks. If you want to con-
struct a minor irrigation tank, it re-
quiries Rs. 400 to HRs. 500, but then
there is a danger. If there is no
rainfall there is no storage in the
tank, When there is storage, when
there is rainfall, the people would
not need water. When there is need
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for water, there is no rainfall in the
catchment area and there is no stor-
age in the tank. So, the proper
solution seems to be this: we must
make more adequate provision for
contour-bunding. It is now Rs. 72
crores in the third Plan. Rs. 72
crores could bring under contour-
bunding only 11 million acres where-
as the need is to bring 280 million
acres under bunding. Apart from
this, contour-bunding has many other

advantages. It prevents soil erosion.
When contour-bunding takes place,
indirectly the sub-soil leve]l of the

water rises, and thereby well irriga-
tion is another possibility arising from
it. Apart from that, if contour-bund-
ing is resorted to, it will prevent silt-
ing which is another grave problem
that is cropping up in respect of
agriculture, and thus prevent natural
drainage <channel and irrigation
channels and reservoirs from being
gilted up.

Another problem to which I should
like to draw the attention of the
House is this: 1 am mentioning it not
because 1 belong to the State of
Mysore but because it is a national
problem, In Mysore, we have got
90,000 acres of land under forests. I
do not think there is any other State
in India where we have got such a
large area under forests as in Mysore.
We are importing Burma teak, be-
cause we have to use it for the ship-
yards and other purposes, and we feel
that our teak is not suitable for this
purpose. This is a wrong concep-
tion. If we properly study the forest
wealth of Mysore, really speaking,

" we will find that our teak is also very

good for ship-building. But unfortu-
nately we are not paying proper
This is not just a
Mysore problem but an all-India
problem and the Government of India
have {o bestow adequate attention to
it. If we constitute a kind of Malnad
Development Board, with the co-
operation of the Mysore Government,
I think that would be another avenue
whereby the position will improve.
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I shall say a few words about publis
undertakings. We have got many
State undertakings. As I said, it is.
a good thing. The other day, the
leader of the communist party, while
making his speech, referred to Mr,
Shenoy and pointed out that the
burden of tax is increasing; that the
poor people are becoming poorer and
the rich men are getting richer. I
am afraid he landed himself in a kind
of fallacy, because Mr. Shenoy, to put
it in the Marxian phraseology, is a
bourgeois economist. If Shri A. K.
Gopalan wants to follow Mr. Shenoy,
he must follow him logically to the
end. If he accepts one part of Mr.
Shenoy's article he will land himself
in confusion. If he accepts the con-
clusion of Mr. Shenoy, he has to give
up the expansion of the public sec-
tor. Then, naturally, our claim to
develop the socialist pattern of eco-
nomy falls flat, We have to develop-
the public sector. But I personally
feel that there is one danger there.
While the public sector must be deve-
loped, 1 know there are certain mea-
sures and precautions that are to be
taken.  Otherwise, it will slowly
develop into State capitalism in
which the managerial side gains. Of
course the big, managerial section
must be given the discretion, but un-
less there are some checks and
counter-checks, we may get, instead
of a socialist society, some kind of
complicated thing, and some kind of
complexion or complication might
develop. We will have to keep these
things in mind.

With these words, 1 again reiterate
my point of view in regard to con-
tour-bunding. When the Finance
Miniseter was the Chief Minister of
Bombay, contour-bunding developed
very much; there was great progress
and they did splendid work in Bom-
bay. I would request him to see
that more provision is made in the
third Plan for contour-bunding so
that the problem of food production
will become much more easier of
solution.
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With these words, I resume my seat.

Shri Basumatari (Goalpara): Mr.
Speaker, Sir, at the outset I offer my
heart-felt congratulations and express
my gratitude to the Finance Minister.
We are very glad to have a Finance
Minister from among our national
leaders, So we have room for con-
fidence that so long as he shoulders
the responsibility as Finance Minis-
ter, there cannot be any lacuna. Of
-course, he had to face complaints, criti-
cisms expressed outside the House
and inside the Housc. From inside
the House, the complaints and eriti-
«cisms were mostly from the Commu-
nist Party; from outside, they came
from the capitalists and business
magnetes, From these criticisms, it
appeared that we are not going too
fast to reach the goal of the socialist
society, The main aim of the Cong-
ress is the establishment of a socialist
pattern of society. But to reach that,
we require some time, because when
we achieved our independence, our
country was undeveloped. Our per-
centage of literacy was only 5 per
.cent. in 1846. In the 1951 census, it
rose to 16 per cent. and in the 1961
.census it has risen to 40 per cent. So
if you look at the development in the
field of education, we are not lagging
behind, but in the fteld of economic
.condition, we have not been able to
reach that standard of improvement.
We must aim to do that. We must
curtail the profits made by the capi-
talists and we should put a ban, so
that we can gradually diminish the
income of the rich people and in
.crease the income of the poor people.

16 hrs.

As for myself, do not object to
taxation, Without taxation, I think
no country can develop. Therefore,
‘taxes will have to be there, but we
should be very careful to see that the
imoney we get from the taxes is pro-
perly utilised. Therefore, I request
the Finance Minister to be more care-
‘ful, so that there may not be inflation

.and the money that has been squeez- -
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ed from the public may be utilised
properly.

Coming to my communist friends
and other critics who say that noth-
ing has been done to develop the
country, I request them to compare
the India of today with the India of
1956, when people had no roads, no
conveyance to travel, etc. By build-
ing roads and communications, our
villagers are able to get market price
for their produce. I come from g vil-
lage where the market price of rice
is Rs. 8. But villagers used to get
only Rs. 3. But now market price is
available to the villagerg through the
development of the roads.

Keeping pace with the other advan-
ced countries to develop our country,
we have lost sight of one important
national cause. By saying national
cause, I mean the underdeveloped
section of the people, the scheduled
tribes and the scheduled castes, If
you compare the fate of these un-
developed people with the advanced
people of the country, you will find
that the gulf of disparity still remains.
I just referred to the advance made
by the country in the fleld of educa-
tion. Though the percentage of
literacy is now 40, among the tribals
it is only 2 per cent and among the
scheduled castes it is only 5 per cent.
The economic condition of these un-
developed people is miserable, when
you compare them with the advanc-
ed people. There are some sections
of the tribals in Orissa and Andamans
known as Bonda Porja and Angi, who
are still completely naked. The
economic condition of the tribal,
people has deteriorated very much
due to communications and wvarious
industrial and other developmental
activities.

It is said that most of the tribals
are Hill tribes. But I would like to
point out that except Assam and
Bihar (Ranchi), in the other States,
they are not Hill tribes but they are
pushed up tribes. I shall explain
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how they are pushed up tribes. The
tribal people are so simple that their
land has been squeezed by the money-
lenders and capitalists. They get into
tribal arcas, lend money and charge
interest at 80 to 90 per cent. You
can imagine how the tribals can deve-
lop, if in a civilised country the in-
terest is 80 to 90 per cent, There-
fore, special attention must be paid
to the tribalg in this matter. There
must be a legislation prohibiting
money-lending and squeezing of land
from the tribals by money-lenders,
taking advantage of the ignorance of
the tribals.

Coming 1o services, article 335 pro-
vides for reservation in the services.
But if you look at the figures of rep-
resentation in the services so far as
scheduled tribes are concerned, in
1958, all over India it was only 0-11
per cent. In 1958, it was 0.25 per
cent. This is in Class I. In Class II
services, 0.06 per cent in 1957 and 017
per cent in 1958. In the lemporary
cadre of Class I and Class II services,
it is hopelessly bad. 1In 1957 it was
0.07 per cent and in 1958 it was 03
per cent in Class I. In Class II the
firures were 0°62 per cent in 1957 and
0-83 per cent in 1858, So, unless the
economic condition is developed, the
community cannot be developed.

While we are thinking of building
the nation, if one society is like that
in an undevelaped state, how can we
have national integration or emotional
integration? = Emotional integration
comes when all the people are on the
same level of development. National
integration comes when all enjoy
equal rights. When the tribals have
been deprived of all the modern
facilities, how can we think of emo-
tional integration? If you want to
develop these people, you must think
very seriously. ‘The Government
have been kind enough to extend the
period by 10 years for the scheduled
castes and scheduled tribeg to deve-
lop all round, but if the speed of
development is like that of the last 10
years, I do not think in 100 years, you
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can  develop these
people.

undeveloped

So, to create confidence in the mind
of the people, we have suggested one
thing. To educate the people ¥you
will take time; to build roads and
railways, you will take time, but if
you want to create confidence in the
minds of the people, you can do it
overnight. Before independence,
there were social barriers and social
disabilities as in the case of Sche-
duled Castes. Now their social
barriers have been removed to some
extent and in the field of education
and also in the field of services com-
pared to Scheduleq Tribes, they have
been brought to some standard of
development. But the tribals, except
the hill tribes of Assam are still in a
primitive stage. So, we suggested
just to increase confidence into minds
of tribal people, that there should be
one or two Ministers from among
the Scheduled Tribes in every State
with a population of over 1 million
as in the case of Scheduled Castes to
create confidence in the mind of the
tribal people. We also suggested
there should be a Minister or Deputy
Minister at the Centre, It is not for
the post, but to creae confidence in
the minds of the people, so that these
undeveloped people may feel that
they are also men and they have
equal rights in the couniry. But
this has mot been done. So, I appeal
to the Finance Minister, as a national
leader, to see that grievances of these
people are heard and met. I visited
his State of Maharashtra. There I
found 35 graduates in Maharashtra,
but not a single man has been ap-
pointed in class I or class II service.

. When I spoke to Shri Chavan, the

Chief Minister, he promised to look
into this matter. I talked to the
Chief Minister of Gujarat also and
he also promised to look into this as-
pect. I requested that o create con-
fidence you must appoint some Minis-
ters from that community. But when
the list of Ministers was released, it
was not found in the list. There-
fore, promises are made but when the
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question of implementation comes
they are forgotton. You should
realise that the tribals should not
feel disgruntled, When there is the
feeling of the rulers and the ruled,
naturally trouble arises. That ig
why you hear about trouble from
among the Nagas, the hill tribes and
others. I would, therefore, request
the hon. Prime Minister and the
Finance Minister and also other
leaders of the nation to think about
these matters.

There is one other point which 1
would like to submit, and that is
about the State of Assam. Assam, as
you know is full of resources. We
talk of removing the regional dis-
parity, but when the question of
actual implementation comes we for-
get Assam because there is no great
leader in Assam like some of our
leaders here. The result is that we
are not making use of the vast re-
sources available in Assam. [ would
request the hon. Finance Minister and
the Prime Minister to see that Assam
is also developed along with other
States in the country.

Just now my hon. friend Shri
Raghunath Singh referred to one
most disputed question, and that is
about infltration. Infiltration is going
on there. If it is not checked in
time I do not think we will be able
to save Assam after ten or fifteen
years. I cannot imagine what the
position of Assam will be if this is
not checked. Muslims multiplying
due to marriages is one excuse.
But there is this inflltration too. I
would request the hon. Minister to
find out the actual figure of infiltra-
tion and see that it is checked. I
hope this matter will be looked into
in time which is right for it.

Shri Buta Singh (Moga): Mr.
Speaker, Sir, I rise to speak on the
General Budget presented 16 days
ago in this House by the hon. Finance
Minister. A budget is regarded as a
true picture of the economic condi-
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tions of the country. In the inter-
national field, a country bases its
commercial and political relations
after a scrutiny of the budget of the
other countries concerned. It is,
therefore, very necessary to make a
scientific analysi§ of such an impor-
tant document.

For a long period we¢ have been
made familiar with deficit budgets in
this country. Our Finance Minister
has displayed a regrettable calousness
in the matter of utter disregard of
the consequences to which his budget
is likely to give rise as far as the
citizens are concerned. His present
budget is like an ill-fitting garment
tailored by an unskilled craftsman
such as remains a constant source of
irritation. The budget in question
amply proves that the cliche that
“statistics can prove anything”, is not
devoid of truth. It is on the basis
of statistics alone that the Finance
Minister has sought to lend an air of
plausibility to this budget. Although
it violently clashes with economic
realilies of our country, the
casualness with which the Finance
Minister has treated his own statistics
is apparent from the fact that he has
no definite proposals in regard to the
cxpenditure items incurrable on
account of the dearness allowances
granted by the Government to its
employees. It is because the Finance
Minister in his heart *of heart knows
the unreal nature of his own statis-
tics. The hon. Finance Minister has
lightly informed the House that he is
presenting a deficit budget to the tune
of only Rs. 150 crores to cover which
he proposes fresh taxes to the tune
of Rs. 7T1'7 crores.

This ever-increasing policy of
squeeze is neither a true socialism nor
good commonsense. It can only lead
to a financial chaos and misery to a
large mass of people and eventual
deterioration of our economy. Such
taxes have been shown to be ill con-
ceived by the experience of wvarious
countries avowedly walking on the
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road to socialism. Indiscriminate and
progressively rising taxation neither
augments the State resources nor is
helpful to equitable distribution of
wealth. It inevitably results in what
the Finance Minister profess he wishes
to avoid, namely, taxing the people’s
patience.

Mr. Speaker, Sir, I want the
Financce Minister to note that the
economic policies of his Government
are having a very deleterious effect
on our financial stability. Retarded
production, increasing unemployment,
official corruption and progressive
taste for anarchy and tyrany that is
growing in our rulers are a direct
result of this ill-conceived policy. On
a proper analysis, most of our econo-
mic ills and the moral chaos that
results therefrom are directly trace-
able to the financial policies of the
partv in power.

The professed aim of the ruling
party is to establish a socialist pattern
of society, but that is not the real
destination to which we are being led.
We arc being led to State slavery,
gradual extinction of the rights of the
individual, perpetuation of power in
the hands of a few and decay of all
basic mora] principles that can ensure
happiness and prosperity to the people
and that imparts endurance to their
social structure.

Whether the ruling parly is deli-
berately pushing this country towards
this debacle or they are merely slaves
of their own shibboleths is a subject
into which I do not care to venture
at this occasion. I merely point out
that by proposing an increase of 5 per
cent in corporale taxes and other such
measures, the Finance Minister has
provided an indication as to how his
mind is working at present, for this
proposed increase certainly cannot
have been aimed at encouraging the
industrial production of proper invest-
ment of capital in this country. !

Mr Speaker, Rs. 44.5 crores of
indirect taxation is a direct assault
on the already poor standards of
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living of our people; that is why I
say that whatever else this budget
may be, it is not a budget which
comes out of the brain of a person
who has any love or sympathy for
the common man of this country.

Not long ago, our hon. Prime
Minister said, while addressing the
Federation of the Indian Chambers
of Commerce and Industry, that
“suppression of private enterprise is
a bad thing”. Was this declaration
an outcome of temporary expediency
or is our Finance Minister at cross
purposes with his own Leader of the
House? This is a question which
inevitably arises on a careful scrutiny
of the current budget which is now
before this august House.

Before I conclude, I wish to say
one thing in particular, The Finance
Minister has perorated that there are
iwo alternatives to his proposed high
level of taxation—either an upsurge of
prices or prolongation of poverty in
this country. I wish to say that these
are not the two alternatives to his

‘proposed taxes but both these deplor-

able eventualities are demonstrably
the necessary consequences of his
proposals.

It wouiu not be quite proper if I
sit down without making a passing
reference to the situation that has
impelled my constityents to send me
to this House with an overwhelming
majority of votes. I refer to the
treatment that has been meted out
{o the Sikh people by our Congress
rulers ever since the power has slip-
ped into their hands. Through some
unnamable misunderstanding and not
perhaps misintention, the Sikhs, at
large, have been ostracised. They
have been misrepresented throughout
the country and the outside world as
a people lacking in basic patriotism
and accursed with secessionism. They
have refused to form a unilingual
Punjabi State on grounds that are de-
monstrably spurious. By this they
have not only estranged a loyal pat-
riotic and dynamic people but have
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also grievously weakened the founda-
tions of national integration. On the
floor of this august House, I appeal to
the Treasury Benches, notably to the
hon. Prime Minister, to the elected
representatives of the country and,
through them, to the people of India
for a better understanding of the case
of Sikhs and for a genuine apprecia-
tion of their real grievances and na-
tural apprehensions.

Lastly, I want to bring one thing
to your kind notice, It has been my
sad experience that during the elec-
tions the party in power has demons-
trated a very unique attitude towards
the people who were politically op-
posed to it. It hag also become
vindictive to the people who were
opposed to it during the elections. In
my own constituency, in Ferozepur
district, the people who did not want
to side with the party in power are
now victimised after the elections. I
can quote some examples here After
the elections, some transport com-
panies which have not been. ...

Mr. Speaker: 1 have made a request
in the beginning that individual
grievances might be taken up pre-
ferably when the Finance Bill is
under discussion. So far as this dis-
cussion is concerned, general com-
ments might be made on the policies
and other facts, mentioned therein.
Now the hon. Member is coming to
individual grievances of companies
etc. That would not be relevant at
this stage.

Shri Buta Singh: It is a fact that
the party in power has openly be-
haved in amanner which is not
worthy of a ruling party. These are
grievances which everybody experi-
ences on these benches, certainly, and
I hope that you will provide us an
opportunity to express our opinions,
our views and our impressions about
this most unbecoming attitude of the
party in power.

_With these words, I thank you for
the opportunity given to me to speak.
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Shri Gauri Shanker (Fatehpur):
Mr. Speaker, I am glad to learn that
there are at least some Members of
the ruling party who are also critical
about this budget. We say that the
budget, as has been presented by our
hon. Finance Minister, is not a socia-
list budget at all; it may be anything
else, but it would not lead us to a
socialist pattern of economy, as has
been pledged. For this I would point
out one thing. There is an owver-
whelming population, the bulk of
population living in the rural areas,
consisting of landless labourers. Then
there are tenants of wuneconomic
holdings. Then there are labourers
and middle-class men residing in the
urban areas. They are already poor,
and the present budget is making
them still poorer, as we have noticed.

If we take the projects and the
various Plan schemes we can see how
the corruption starts. 1 wqld point
out that there is one thing which is
very glaring, and that is that all the
projects, from the block level up to
the highest level are being given to
private contractors. And there is no
denying the fact that when there are
these private contractors there is a
compulsory levy or compulsory charge
to those officers who are the techni-
cians and in charge of these construc-
tions and other things. When the
tenders of thesc private contractors
are accepted, they have to bribe and
pay these officers who are the techni-
cians in charge, with the result that
we find that the constructions we are
having are deteriorating every day
and breaches are noticeable very
early in some of the bigger projects.
This is all due to the private contrac-
tors being still encouraged.

We were given to understand that
such contracts would be entrusted to
co-operative gocieties. I am very
sorry that co-operative societies which
are formed are mot given contracts
even at the level of blocks or zilla
parishads, what to say of the bigger
projects. I do admit that there is a
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shortage of resources with these co-
operative societies, but if the private
contractors are discontinued 1 am
sure that corruption will be rooted
out and also the actual con-
struction work will be genuine;
because, then the technicians in charge
of these constructions will have no
allurement of bribes on those sides
and they would give genujne fitness
certificates instead of giving false
certificates. So, if this system is
abolished, I can assure you that cor-
ruption will be rooted out and we
would get genuinc constructions and
genuine things, and then there will be
no complaint of any such breaches.

I come to industrialisation. As has
been said by our hon. Prime Minister,
only a few months back, there are
only a handful of industrialists who
have been allowed to make money.
They are actually profiteering. They
are being encouraged and they are
still continuing. They have been
benefited, as a matter of fact, by this
sort of budgeting which we have been
introducing. One thing is very clear.
We find that in the case of import
licences, they are given to certain
individuals who are making huge
money. This can wvery easily be
changed. There can be public bidding
or public auction for that. Then, we
can avoid that sort of corruption as
well,

Take the case of the public sector.
Much criticism has been levelled. I
do not deny that we should encourage
the public sector. But, there is some-
thing wrong with the working of the
public sector. With your permission,
Mr. Speaker, 1 may assure you that
these persons in charge of working
the public sector are not doing it
with sincere spirit and zeal. They do
not have the same zeal, they do not
have the same sincerity which private
persons undertaking their own busi-
ness have. There is a lot of ineffi-
ciency prevailing and it is not being
checked. As a result of that, we are
not getting equitable returns out of
the public sector.

See the condition of a village unit.

‘This race is going
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A village unit was assured that it
would be made a self-supporting unit
by the Father of our nation, Mahatma
Gandhi. But, we find that there is
absolutely no encouragement to small
industries or handicraft industries
which the rural people can have for
their financial help.

Take the indirect taxation on such
commodities as has been talked about,
that are essential commodities. Every
common man consumes them. They
are hard hit by such g sort of indirect
taxation. There should be a limit for
all such things. Without fixing any
limit, if we just continue taxing like
that, the common people, the over-
whelming majority who are still
starving, are hard hit.

I find there is a race between the
lentral Government and the State
sovernments, in imposing new taxes.
Very recently, the other day, I read
in the papers. There was an enhance-
ment of 10 per cent in the railway
farc of third-class passengers. The
TI.,P Government is contemplating the
enhancement of roadways fares also.
on between the
State Governments and the Central
Government. Both are aiming at
taxing only those who are already
hard hit and those who have no liveli-
hood to have one square meal at least
a day.

In this respect, I am just quoting a
statement of Shri Jawaharlal Nehru
who has admitted that within the last
12 wvyears, our industrialists have
earned much more than what they
had earned within 100 years and we
have allowed them t{o earn so much
of money. This has got to be dis-
couraged. This will not lead us to a
socialistic pattern of economy. We
have been watching for a number of
years. I will just quote one example,
about this middle class car or cheap
rate cars. Only for one reason that
it we allow such cars to run in our
country, that will hit some capitalist
who is making money out of the
monopoly of cars, it is not being
introduced. 1 should say that there
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iz huge wastage of money. As has
been pointed oul, there is evasion of
tax, no doubt. I would take one thing,
Our Government, if they really say
that they want to establish a socialis-
tic pattern of economy, they should
be true 1o their words. I find that
the Ministers of the Central Govern-
ment are actually getting only
Rs. 2,250 a month, but if the total
monthly calculation is taken into
account, it comes to about Rs. 6,000.
Then, there are certain things where
there is the use of the ‘VIP' term.
There are certain wrong bills submit-
ted. If all this is taken into account,
it would make a huge sum which can
be saved and invested in the Plan.
We are prepared to contribute, if we
are assured that every pie that we
contribute will go towards the Plan
and will go towards the betterment
of the country, but when we find that
a major portion of that actually goes
to the pockets of some of the pet
persons, then, of course, that will not
lead us to a socialistic pattern of
economy. If this sort of thing goes
on, then it will take us only towards
chaos and anarchy.

There are ua few pet persons, and
I would say frankly that the wvery
foundation of the ruling party is based
on the support of those capitalists
who are pets and who are their bosses.
This is of course, a fact that during
the general elections, they were the
persons who contributed heavily
towards the general election funds of
the ruling party. If that is the spirit
and if that is the foundation, then
how can we think of establishing a
socialistic pattern of economy? That
has got to be rooted out.

Only a little while ago, it was
pointed out by some hon, Members
from this side, but it was objected to,
but I know the position in my own
State, namely Uttar Pradesh; I know
that in one day, at Kanpur, a huge
sum amounting to several lakhs was
collected, and it was collected only
by those few persons, those few pet
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bosses who find place in politics and
in their own way. This kind of thing
is to be discouraged.

If you say that you are the expo-
nent of socialist pattern of economy,
then you have got to show that the
very foundation and the very basis
of the running of your party is
towards that side.

Then, again, I would point out one
thing. You say that you are going to
establish a welfare State....

Mr. Speaker: The hon. Member
seems 1o be a seasoned politician and
u seasoned parliamentarian. He should
address the Chair. But I find that he
is saying ‘You', and so, everything is
being ascribed to me. I never com-
mitted such faults as are being attri-
buted to me.

Shri Gauri Shanker: I never meant
lo address those persons directly, but
[ am only ventilating these things
through you, Sir, to those persons.

There is a talk about welfare State.
But where is the welfare? If the
welfare means only the sufferings of
the people, of course, it stands good;
otherwise, there is absolutely no wel-
fare, in any aspect of life; be it social,
o1 economic or any other, 1 assure
you that there is absolutely nu
welfare.

This Budget which has been pre-
sented is directly an indication that
it is heading towards a capitalist apd
not towards a socialist pattern of
economy.

Shri Shiv Charan Gupta (Delhi
Sadar): I welcome the budget pro-
posals made by the Finance Minister.

Some speeches have been made by
the Members of the Opposition and
they have attacked the Budget on the
ground that the taxation _ proposals
effect them masses. I have also heard
here in a very half hearted mannev
support for the public sector, but, in
fact, every attempt has been made to
run down the public sector.
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If we do not consider these budget
proposals in the light of the aims of
the Third Five Year Plan, I think we
will not read them in the correct pers-
pective and we are likely to err, If
we consider the objective principles
of the Third Plan which the Finance
Minister made out in his speech in the
very beginning, I think most of the
confusion that prevails here would be
removed, The objective principles
mainly attempt to secure an increase
in the national income of over 5 per
vent per annum, achievement of self-
sufficiency in foodgrains, expansion of
basie industries, utilisation {o the ful-
lest extent possible of the manpower
resources and last, creation of progres-
sively greater equality of opportunity,
bringing about a reduction in dispari-
ties in income and wealth and a morc
even distribution of economic power.

I wish to submit that the proposals
of the Finance Minister have in fact
laid the solid foundation for a strong
edifice for the Third Plan. If we con-
sider the main attack from the Oppo-
sition parties, it will be observed that
a jugglery of figures has been indulg-
ed in. One of the Members has tried
to divide nearly the whole income
under revenue by the population figure
and has come to the conclusion that
per capita taxation in the country is
over Rs, 20. I wish to submit that
while considering these proposals, we
have to take into account the income
from direct and indirect taxes. I do
not think it will be correct to say that
all indirect taxes hit the poor, be-
cause many .of the items in respect of
which the Finance Minister has sug-
gested increase in customs or excise
duties are generally not consumed by
the masses but by a priileged few.
The hon. Finance Minister made that
very clear.

It will also be observed from the
figures that income from customs
duties is about Rs, 189 crores and from
excise duties Rs. 492 crores. This is
excluding the proposals made by the
Finance Minister this time The in-
come from kerosene, which is generally
used by the villagers and the poor
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people, is about Rs. 15 crores under
customs and that on Kerosene, sugar
and matches about Rs. 78 crores. Thus
there are very few items which are
in the villages or small towns which
are taxed. But if we look at the gene-
ral expenditure under capital outlay
in the Third Plan, it will be observed
that an attempt is being made to
change the face of our economy in
rural and other backwarq areas so
that a socialist pattern is achieved and
everybody is in a position to stand on
his own legs and have equal oppor-
tunitties for progress and prosperity.

If you look at the direct taxes, you
will find that from the direct taxes the
income excluding the levies which the
hon. Finance DMinister has suggested
now will come to Rs. 327 crores, and
this is out of the total income of
Rs. 1320 crores, So, I want to submit
that the theory thai the taxation pro-
posals have hit the poor hard stands
demolished.

I also want to submit that the Third
Plan was approved by this august
House. The industrial policy and the
cconomic policy were also approved
by this august House. Therefore, 1
can say that the proposals have been
made to achieve the targets of the
Third Plan, and therefor the general
criticism does not stand any ground.

The question arises from where the
resources for the Plan are to be rais-
c¢d? We have to see what has been the
general indication in the Plan. The
general indication in the Plan has been
that an investment of the order of Rs.
10,400 crores for the five year period
would mean stepping up of the rate of
investment from the current level of
about 11 per cent of the national in-
come to about 14 per cent. Part of the
investment is to be financed through
external assistance, and domestic sav-
ings will have to he raised from the
current level of 8'5 per cent of the
national income to about 115 per cent
by the end of the Plan. I can say that
an atttempt has been made in this di-
rection in the last year and
in this year to find the re-
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sources to achieve the objectives of
the Third Plan.

An attempt was also made by a
member to criticise the achievements
of the First and the Second Plan. But
we must look at the background of our
economy before last ten years from
which we are trying to get out, as also
our goal. If we look at the whole
background of the taxation structure
before the First Plan and that after
the plannig era began in India, I can
say that an attempt is being made to
tax more those who are well placed
in society. Further, it will be incor-
rect to say that the Budget proposals
are socialistic proposals, because the
Government has accepted the princi-
ple of mixed economy as the country
cannot afford any other economy. We
are trying to adopt a via media bet-
ween exireme views of Right and Left,
so that all elements in the country are
in a position to contribute to the na-
tional wealth, through max:mum in-
vestment in the productive channels,
and thereby to raise the standard of
the people. The Government is there
to ensure that there is no monopolistic
tendency, that the wealth does not
concentrate in the hands of a few who
exist at the cost of the country, at the
cost of the masses. I think in the last
ten years that effort has been made,
and that effort will continue in future
also, so that more money from diffe-
rent avenues may be available for the
implementation of the Plan and the
country may Prosper,

The other day some criticism came
regarding landlesg agricultural labou-
rers,

I have heard with great attention
some of the speeches. In fact, I do
not find anything new which has been
brought to the notice of the Govern-
ment. You will observe that efforts
have been made to have a correct ap-
praisal of the problem of the landless
agricultural labour. Their bad econo-
mic condition has been due to poor
rural economy. You will see that a
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large amount, say Rs 1700 crores, is
being spent on agriculture, community
development and irrigation in the
Third Plan,

What is the object of this invest-
ment? The object is that the face of
rural life may change. In the Third
Five Year Plan, the target is that there
may be 30 per cent increase in agri-
cultural production. Besides that, it
has been aimed at that 20 million acres
of agricultural land will come under
soil conservation. There hasg also
been a programme for village and
small industries; and Rs 92 crores are
proposed to be spent for cottage and
village industries and small scale in-
dustries. The industrial estates will
be extended to the rural areas. Be-
sides that, all towns and villages with
a population exceeding 5000 and 50
per cent of the villages with a popu-
lation of 2500 will be electrified. The
village and small industries pro-
gramme, as a whole, is estimated to
provide for the employment, part-
time or fuller, to 8 million persons
and whole-time employment for about
9 lakh persons. Seven lakh families
are to be settled over an area of 5
million acres and a programme of re-
claiming 4 million acres is already
under way. Besides that, various pro-
jecis for providing addilional employ-
ment in the rural areas in the slack
or non-agricultural season for about
21 million persons by the last year of
the Plan period are also there,

No doubt, much progress was not
shown in the First Plan and in the
Second Plan as far as landless agri-
cultural labour is concerned, But a
definite attempt is being made to im-
prove their lot and make their living
conditions better,

I would like to mention one or two
more peints. In spite of the fact that
so much money is being spent by Gov-
ernment on these developmental acti-
vitie; in the rural areas, and in ur-
ban areas as well, there is not that”
much of enthusiasm. We have to
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find & way out to create it. You will
observe that the principle of public
participation in our Development Plan
was initiated and every effort is being
made through community development
also to invoke people's participation;
vet, I am afraid that much progress
has not been made in this direction as
has been contemplated by the hon.
Prime Minister and. the Planning Mi-
nister at the time of preparing tht
First National Plan.

Therefore if we want to create plan
psychology in the minds of the peo-
ple, if we want the people to come
forward and not grudge the money
which is needed for the developmen-
tal activity, then, our propaganda
machinery has got to be more active.
Our efforts to seek public cooperation
have got to be redoubled so that peo-
ple may feel that something is being
done in this country for their welfare
and that through planning the country
has to achieve the socialist goal. Un-
less we make special efforts in this
direction, our activities will not be so
much appreciated by the people as
they should be.

I would like to mention one more
point. I also happen to meet people.
I find that they do not mind the bur-
den of taxation; they, in fact, feel
happy if they have to do something
for their country. But the difficulty
arises out of long and cumbersome
procedures, There are undue hardships
at the time of making payment and
at the time of assessments, The proce-

dure should be simplified. The atti-

tude of the administration should be
to understand the difficulties of the
tax-payers, It should be an attitude of
understanding rather than one of
treating them in bureaucratic way, asx
they used to be treated before the
advent of freedom,

I would submit that because taxes
have to come from the masses we have
to create a psychology that they are
equal partners in the developmental
activity in the service of the country.
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At the same time, we should check
wastage and plug leakage. We should
create confidence in the people so that
they may bear the burden happily to
make the country prosper,

With these words, I resume my seat.
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o ¥ qeEr AL gear | owa 7
Ear i f&  wrEaw T
w1 1| gfaee fewmr 9 @
Zam a% &1 difad | 9T § a7 qW
gar gt 2 & fr o 9 T T
) mTaT &, W ag Ay Ad A 2
forers: =T wETeRy et ot FmT A 4
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RIS 99 gW 3@ £ f waad §
A mafay 9 gaw & 9 g ofr
I # 927 grT &, 9O 19 g
FERT g 9% aTE 9THE gAET &1 &Y
fasr ST @ o @ AW owEr @<
AT @ A & AV 3T AT F1 FE@HA
o1 % O9 A7 9% AT E

17.00 hrs.

qg Tq &1 192" Ag1, 98 ®uAr
g 97 #Er # | Afcevd 99 T 94X
FEM AT T | UF g1 =S 97 ar AT
i A AT 2 | aga H A oar
gy # foq o7 f5 27 29, ag arz ar
Tz dfeg % 9 @A AT § |
IH 92 FT EF AMA ¥ g2 AW ]
AEY AFd, TERET AT AL AFAT F 0 A
T a ¥ g fr 9t nfeeaa Zx € wA A
Tz 7 faar g | fag g WA
fafaezs wEieg 7 mEegfiews E@m A1
TE W & AT, 72 fas & wmr g
A g 1A @ arar g 5
UF AVE a1 g6 FBd 2 6 7w T E
uF % g9 Fed ¥ fF gE o aen
TEY 2, UF ATF gH gHY 4wl 7 Hrardy
T FT WG A #, #IT gAY AH
ZHTT HrEA fAfaeT wo AT o7 i
=, for &1 AT sareT ot Gz S
AT &, I FT UF FAH & "4 GHIA
T 394, ey g § G ara 1 g
HET.E ! FAT HIYH! A9 FI A@r
WAt W g9 9% AR faar ST
f aga & wwnfar g 8 9gT @
AT ®Y AT 9EAT £, A9 a2 dar
T4 EWT 8| qg WIS WA G
TEF! gAwe & "ar g fF oww g
% WY 9 @ Yo WG & HIHGA! 2
T A FT & far o FAT A A
AT g1 §FdT & | T A9 QY 48
weque & fF i O 99 qree A8
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g, o T 7T AfEE G AT F 7T
AT F7d A AT Jg HTHRAT H T
sqTaT g1 AFAT o4V

17.02 hrs,

[Mr, Depurvy-SPEAKER in the Chair]

AR HALNT 1 F77 2 FF wanfzye
i, doq 9 AV 3AEN I F agd
I TAE § | qE AT At 29 2,
fomr & far s fafeee wgRT
HATH &9 K FFT 7, WA7 g 9T 37
I AW & {747 a7 & A1 |9
feama 7 @A o7 A mraEdY #1 A
Tqq 9v A% feAm @Y T 9w,
HIT FT ATATT FT TAT FGTRT a7 ATHT |
§ WD A9 IH AT 0 WL HIHRAA
F4AT 9T £ fF oOTe oF A W,
#1 fF =1 A9 g, w=n A oF
o W =vA & FTT G447 WIT A1
TET GHT AZT (Fe, Afe w e
am ® G\ A A & feeEr oy
Wt 7 & A1 0 w1 2Ty o7 g fge
AT & | AT 7z Gar F2 A HEATE
¥z GET I FTF I A7 49y 2 e
TzaEr faar 51 vz g neafese fa
F AT FT & | § IMGAT FEAT, T
adfr famat 2, fF 39 297 1 7w A
frar wmd

& 7@ a1@ %1 "AA F fF FTOTre
H oy W wE o agEe gf 2
Tg Y B ST FEEAL, AR Yo FEET
a6 W T E, 9W w fAd 7 wgAw
fafreex &1 g g g 1 afE
|1q &Y AT4 IAFT A HIHAT FEAT
Tgm g fF o T ar § swdE
1T 7T #) T 3 # da & Ay
# o gE0 aTF TH 1T B 4T q &
f& o FRATIT 9 AT F § A€
HETT & a1 1 7 79 & | 39 I 9
@TT A AT BN
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wa § 939 & A9 @A AR

‘zAETEiFT A 3w ¥ gra § I WiFE

TEAT AFAT | AT A A GTEFT FAMAT
& 4z qfrafagi 97 @7 FT 9%AT €
HIT AT TWE & ¥ Fa ammAn g, o
F1 ATEYAE 439 FeA &, @ AT
21T FIT FAT ATSRAT 97 9TAT & |
a7 ¥feq fr 39 &7 agrady e
TEATE B W7 fFw | A A fafaee
IR FT W@ E | WA Leui-u° H
Hege MAR AT FT FA 2a9 028 FUT
To FTYL AT 18%0-%1 H q7 1,387
FIT o &1 727 | {LEE-L3 H 4E
AW §,38¢ FUT o FTE | A H
T(LET Sq9 § (eo=Y? H %3e
FIT &IT &7 97 | A 18%o-%¢ W
FZ J0€ FLITTo FTUT 15T H € FT
To FY AFAAFE | HE ALH TACIEIRE
#39 % Grrd w1 2@ | A 980Uy
HaZ s FUTRo FTTETIHA 4880
9 H ¥Z IATIEIAC 239 Y& Y FUT
To FTET, A IH H 334 FUT Fo
# @A gE | FH 72 qGF F1 I
F7 a%ar g & mw fg qw 7 daw
AMF F 7 oM IT AN, AT GAZ A
AR TF FH F7a 2, VLT A I
77t ¥7 T12H, BfFw 1 g w9 2
¥ FTR FTAT AR H1G qF, AT UF I &
ZUWEIT 2, I @ §, o o
AT Fomy & weaey AT 8, ITICEAT
AT H e ¥ gra vy g, qfew
FATEL AT g% ¥ g4 Hida & 34
AIIH! AT & AT FAGL (w1
73 qofafa & dav faemn & g9 a98 5
FAIT EAMAAA H AIGHT G wFAT
£ ¥ AOFT FATT TH AT FY AT
& ST ATEAT § AT TF HEA F AT AAY
&Y A & A7 aga " A% 97 A9
qrY &, AfFa fergeam F AT AT 7
WO WO W F FUF IA ORI &
AR TS T g WY 94
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[+t wnf)
HIT F waFT o oY avor 3w & et
g darfras &) gzo gwdt & | Tp AT 9F
oqTT K §7- TEFE S & wiwme 2y

T § A9 F7 q19 @2 F987 71
T Y HSTHT STET | /A R8%o-¥ ¢
A 3o, oy FAT FT A Zaw 4,
T RUE-RA L. uFOR FT A
a7 | IR AT 9 A LQULYR A
LIR¥YFUT FT 4T AIXA 288 2-€
H a8 9. EL FL.T H @Y, A, §HH
$80.¥% FUT & @AY WY | TA-
TEEE SF_T W gexi-uR A
R¥s. o FUTF I AT & 188 7—
£ ¥ Fg 385,84 T T @,
T T H TG IR0 . oY FF HY
W1 # 4§ 9% 919 2} & fag gy
g 6 gAR s fafrees awe
# T A F | A W9 & FIC Sl
1T §, weasw wgey, f& 7 agi qget
a} a1 @I A1 wEAw fafaeex
WEIA & 7 g ¥ 7§ gan g g,
a7 #1 59 & fequamdz gt &
R FHAHK aqmEr A § fog 9 710
TA AT | TR I YL FEdT 97
T ATE LT 299 4o §Y FE a7 |
W qIEqr &1 § {HFET e
TAATHT FEAT FEAT § | T {8¥e—
Yo § F T LLG -5 qF TR
3o § fraraz gf & o) gAeRtae
2w et gE g T A 2w fw
9= A F Wt W qEdT 3, deq 9w
s\ firgz 29 &1 qara A Ag g
FT FEAT, TCHTL & Forwvrgre Frnfa
Fragaig 5 q fegemam & waw
too wTEAY 1 ¥ & fo &F 9@ yo
ATE AT Yo ATE ¥ SqMET FHLA g,
afFa § ag Fg7 1 AT F@T E
7g Tt F IIW FW@§ W
A, fF gg @ a@ ¥ QX
T 7 g Hfawe fafaee ot €=
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FIA AT § | WU Ew Wi foe H
&1 9T EE M R F wiFE F qyunmg
feeslt % & gaa qfiefa fass a@d
T e g fE Qoo wmefagi & o
wiwe fed 7 § fom F T fF Yo e
a1 39 & sATer &1 gwaf @ 7 faedll 1 &
REIATIT FT FTa@E T
d qaet wigar g & wsft ww an
& AT Y | I § FEY F F (9T
I G AT H { AT ¥Y AR
T9 & FT F A A AW F1 AL 7
A T o7 A 17 | F qgAT SrRaT g %
AT %0 @A Fgr & gwr !
(Interruptions.) q-“ T AT WW
fF o= # o7 F1 aIg qTGIE TS
a1 AT & gATH FT FaTE {1 AT FIS
A e ) AT W AE F q WA
fear @13 |

W UET & A UF WRIWIT
AAAIG §2€ A gRATHT F UK aid
2 9r AT wwEr qr e qfeq
FATET AT A€ &1 fesd a1 ¢f &g, 8
ofea ga &1 fawm anER F aTwm g |
N FG IEA Fa ITH G197 I BT
FAT ATZATE | IaT | FATL AL
qfeq s @i FeE® &1 fomm
FATETE FY AR W E, Az
I g, I9FT FIY FATAR FIHIT §,
o =fF s & Ry a5 famm
%19 97T T 8 W 918 ¥ I 9L FAIA-
are #T F1% wEC F9L A@ qE@T
€ §3 ¥ Tga ¥ WEg qsel A
fergeama & qFTa HgTae W AT
T T FEY | IFT Al FT ART A
g Famar fF agi 9% &9 79 § | S
<9 w9 "wEifagt 1T e AT T
% T AR AT H faedft g A}
i gfaei fegeam # faee § @1 97H
FfT HT "R #1 W e
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Mo e fea @ fR oww
qg AT § T W TR F AT
HTAT WET TG G |

A TTHH 299 & HIC W7 W o
AT ATRAT § | WA ZAGH a9 A
SqaEqT §T @1 AT q1 AT AT
| & Tm alw
¥ a9 Wr € 0¥ Fa A
qefafa sk sermfa 2 fa=iv o
% YA TAFY S qU A fa@r
o 9% faars #1% Friart g 2
a1 o 5 e § oF de A A
FeT ¥ #gr 91, e @y fafaex
IO T § | gEY TN dE e
FT &Y TG TH AT FT ATF T E
fE e ag arg #Y F#E A goiafa ar
w1E 1 fasy sqfer gaar 299 &1 918
FT T & A7 I foamat o wEA
QT AL FT AR Foof ¥ F 7% | OH}
ATHA FAFH 299 AINFTC F1 731 & 78
g 39 FAR F1 g e A
qEHTE AT g1 & AR W9 A% a9y
A AT @ 99 aF 99 @a] &7
Ha g1 AT g #w o woqan
q€ WGT § WL wHrSe a9 foaawt
THFTHFL W & FAT g1 THal 9T Tqa
&Y AT § HX IR g gEO AT AR
&1 70 w14 § i TaEw Sa i
&1 T ATA T AT &1 J1T [T FEA
# ggr g frar o fF ooAww
3xw wfweae &9 @ T FfaEe
®Y qTieE F W S TART dA A
I & @ A oFTSZ I A MW
AT T 9OF @A ¥ FT T foay fa
FUOUA R FOEARIMFET F
IIMT AT TF |

TGA § WA qEE A @t
A7 fefoqolt w77 & & 990 =W ©F
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ar F AT i @A g o
fefoqolt < w & 1 39 AT W
qSHT WTEHE FT AT HAT A HTEA
2 e A mw faw ov g™
@ I Fg fF 99 T qE /O qC G
dr I AT § #T FGT 47| AT
THaqTg ot #1 eer feedt &
9 AT € g § HT qm e
& O 9gT TGS OF 747 61 @ AT
g i gar g 2 fF guadiy g
FI I ITHET A, ATT @A
e faeett | g9adiq FET ST AT
@¥ g grmT a gl % O gt F,
T Gl & W THT F s G
¥ FE B g 9% aFA1 AfdT W
ag §97 ST SR ¥ fAg @ Al
gNT 41 4@t @ga ¥ T A 67
EIGEA|

d WS W@ UF S| @
SR | FgT ¥ &FT Ayt 9T a7 A
FET &, @ q1X 9T FH qrET & &1,
f& g9 59 2 ¥ qWER AT A@E
g1 W AT HRIH A€ AT ARS8
ar St avar wrw fafaes & @wr o
feet gferer Foam & mei dar @13 aren
&, o o a==7 fa=ar o Tefoar &
Tzt a1 EF AT @ WT A a=a_ 0w
wagL W1 R & agt d2v g9 aren
2 I 99 & @A 97 ux forear £ sy
T  Far ! oo der A d At few
Hyaat & oft A1 FHTIAR A vy
Ig GNIEE OF qElS #1iT uF urEr
£ I T T TAT AT & 99 | G-
AT TH q<E F ARN ATGAT | AT 37 FT
7g gt ¢ f& agre av i gt ==
a1 @ A wrd T ofr fagt e o
W THEw F qgre WY § B @y
A & 1w w9 el § f E
et 7 fagft s @1 "
qg8 WA O% 9§« UM Iq qHY
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gF &g s aF gt oAr aodr o fo-
afrsa ol #1oF FEEA M F
ATH WA AT 9E FEAT 2 F e mmewr
THIHATE AMT & AT T2 & FZ I+
qré ¥ wifAn AfF T ® ARAT
FT 0T & AT | HT ZH A I A
¥ fagra & w8 AW 9 A% | ZW
@i § f& St F A9 uF agd
T A fFar o @I @A 99
$H AT W TSN eIl &3 g0 E
T[T § ATHNE F A 712w fEA
ATE W AFAR! T AW E £ 7 AR
T & & g1 a1 falned A=t ¥, § T
qEroe, fagiv gwem T oA amm
fFuT 98 A9AT & YA A4 &7 FAAT &
e 74 g0 T & faA & fr wm
FT A% £ WET 0F famam adr 2
3% 3121 wgel #1, f9 ® 3= A
fear 2, mx vF T ¥ TEdE ¥ |
Famg m W@y FAoFrE
ATAR! KT AT AFAT 20

I W9 W1 A9 qHa fzar s
fee & gaaTa 24 go W 7 7€) fawdt
AT g fF &1 E9W W A I
QT gy #1 A fF A1 98718 # 3781
FTIT A A FT @S Z FAR1 T A7 |
Z9 faaq e et IS A
THa & TG aNF gL AET FF K
g At FN A & A T A I H
FUTASTE AT HF | A1 S IANEIR
izgw § Jife 2@ 1 w7 a0
FAAT T 9% F, AT 94T F7OEE
®1 IT IT F77 7 A %1 707 7%
FHI F sifas a7 o g g g, I
TR T Fw agrar faar s | w1 fame
& & St A0FT @ F97 F1 & 9w A
AT |Arfzn AfE T/ Z F IS w7
nF nF TaT F AE ¥ @9 7o
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a1 feaf ag & 5 Ave fergeam
F 99T 941 & Fg1 AT & fF 70 0w
FATE ®9G TAATE @1 A1 IAHT Tl &
f UF FAT H{ { AT G FTAFAT
7 f&T & ¥t oF g F1 A9F A &
AT FEar § 6 o fergeam & s it
TE EATT H A AGY 7 qFA a9 TF
SR TS FT ZA7, g1 FAT 1 TATH
AT FTLAT A7 GAg7 A7 27 73 &1
Tifgq faam ot ¢y AT ve wF F
TAFT AGN FT FFAT | AR AFHAAT
TTETEA TEN &1 AT TFAT | AL T fzEm
§ g frar A A7 A1 ZAFT AT
1wt @ fa zmre fam g g A &
ZAFRT FE THT AT ZT AHAT | AT
AT FET (AT ST AT 2T ATFEN
¥ fAm Favr 997 7T 2

qa UF A fTha F A q F2Al
z afsa 3= F241 a1 D F gomn
w7 fr fedn fafaezy amgr w210
afEa qa A ¥ AT 0F aga a2
FALT AA AT E | AT w=wqn Ay 2
FA7 ety A0 ST F7 TH 7T A w0
g 2, fem g awgT | w7 w6
Or FET | TH EWEARAT FTFGAAT
arfam

g% wfatraa & sifafasm 1 Aifg
F1 AR HTH =419 famr =mzA g o
w1 g 2 & o ofefas w5t am
F7 faar s #fFa o3 #1 £oA agr
£1 9T | THA FIETT E1 O GEATT G
7 AT F1 1 1 A1 m Arfg
ST @Y & I AR F B AE gy
TR E | WA WG TFAE § A6 349 fF
727 fow a<g & oW e 9T T §
TOT TG ¢ W Gl £ | 07 faem
fomre 1 oY w5 £ foraw sarar 6
Ao Srasdr A S AT S g
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gafae 71 gaE @ f& arfefasm &1
TaTe F7 fear w9 /¥ 7" # I
saTET & osqnar ger frmn s faes
T AR IEFT ALE A TEH | OHT F
T AMT F1 AT wEEr gAm o Ty
F1 oY T g

O 0§ A1 gEE § % gensEy
g famsy f faa ot it & wwrA
fFar 2 39%1 ame 7 s afew
TAF! AT FZET fzar S

"o i AT ATEA wTe WerEET
F1 g1g fa=mar |rear g fgte Far ar
f¥ ast 71 T F70 F7 fzar g
AT 38 Z= A SEEET FHT AR |
oI 71 faadr &, anET ART AEsEe
At e arr Fr A A g, fE
A FI LT AT T qEIw A7 A A
At =1 Fr wnfas wawar 597 7= |

I Fe) A -HTY H ATTH! H7ATE
AT Z )

! TRATAR (FTATR) © IAEAL
g, s A9z | g WIAAE A%g
9% JqHAA 97 I3 7+ 97 A qTere
I F AT F AT Iftad #F1a F
q AHAT ¢ 1% A7 FT 39 T T30 AW
gAr 2 | | AR A1 TG FT AFS £
Afes qaegt w1 = AT H® T FT
g Fr 3fFm A g1 A%ar | M
afe TAT F7AT I 2 AT AT GE 7 FT
I afgm |
Shri Gajraj Singh Rao (Gurgaon):
There has been a lot of discussion on
the Budget. 1 would like to place
before the House my comments as a

layman, but they are likely to be
related to actualities and facts,

It is an accepted thing that the
country has given its verdict in favour
of the Five Year Plans as well as a
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soclalistic pattern of society. Now,
the only question is, if this Plan is
to be implemented, on the basis of
socialistic patter of society, how and
from where are we to get money to
finance it. That is the real question
in the Budget proposals. To some
extenl, the Finance Minister is not a
free agent to make any financial pro-
posal. They have already made the
Plan. The expenditure has to be pro-
vided. The Finance Minister, of
course, had to find out the money for
these schemes. In this context, if the
whole thing is viewed, then, certainly,
{here are ceriain lapses in certain
matters which could be done and
which should have been done. But,
in my opinion, on the facts, it would
be found that the blame lies on some
other shoulder, in the planning itself,
where it could be remedied and then
the finance aspect could be looked into

properly.

I would submit that a budget may
be progressive, it may be a routine
budget or it may be a retrograde
budget. We have to see how the pre-
sent budget is. I would say that it
ix a mixture of all the three. Because
ol certain factors, of a certain back-
ground, these things have come in. I
would only submit, as I have already
stated, for implementing the Plan and
the socialistic pattern of society, how
und wherefrom the money is to be
found. It is money which has been
planned. If it is to be taken in the
context of the socialistic pattern of
society, the money should come from
big business and the larger income
groups instead of the smaller income
groups or the other sections of the
society. It is a national programme.
It is a national plan. What has the
low income group or the common
man to contribute? What should he
be expected to contribute? He should
contribute  voluntary labour. He
should co-operate in the actual work-
ing out of the plan by supply of
labour. Thus, he can help. It should
have been like this. If it is a budget
on the basis of a socialistic pattern
of society, it should have been so
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devised that wvoluntary labour, what-
ever it is, 50 per cent, 60 per cent or
even 70 per cent, shbuld come from
the common man while the rest of it
big business should contribute.

I would submit that big business
and the larger income group consists
of very shrewd people. They can
evade any and every law at any time.
Take the case of income-tax. Is there
any hon. Member in the House who
does not know that there is great
evasion and with big business, 90 per
cent is evasion and only 10 per cent.
out of courtesy, they pay to the
exchequer? That is the state of
affairs. If there had been provision
for this check even in the Budget, the
House would not have minded and
the country would not have minded.
With a firm policy, strict control and
adequate punishment to these evaders
of taxes, even if some money could
have been spent on it, a much larger
amount of money would have been
collected.

I would come to another aspect of
the Budget. It is an admitted fact
that India is a country of villages.
Seventy-five per cent of the popula-
tion lives in the villages. On a socia-
listic basis, the whole budget should
reflect that it is a budget for the rural
population whose progress, whose
betterment is the betterment of the
country as a whole and the whole
country would come out successful.
What are the indices that we have
had after the two Five Year Plans?
What have we learnt after the two
Five Year Plans? You would he
pleased to see that prcople are migrat-
ing from the rural areas for the sake
of employment; they go far enough
to the towns and big cities. If it is
a progressive thing, and if we say
that our country has progressed much,
then we have to see whether those
people are going back to the villages
from the cities and towns. For, 75
per cent of our population is in the
villages. If it is a progressive society,
then, are those people going back
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from the cities and towns to the
villages? 1 would submit that that
in short is the index of progress.

Off and on, for the last fow days,
we have been seeing reports that
there are nearly 40 to 50 per cent dis-
penaries in the Slates, in the villages,
where even doctors do not want to
g0, and this is happening even where
the dearness allowance has been
increased.

I am mentioning thesc examples
just to point out that the rural side
or the countryside has not progressed
and it has not reached that state of
affairs which it should have reached.
Our Plan aims at a socialist pattern
of society, but we have not yet reached
that state of affairs.

But 1 would say that the fault is
not so much with the Budget, but it
is a question of the implementation
of the Budget provisions and the
implementation of the Plan provisions,
These are not carried out properly,
and we say ‘Block Development’
simply to please them.

I would say from my own experi-
ence, after having worked in the
rural areas as chairman of the district
board for twenty wyears, and also m
other capacities that it may be best
be called ‘Block the development; the
development is a whole waste’. One
has to go through so many officers
for getting even a small thing. For
example, the common man requires
some ccment in summer months to
build a well for his irrigation. First,
he has to go to the block development
officer to get his recommendation and
then he must go a distance of 50 miles
or pay some extra price. The Central
Government has spent a huge sum of
money on projects like the Bhakra-
Nangal. But there are other projects
for the betterment of the rural people,
which are not being attended to; I
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am not anti-urban, but I would say
that for the country's sake that if
production has to be increased, then
electricity for irrigation should have
been the first charge on this spena-
ing. There are State enterprises as
well as Central enterprises, and the
first thing they should have done is
to supply electricity for wells and
then to go in for glorification in
rooms, with fans, refrigerators and
so on. These latter things can afford
to wait for two or three or four
years, but not the other thing.

I can give an example from my
own district. Electricity was given to
a well, which was in a one harvest
area where bajra only was produced
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before; after the supply of electricity
that gentleman has produced 74
maunds and 38 seers of wheat per
acre by irrigation with electricity,
and he was given the title of ‘Raj
Krishak’.

Mr. Deputy-Speaker:
Member likely to take
time?

Shri Gajraj Singh Rao:
about five minutes more.

Mr. Deputy-Speaker: He can
continue tomorrow.

17.30 hrs.

Is the hon.
some more

1 want

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
May 9, 1962/Vaisakha 19, 1884 (Saka).

GMGIPND—LS 11—432(Ai)LSD—24-5-62—925.
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place of coal . - 2999—300I sagar Projects . . 3044
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499 Export of passcnger coaches  3003—O05 manufacture . . 3046
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510 Area under sugmane G"-l' 534 Post Card vendmg machmc 3052
tlwanon . d' ” decke 3026—29 535 Burning of diesel engines 3053
sII b‘:ﬁﬂb}? DTy jeeker 302631 536 Delhi Milk Su;_q;ly Scheme 3053
512 Cattle epidemic in Tnpm-n 3031-32 53; ]S“s‘:er“l wlul ti\;a::ya 3054
5 e 0] arming Pilot Scheme
513 Chemical fertilizers . 3032—35 53 m";(c rala 5 3054
s14 Food and Agriculture Or-
. 539 Diet charges fmm pauents
ganisation of U.N. . 3035—37 in Railway Hospitals .  3054-55
S.N.Q. 540 Shipping tonnage . 3055-56
No. 541 Emhankmcrg over river
. Brahmani, Orissa . 3056
Criminal ult
il sl on women s Expontof suew . . oy
543 Mushroom cultivation 3057-58
WRITTEN ANSWERS TO 544 Sugar to Aden . . 3058
QUESTIONS . . - 3040—3154 545 Wheat bran for defence . 3059
S.Q. 546 Indian labourers return-
No. ing home . . 3059
sos Export of sugar to U.S.A. 3040 U.S.Q.
515 Telegrams detained by No.
Ajmer Distt. Magistrate . 3040m41 ) . y
516 R:éfwaylm: between Cl.lttuck 773 m b .m h".ﬂ.d'l.'l,l‘ﬂ.-l. 3060
and Paradip . ' 3041 . . ..
517 'Ezlliphone connections in 774 ?:;aml::’lmy_ Tfmm“F 3060
T . 3041-42 .
518 Jaldhaka Hydro—Elcctm. 725, Fealpesy Seom. Boachen
i"‘m“ . ) 3042 Puri to Prayag] . - 3061
519 utomatic :xchang: m
776 Passengers of Howrah-
Assam .. 3043 Burdwan electric train  3061-62

520 Agricultural Comtsswn 3043 77 . .
7 Lalitpur-Banda - Vijawar
521 Live-stock : 3043-44 Kartal railway : . 3062-63



WRITTEN ANSWERS TO

QUESTIONS—contd.
U.5.Q. CoLuMNS
No.
778 Grants to U.P. for develop-
ment of horticulture . 306364
779 Fnrmlg' Palnmng clinics
U.P, . 3064
780 Platform on Samudmgarh
station, E. Railway 3064-65
781 Metre gauge line between
Manamadurai and Viru-
dhanagar . 3065
782 National High Way
No. 34 ; 3065-66
783 Lons to States t"rom Rail-
ways for road Trampnrr.
development . 3066
784 Tourist facilities at Courl-
allam 3067
785 Fixation of tobacoo prices 3067
786 Floods in West Bengal 3357-68
787 New Medical College in
Cooch Behar. 3068
788 Indian Central Jute Com-
mittee . . . 30068-69
789 Accommodation for P, & T.
employees . . . 3369
790 Telegraphists and Tele-
graphmasters g . 3069-70
791 Ovwertime Allowance to
telegraph employees 3070
792 Ovwertime allowance for
supervisory staff in P.&T. 3070-71
793 Disposal of telegrams 3071
794 Anti-adulteration measures 3071-72
795 Reclamation and distri-
bution of land 3072
796 Telephone  directories 3072-73
797 Construction of Chord
railway line in Kerala . 3073
798 Beas Dam Project . 3073-74
799 Pathankot Railway Station 3074
800 Bridges over Yamuna 3074-75
801 Godowns and passenge
sheds on Kulphar Rm.lway
Station . 3075
802 Nature cure centres in the
dountry . 3075-76
803 Sea erosion in Krala 3076
804 Sea crosion 3076~77
805 Lung cancer . 3077
806 Indian seamen .« 3077-78
807 Report on the causes of
cancern . . 3078-80
808 Zoo in Dclhi 3080-82

WRITTEN ANSWERS TO

QUESTIONS—contd,
U.5.Q. CoLUMNS
No.
809 Gram Sabhas . 3083
810 Land D:velopmcm in
Delhi . 3083
811 General strike by lewa
employees . . 3083-84
812 Sholayar Project in Kcrn].i 3084-85
$13 Indian Central Arccanut
Committee . 3085
814 Drinking water supply in
Kerala . . 3085-86
815 Dam at the cunﬂ.uenoa 01
Indravati and Godavari
rivers . f 3086
816 Cure for Ulcer of s:omch 3086-87
817 Bridge at Tiptur leway
Station . 3087
818 Diverting of dmel locos
to South and West India 3088
819 Flood Control in Mysore 3088
20 Employment for Tnpu.ra
Agriculturists. . 3088-89
421 Flood control in A.sum 3089-90
%22 Foreign tours by DG
of tourism 3090-91
423 Joint Steamer Compamcs 3092
824 Railway Institutes and
Reading Rooms in Railway
colonies . 3092-93
825 Dairy farm in Bikaner city 3093-94
826 Overbridge at Belghoria and
Sodepur railway stations 3094-95
827 Drinking water supply in
West Bengal . 3095
828 Bu:ldmgs for new stations
n Bikaner division - 3095-96
829 Tungabhadra ngh Level
Canal . . . 3096
830 Mechanised fnrm in
Madhya Pradesh . 3097
831 Purchase policy of coal
for railways . 3097-98
832 Milk powder allotment to
Manipur . 3098
833 Manipur State T:anspnrt 3099
8 ress train between
4 \Eﬁsynwnda and Macheria 3099-3100
835 Tungabhadra High Level
Can“nj . . . . 3100
836 New railway lines for
Madhya Pradesh in Third
Plan . . 3100-01
837 Motor amdentsanpun 3101
—

GMGIPND—LS I1—432(Ai)LSD—24-5-62—929.
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WRITTEN ANSWERS TO
QUESTIONS—contd,

U.5.Q.

No,

838
839

840

841
842

843
844
845

846
847

848

849

850
851
852
853
854

855
856

857

858
859

¥6o

B63
864
865
66

BbT7
B68

Paddy land at Tripura
Tripura-Agartala fl‘ﬂghler
service . s .
Railway line from Bala-
sore to Niligiri . :
Taccavi in Delhi
Delhi Milk Supp]y
Scheme.
Delhi Milk Supp]y Scheme
Sowing of cotton secds
Destruction of sailing
vessels . i . )
Nagarjunasagar Project .
Small-pox and Chicken-
New railway line from
Ongole to Hyderabad
Broad gauge line from
Gunter to Nar«aaraopc[
(S. railway) .
Rct:rmg rooms in Olavak-
kot junction .
Medi mills on nllways
land on W. Railway . .
Over-bridge at Chakradh-
arpur on S.E. Railway .
Coolies and labourers work
ing in Chakradharpur
Procedure for reservation
of seats on Railways
Preservation of wild life..
Higher Gradc Posts on
Railways

Oranges and pmcapples
yn Manipur .

Manufacture of rail cars .
Tin shed at Velthara road
Railway Station :
Television on Railway
for goods traffic

Direct coach from Hal\vad
to Viramgam/Mehsana .

Telephone connecions in
Bikaner

intment ofSCs nnd
S.Ts. on N. Railway

Acquisition of land for
Nattonal Highway .

Accommodation for P.&T.
employees, Kerala circle
Kozhikode H.P.O.

Railway  bridge across

Mri river near

[DarLy Dicest]

CoLumns

3101-02
3102

3102-03
3103-04
3104
3104-25
3105

3105-06
3106-07

3107-08

3108

3108-09
3109
3109-10
3110-11
3111

3111-12
3112-13

3113-14

3114
3114-15

3115
3116
3116-17
anz
3117-18
3118
3119-20

3120

3120-21

3294

WRITTEN ANSWERS TO
QUESTIONS—contd,
U.5.Q. CoLumMNs
No.
869 Cultivation and export of

Tapioca . B 3121-22
870 Diversion of 3UP/44 Down

North Benga! Exprl:ss

trains 3 3122
871  Fertilizers fcr Madras

State 3122-23
872 Electrification of Madras

(Egmore).  Tambaram-

Villupuram section 3123-24
873 Bangalorc-Salcm M.G.

line 3124
874 Rail link betwccn Neyveh

and Salem . 3124-25
875 T.B. and Leprosy pments

in Bihar . 3125 -26
876 Broad gauge ral!way line

connecting Alwar with

Kosi/Bharatpur 3126
877 Retrenched employees of

Bihar Bakhtiarpur L]ght

Railway : 3126-27
878 Ropeway at Gulmarg 3127-28
880 Tubewells near Tungabha-

dra Reservoir villages 3128-29
881 Krishna River Valley

Project . . . 3129-30
R83 Use of ferrous scrap by

Railway Workshops 3130
884 Guntakal-Hospet Broad

Gauge line . 3130-31
886 Rural e!ltctnﬁeeuon

Andhra Pradesh 3131
887 Community Development

Blocks in J. & K. State . 3131-32
888 Honorary Family Planning

Education leader 3132-33
889 Family Planning Clinics 3133—35
800 Central Health Cadre 3135
891 Recruitment of railway

employees below 18

years of age 3135
89z Transport Cooperative

Societies in Delhi . 3136
893 Missionary School run

in Railway station ymi at

Kotah . 3136-37
894 Licence fee on to'awco 3137
895 Exending of metre

line to Waghaha 3137-38
896 Delhi Milk Supply Scheme 3138-39
897 Overbridge at Raj Kl'l.lr-

sawan on S.E. Railway 3139
898 P.& T. Motor Senuce

Section, Delhi 3139-40
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WRITTEN ANSWERS TO CoLunm
QUESTIONS—contd, PAPERS LAID ON THE
U.SQ. CoLuMNS TABLE . 3157-58
No (1) A copy each of the follow-
' ing Rules wunder sub-
i i i sgetion (5) of section 7 of
899 Gauhati lelway Station 3140 the Inidialt ‘Celkgraph ety
goo Water logging . . iy 1885 :—
gor ‘Telephone Exchange in (i} The Indian Telegrph
Bhopal . . . 3141 (Second  Amendment)
goz Koyana Project 3141-42 _Rule:sl,\r I%ﬁt,_pubhsl{?d
. . in otification 0.
903 Complaint re : trunk calls 3142 S.LO. 492 dated the
904 Death of constable near 4th March, 1961.
Hardoi station - 3142743 () The Indian Telegraph
905 Fishery Research for (Eleventh  Amendment)
Tuna 3143 Rules, 1961, published in

906 Selection Gmdc for Com-

pounders and Dressers 3144
go7 Employees of C.H.S

Scheme . 314445
go# Low yield of cotton 3145-46
goy Experts Committee on

mechanised farms . . 3146-47
gro Milk Supply Scheme 3147
g1z Mobile clinics for T.B.

patients in Delhi . . 3147-48
913 Rural Water Supply

Schemes in Punjab i 3148
914 Provision of amenitics on

Rupur-Nangal Dam sec-

tion . : 3148
yrs lHalt station bctwccn Nan-

gal Dam and Bhanupli 3148-49
916 1. & T, ollices in rented

bull:.mgs 3149
917 P. & T. buildings, Pun]ab 3149-50
grd3  Agro-LEconomic Research

Cenres . 3150-51
919 Re-building of Bangalore

city railway station . 3151
gzo0 Construction of Kalimitu

station on Kanpur-Bala-

mau section . 3151-52
921 Tclegraph facilities 3152-53
922 Sugar factory at Palia

Kalan in U.P. . " 3153
923 Farrakka Barrage 31§3-54
CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTANCE 3154—s7

Shri Hem Barua called the
attention of the Minister of
Defence to the crashing of
l:?:d LA.F, Dakota in Naga-

The Minister of Defence (Shri
Krishnan Menon) made a
statement in regard thereto

Nouficauen No. G.S.R.
1351 dated the 4th No-
vember, 1961.

(i) The Indian Telegraph
(Twelfth ~ Amendment)
Rules, 1961, pub-
lished in Notification No.
S.0. 3320 dated the 23rd
Deceinber 1961.

(2) A copy each of the following
HNotifications

(f) Notification No. G.S.R.
592 dated the 28th
April, 1962, issued
under secction 3 of the
Agricultural Produce

(Development and Ware-
houuingj Corporation Act,
1956,

(i) Notification No. G.S.R.
593 dated the 28th April
1962 issued under section
1o of the Agricultural

(Development

Cor-

Produce
and Warchousing)
poratin Act 1956,

(3) A copy of the Annual
Statement of Accounts and
Audit Report of the All
India Institute ol Medical
Sciences New Delhi for
the year 1959-60 under
sub-section (4) of section
18 of he All India Insti-
tute of Medical Scicnce
Act 1956.

GENERAL BUDGET —
GENERAL DISCUSSION 3158—3288
General Discussion on the

General Budget 1962-63
continued. The discussion
was not concluded.

AGENDA FOR WEDNESDAY
MAY 9, 1962/VAISAKHA
19, 1884 (SAKA),

General discussion on the
General Budget 1962-63
to continue.
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